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HOUSE OF THE PEOPLE

Monday, 2nd June, 1952

The House met at a Quarter Past Eight 
of the Clock.

[M r. Speaker in the Chair}
MEMBER SWORN

' Shri Purushotamdas Tandon (Allaha
bad District-West).

ORAL ANSWERS TO QUESTIONS 
Food Subsidy

*337. Dr. Ram Subhag
the Minister of Food and ------- --
be pleased to state the total ^ o u n t
of money which was given to different 
Slates as food subsidy in the years
1950-51 and 1951-52?

The Minister at Food and Agricnltiire
<Shri Kidwai): A  Statement is laid
on the Table of the House. [See Appen
dix II, annexure No. 26.1

Dr. Ram Subhag Singh: By what
percentage the prices of rationed 
■cereals have increased as a result of
the withdrawal of the food subsidy 
and may I know whether these in
creases have b e ^  uniform through
out the country?

Shri Kidwai: The other day I laid on 
the Table as also read out a statem^t
regarding the rise in prices of different 
commodities in different districts. I 
-ŵ ould refer the hon. Member to that 
•statement.

Shrimati Renn Chakravartty: Could 
the hon. Ministej: t«U us by what
amount the offtake has decreased due 
to the withdraw^ of the food subsidy  ̂
in the different Sttates?

Shri Kidwai: I have not got the
figtires before rtie. but thfey differ f r ^
m u  to StAtfe. In some Statfes 
ei-PSD- *
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prices have been maintained at the 
rates before the withdrawal of the 
subsidy. In other States the rise has 
been very small. In certain States the 
prices have gone up by 50 per cent, 
and in such States the offtake has gone 
down. For instance in Delhi the off
take has now been reduced to 80 per 
cent, of the level before the withdrawal 
of the subsidy.

Dr. Bam Sabhag Singh: What are the 
States which have reduced their de
mands of foodgrains as a result of the 
withdrawal of the subsidy?

Shri Kidwai: Not necessarily as a re
sult of the withdrawal of the subsidy. 
It seems that in every State or almost 
in all the States locally produced 
grain is coming more and more into 
the market and therefore such States 
have reduced their demands.

Shri S.* N. Das: Out of the total
subsidies given what proportion was 
given to urban population and what 
proportion to the rural population?

Shri Kidwai: In 1951 the subsidy was 
confined to 22 industrial cities. Be
sides some subsidised coarse grains 
were provided at reduced rates. T^ere 
was some special subsidy for Travan- 
core-Cochin.

Dr. Bam SnUiag Sinch: How is the
withdrwal of the food ^bsidy going
to affect the progress of the Grow
More Food Campaign?

Shri Kidwai: Some people say that 
because the market price is hii^, per
haps it would prove an encouragement 
to the peasant to produce more and 
more;

Sltf i Badshal  ̂ Gi9 ta: What are the 
States that received the maximum
suiasidy and what States received the 
least? .

Btemlw received the 
greatest amotmt knet Assam received 
n w -
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Shri B. K. Bhagat: What is the popu
lation that is still enjoying the benefit 
of the subsidy?

Shri Kidwai: The people who are
purchasing imported milo are stiU 
^joying the subsidy.

F a r  E a ster n  T r a v e l  C o m m is s io n

*338. Shri Hnkam Singfa: (a) Will 
the Minister of Transport be pleased 
to state whether any meeting of the 
conference of the Asian and Far 
Eastern Travel Commission has taken 
place?

(b) If so, what are ths countries 
that participated and what were the 
decisions taken?

The Minister of Railways and Trans
port (Sliri L. B. Shastri): (a) Yes, the 
first meeting of the Asian and Far 
Eastern Travel Commission of the 
International Union of Oflacial Travel 
Organisations, was held in New Delhi 
on the 24th and 25th March 1952.

(b) Delegates and observers from the 
following countries attended the meet
ing:—

Australia, Cambcdia, Ceylon, India, 
Japan, Philippines, Viet-Nam, Burma 
and Thailand. The decisions taken and 
recommendations made at the meeting

• are contained in the report of the Com
mission a copy of which is placed on 
the Table of the House [See Appendix
II, annexure No. 27.1

Shri Hnkam Singh: Who was the
Indian representative at this confer
ence?

Shri L. B. Shastri: Mr. Chakravarti, 
Joint Secretary, Transport Ministry.

Sliri Hnkam Singh: Are experts put 
on the Commission on a regional basis 
or on any other groimds?

Shri L. B. Shastri: Other f&ctors are 
also taken into consideration.

Shri Hnkam Singh: What are the
main fimctions of this Commission?

Shri L. B. Shastri: There are several 
fimctions like collection and dissemina
tion of information on the present 
state of tourism in the countries of the 
region, simplification and standardisa
tion of frontier formalities, publication 
of information on frontier formalities 
and training facilities for hotel per
sonnel, etc.

» Shri Hnkam Singh: Was the report 
published about the deliberations of 
and the decisions taken by this Com
mission?

Shri L. B. Shastri: The report haŝ  
already been laid on the Table of the- 
House.

Shri Gnmpadaswamy: May I know 
whether this Travel Commission iŝ  
based on an inter-govemmental level 
or on an unofficial level?

Shri L. B. Shastri: Various tourist- 
organisations of Governments are re-̂  
presented among others on this Com
mission but it is more or les  ̂ a non- 
oflflcial organisation.

“ G r o w  M ore  F ood ’ * C a m p a ig n

*339. Shri Hnkam Singh: Will the 
Minister of Food and Agricnltnre be
pleased to state:

(a) whether the target of additional 
production of foodgrains for the year
1951-52 under the “Grow More Food”" 
Campaign has been achieved; and

(b) what amount was sanctioned 
for the additional production for the 
year 1951-52 and what was actually" 
spent?

The BOnister of Food and Agri
cnltnre (Shri Kidwai): (a) The hon. 
Member may kindly re^er to my reply 
to parts (a) and (b) of Question No. 
237 on 28-5-52.

(b) A total amount of Rs. J7 «2 
crores was sanctioned by the Govern
ment of India as grants and loans dur
ing 1951-52. The information regard
ing actual -expenditure will not be 
available till some time after 30th June, 
1952, since the schemes are still in 
progress as explained by me in reply 
to Question No. 237 on the 28th May.
1952.

Shri Hnkam Singh: What was the- 
amount given as grants and what was 
the amount given as loans?

Shri Kidwai: Rs. 10,18,96,925 was 
granted as loans and Rs. 6,65,42,171 was 
given as grants.

Shri Hnkam Singh: What was the 
total number of tube wells drilled this 
year under the Grow More Food 
Campaign?

Shri Kidwai: I will require notice.

Shri Hnkam Singh: Is it a fact that 
a firm was given a contract to dig 965 
tube-wells whereas during the whole 
year it drilled only 57?

Shri KidwaL' As I said. I will re
quire notice about the question of how 
this grant was to be spent on different 
schemes, as also about the detafls.
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^onab Amjad All: May I know from 
the Government whether this Grow 
More Food Campaign has been a uni
form success throughout the country?

Mr. Speaker: That will be more or 
less a matter of opinion. ^

Shrimati Rena ChakraTartty: What
were the main methods employed for 
the Grow More Food Campaign this 
year?

Mr. Speaker: Main methods?

Shrimati Rena Chakravartty: Yes, 
for example tube-wells, etc.

Shri Kidwai: I think the hon. Mem
ber wants to know what were the main 
methods employed in this Grow More 
Food Campaign during the last year. 
I think most of the money wag to be 
spent in providing irrigation water in 
places where water was not available^

Shri Nambiar: May I know whether 
electricity will be supplied in the 
sourthem Districts of Madras w h ^  
now electricity is not given by the 
Government of Madras for irrigation 
purposes?

Shri Kidwai: That depends upon the 
availability of electricity and the de
cision of the Madras Government.

Shri Yelayudhan: May I know whe
ther the integrated plan of growing 
more food along with more jute is now 
abandoned and a new scheme formu
lated by the hon. Minister?

Shri Kidwai: Sir, this Q u e st io n  was 
a b o u t  t h e  money advanced t o  the dif
f e r e n t  States for the Grow More Food 
Campaign, and I have given a reply to 
that.

^  anfT
^

^  ^  f^T  s sftr ^
TO w

1 1

[Shri Jangde: Will the hon. Minister 
please state whether it is a fact that 
under cover of the “Grow More Food 
Campaign” , the Zamindars have 
destroyed forests and have done no 
cultivation there afterwards?]

Mr* Speaker: Order, order. I don’t 
think it arises out of this question.

Shri Hnkam Slnsb: What actmd in* 
centive besides giving grants and 
loans was given to the actual culti
vator to grow more food?

Shri Kidwai: His desire to increase 
his income is always an incentive.

Mr. Speaker: He wants to know the
specific steps taken for that.

Shri Kidwai: He was helped in bring
ing new land imder cultivation^

M u k e r ia n -P ath an ko t  R a il w a y  L ir e

*349. Shri Hokun Sinsh: fa  ̂ W ilt 
^ s t e r  of R a i l i ^  be pleased to 

w  i?® ^otal capital expenditure 
m c ^ ^  in the construction of 
Mukenan-Panthankot Railway line in tne Punjab?

(b) Is it proposed to run any fas', 
toain ako on this track for passengers 
bound for Kashmir?

U e  Minister of Raflways and Trans
port (Shn Ij, B. Shastri): (a) The
Construction of Miikerian-Pathankot 
line IS estimated to cost Rs. 3 77 crores 
approximately. Of this, a sum of Rs. 
her ^as spent upto 31st Decem-

(b) Kashmir Mail between Delhi and 
Pathankot runs via this route.

Shri Hnkam Singh: Is it any part of
the railway line that remains to be 
constructed, or is it only the construc
tion of railway stations and other 
amenities that remains to be provided?

Shri L. B. Shastri: I shaU require 
notice. .

Shri Hnkam Singh: What volume of 
mileage shall be saved by the traveller 
by taking this route?

Shri L. B. Shastri: I want notice.

C hin ese  P addy

•341. Dr. Ram Snbhag Singh: Will 
the Minister of Food and Agriculture
be pleased to state whether a proposal 
is under consideration to try the 
cultivation of different varieties of 
Chinese paddy in India?

The Minister of Food and Agricnltare 
(Shri Kidwai): Yes.

Dr. Ram Subhag Sing|i: May I know
the States where Chinese paddy is go
ing to be tried out this year?

Shri Kidwai: Tt is being tried in
many States such as Kashmir, Bctmbay,
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Madras, Bihar, Piinjab, Madhya Pra
desh, West Bengal, Orissa, Uttar fta -  
desh, Assam, Himachal Pradesh, 
Mysore and T3te1hi, '

Dr. Ram Subhaff Sinch: May 1 know 
what has b e ^  the arerage yield of 
Chinese paddy compared to our indi
genous paddy?

Shri. Kidwai: It is still under ex
periment, but some varieties h a^  been 
found to give better yields than the 
local seeds. A variety of seed has 
been experimented in Bihar which iŝ  
now being distributed to cultivators. 
About others further experimmts are 
gc»ng on and after some time results 
will be available.

Shri S. N. Das: What are the speciali
ties of this Chinese paddy?

Skri Kidwfti: There are different
varieties under experiment and it is 
said that when introduced in India the 
yield will be more per acre.

9>mf ^ ^  ^  f w  t o "  
§  ^  i[tHT

w  t ’
[Setti Govind Das: Which are the

places where such experiments have 
been carried out on Government farms 
■hd where has it been distributed 
among the kisarts for cultivation?]

^  ^  *T 3nfV ^

9»nif #  rwpl ferr »nrr f  aftr 
^  ;̂?!T 

^  t  ^  f^RTPff ^
*TRT ^  f  I

[Shri KidwaL* I have just mentioned 
me States where these experiments 
have been carried out on Gk>vemment 
fcffms. At some places—^particularly 
In Bihar—these have been completed 
dnd the seeds are being distributed 
among the kisttns.]

Il^C M lT  OF FOOpG^^AINS

•342. Dr. Ram SnbhBff Slngii: Will 
of Eoo4 apd .^grimdtiire

fie ideased to st£|ite:
(a) the total quanlity of foodgrains 

a rrw ^  ip, India from alwoad since
lit  JanuaQ ,̂ 1952; and.

(b) the total quantity of intenval 
procurement of foodgrains during u e  
same period?

The Minister of Food and Agrienltnre
(Shri lUdwai): (a) 21-6 lakh tons of 
food^ams toived in India from abroad 
du»ing the period 1-1-52 to 15-5-52.

(b) For the period 1-1-52 to 17-5-52, 
22*9̂  lakh tons of foodgrains were pro
cured internally in India.

Dr. Ram Snbhag Singh:" May I know 
the quantity of foodgrains imported as 
also the quantity of internal procure
ment during the corresponding period 
of 1951?

S l^  ^idwal: The figures for 1951 
are not available—if the hon.- Member 
wants the information he may table a 
separate question.

Dr. Ram Snbhag Singh: May I know 
what are the reasons Which led to the 
lafeiaine of internal procurement of 
foodgrains this year?

Shri Kidwai: This year the procure
ment has not declined.

MMcSRif : TO ^  ^
^  f  ^  3Pfft TO ^  ^

7 ^  STO t  ^  ^  ^

^  TO t ^  ^ ^ ^
^  fipTO 3RT5r ^  TO t  ’

[Sbri Radhelal Vyas: May I know
the ■ total quantity retained in the 
Central Reserve out of the foodgrains 
importd from abroad or procured from 
the various States?]

TRif^nr irftirr 
t  stnft fts it #  t  I

[Shri Kidwai: Barring the quantity 
required for consumption every monih 
in the rationed areas, the rest is kept 
in the Central Reserve.]

Dr- Jaisoory^ What is the ] 
of procurement to internal ;

Shri Kidwid: It varies from State to 
State. Some States like Boi^bay smd 
Macias have got more eĤ ective and 
effiicient machinery for procurement...
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Shri Kidwai: In other States where 
the machinery is not so effective the 
procurement is less in proportion to 
the local production.

Bfr. Speaker: Can he give the all- 
Lidia average?

SlMi EJdwiU: I am afraid it is not 
possible.

R a i l w a y  L in e s  i n  T r a v a n c o r e -C o c h in  
S t a t e

*343. Shii < VelayBdhaii: Will the 
Minister of Railways be pleased to 
state: •

(a) whether the lines for the pro
posed Railways in the Travancore- 
Cochin State are finally fixed; and

(b) whether the construction work 
will start immediately?

^ e  Minister of Railways and Tnna- 
port (Shri L. B. Shastri): (a) The eoi-
fitruction of tl^ Quilon-Emakul^ 
Railway has bejen approved of.

(b) Arrangements are being made to 
carry oiit the final location survey first. 
Construction will be taken in hand* 
after the alignment has been finalised 
and estimate sanctioned.

Shri VeUyndhan: With regard to 
part (a) of my question, may I know 
whether the survey work is finished or 
not?

Shri L. B. Shastri: The preliminary 
part of it has been finished but the final 
survey will take some time more.

Shri yeiayndhaii: May I know when 
the actual construction will begin?

Shri L. B. Shastri: During 1952-53, 
we expect.

Shri Telayudhan: May I know whe- 
fher the materials reauired for the 
construction of this railway have been 
ordered?

Shri L. B. Shastri: I do not know if 
the actual order has been placed, but 
in any case there will be no difficulty 
in getting the necessary materials.

Shri Piinnoose; May I know whether 
the contemplated line will pass through 
the coastal belt or will be through 
central Travancore.

Shri L. B. I^astri: I reauire notice.
Shri P, T. Chacko: May I know which 

are the works that are expected to be

comjrieted With the ftmds already al- 
lott^  in the Budget this year?

Mr, Speaker: That is a much wider 
question. This question %efers to the 
Travancore-Cochin State only.

Shiri P. T. Chacko: No. Sir. I am
asking in respect of the Quilon-Emaku- 
1am Railway only, what are the works 
that- are expected to be completed, 
with the funds already provided for in 
the feudget this year.

Shri L. B. Shastri: The funds allotted, 
are for the preliminary survey work 
only. The estimated total cost will 
come to Rs. 8 crores and 23 lakhs. Thus, 
the provision in the Budget is only for 
the preliminary and final surveys^

jShri Velaytadhan: What is the reason 
for this two-year delay even in con- • 
ducting the survey? How long more 
will it take? -

S M  L. B. iSKastri: As I told the hon. 
Bomber even^hing has bec» conq>Ieted. 
'^ e  only thing tiiat remains to be done 
IS the final location survey.. This year 
this wjOl be done and construction wiU 
commence thereafter.

S e v ^  iSoiL Menilters rose—

Mr. Shaker: I am going to the next
question. .
E x t r a  D e p a r t m e n t a l  S t a f f  (R e c r u it 

m e n t )

Shri S. N. Das: WiH tiie 
Minister of CommimioalioK be pleased 
to state:

(a) what is the procedure followed 
for ilhe appointment of extra depart
mental staff to man tixe village post 
offices;

(b) what is the totil number of 
persons appointed in the various cate
gories of staff during 1951-52 giving 
circle-wise figures; and

(c) whether applications were ia> 
vited for the above mentioned appoint
ments and whether any examinations 
were held by any authority?

l%e Minister of Comn
(Shri Jagjivan Ram): (a) The Extra De
partmental Staff are selected ordinarily 
from amongst the local residents of the 
village where they are proposed to be 
employed. Generally the men are en
gaged either by inviting applications or 
through District or Village authraities. 
Persons with independent means, si:rh 
as Government pensioners, teachers 
etc. are selected.
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<b) The total number ot Extra De
partmental staff appointed during 1951
52 in the circles is as follows:—

Name of CiArle Number of Officials
Assam ... 280
Bombay ... 1,050
Calcutta ... 1,581
Delhi ... 35
Central Circle ... 702
Bihar ... 1,887
Madras ... 3,990
Orissa ... 297
Uttar Pradesh ... 789
Punjab ... 557
Hyderabad ... 848

Information regarding their disribu- 
tion into various categories is being 
collected and wiU be laid on the Table 
of the House.

(c) In some cases applications were 
invited. No examinations are held for 
recruitment of Extra Departmental 
StafE.

Shri S. N. Das; When these extra 
departmental post offices are raised to 
the status of sub-post offices, may I 
know whether the services of the per
sons working in them are continued, or 
are they discharged?

Shri Jagjivan Bam: The postmasters 
are appointed from the departmental 
cadre. As regards other staff, they 
are generally absorbed. .

Shri S. N. Das: Has the attention of 
the hon. Minister been drawn to the 
prevalence of certain varieties of il
legal gratification that is generally 
taken in making appointments to 
these posts?

Mr. Speaker: Illegal gratification?
Shri S. N. Das: Yes, Sir.

Shri Jagjivan Ram: It has not
come to my notice. If my hon. friend 
gives any specific iiistance, I shall 
look into it.

Shri S. N. Das: In making appoint
ments to general posts, may I know 
whether the experience gained by 
these workers is given any specitd 
consideration when they apply for 
these posts?

Shri Jagjivan Ram: The appoint
ment of superior staff is made by open 
competition and these men are free 
to take part in that competition. If 
they succeed, they are appointed.

Shri T. K. Chaudhiiri: What is the
pay scale of these extra departmental 
staff? ^

Shri Jagfivan Ram: As 1 have said, 
only those persons wiio have some 
inde^ndent means ol livelihood are 
appointed for these extra departmental 
jobs. They are not expected to devote 
their whole time to this work. At the 
most, they work for only five hours, 
but generally they put in two to 
three hours work per day. The al
lowances they are given are as follows: 
branch postmasters—from Rs. 10 to 
25; departmental sub-postmasters— ûp 
to Rs. 40. Extra departmental sub
postmasters get a dearness allowance 
of Rs. 25 and other extra depart
mental employees get Rs. 10.

Shri N. T. Das: May I know the per
centage of scheduled caste people who 
have been appointed to these posts?

Shri Jagjivan Ram: S e p a r a t e  n o t i c e  
W iU  b e  n e c e s s a r y .

The Minister of Rehabilitation 
(Shri A. P. Jain): Sir, this machine 
amplifier has become a torture to me. 
I do not know if I have merited it. 
It is shouting. I suggest that it may 
be put in the front bench, -so that Dr. 
Katju may also have his share of the 
noise!

Mr. Speaker: I think he wants to 
invite my attention to the fact that 
there is a good deal of talk in the 
Ministerial benches, which may dis
turb the House.

Shri Jagjivan Ram: Especially on 
the second bench.

Mr. Speaker: I have been noticing 
it in all benches.

Shrimati Rena Chakravartty: May
I know why these people are put in 
the category of “extra departmental” 
staff? Is it because they are not 
permanent? Is there any security of 
service for them?

Mr. Speaker: Order, order. He has 
already stated that these people have 
other means of livelihood and are 
taken only as part-time workers.

Shrimati Rena Chakravartty: Then
they are not permanent. staff.

Mr. Speaker: They are on the Staff, 
but they are part-time workers.

Shri Jagjivan Ram: I have said that 
this category is appointed from retired 
government servants—pensioners, tea
chers and persons who have some in
dependent means of livelihood.

Mr. Speaker: Next question.
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T r a c t o r s  (C e n s u s )

^345. Shri S. C. Samants: WiU the 
Minister of Food and Agrieiiltiire be
pleased to state:

(a).whether any census of tractor* 
used for agricultural purposes in 
different States was taken;

(b) if so, when and how many were 
•owned by private persons; and

(c) the varieties of tractors used?

The Minister ot Food and Agriciiltare 
^Shri Kidwai): (a) Yes..

(b) and (c). In 1951. Data from 
all States have not yet become avail
able. The available data are placed 
on the Table of the House. [See Ap- 
pedix II, annexure No. 28.]

Shri S. C. Samanta: The hon. Minis
ter stated that the census was taken 
in 1951, but in the statement I And 
no mention of West Bengal, Uttar 
Pradesh and Punjab. May I know the 
teasom?

Shri Kidwai: The census took place 
all right, but these States failed to 
send in their returns in spite of re- 
mindersj

Shri S. C. Samanta: May I know
Tiow the use of tractors . has helped 
the Grow More Food Campaign and 
how far it has added to the unemploy
ment in the country on the agricultural 
•side?

Shri Kidwai: These tractors are.
used to bring new land under culti
vation and therefore there is no ques
tion of making those who are employ- 
•ed unemployed. As to how far the 
tractor operations have been effective, 
1 require time to give an answer and 
I do not want to reply on the basis of 
ivhat I hear from others.

Shri S. C. Samanta: Can the hon.
Minister please tell us the number of 
tractors that has been imported both 
l)y the State Governments and by the 
Central Government?

Shri Kidwai: I think most of the
State Governments get their tractors 
through the Central Government, In 
the statement laid on the Table the 
lion. Member will find the number ot 
tractors owned by each State.

Shri S. C. Samanta: May I know the 
varieties of tractors that have been 
imported by the Central Tractor 
Organisation?

Shri Kidwai: That is also in the
statement laid on the Table of the 
House. '

Shri N. S. Nair: May I know, Sir. 
whether Government ^ e  aware that 
introduction of tractor tilling has taken 
away the food of hundreds of 
thousands of original tillers of soil 
who were using bullocks and conse
quently it has led to the deterioration 
in the cattle manure • position in the 
country?

Shri Kidwai: It is a matter of
opinion  ̂ If more land is to be brought 
under cultivation—rwhether it is Grow 
More Food or Grow More Fckider— 
grass will have to be cut away and 
cattle will be deprived of that parti
cular grass.

Shri Tnshar Chatterjea: May I know. 
Sir, what are the countries from which 
tractors are imported and whether 
any tractors are imported from 
U.S.S.R. or not?

Shri Kidwai: The varieties of trac
tors that have been imported are men
tioned in the statement laid on the 
Table. As to their origin I will require 
notice.

D e v e l o p m e n t  o p  F i 6 h e r ie s  m  T r a v a n -
CORE-COCHIN

*346. Knmari Annie Mascarene: (a)
Will the Minister of Food and Aeri- 
cultnre be pleased to state whether 
Government have allotted any amounts 
for the development of fisheries in 
Travancore-Cochin State during the 
years 1948-49, 1949-50, 1950-51, 1951-52 
and 1952-53?

(b) What are the amounts allotted?
(c) Have Government made any 

enquiries with regard to the amounts 
thus allotted and the way they are 
spent?

(d) Have Government received any 
report from the said State Govern
ment with regard to the expenditure?

(e) Have Government given any 
financial aid to West Coast fisheries 
in Travancore-Cochin State?

<f) If so, what are the amounts?
The ADnlster of Food and Airri- 

cnltnre (Shri Kidwai): (a) and (b).
Yes. A grant of Rs. 38,353 was sanc
tioned in 1948-49 to finance an 
Esturaine Fish Culture Station at 
Ayiramthengu, a Deep Sea Fishing 
Station, construction of model fish 
curing yards and the setting up of « 
Chemistry Section. No grants were 
asked for during 1949-50, 1950-51 and
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195^53. In 1951-52, a grant ol Rs. 
35,000 being half the estimated . ex
penditure on a fish curing scheme, 
was sanctioned.

(c) ^nd (d). In accordsttce with 
the terms ol these grants  ̂ reports have 
been received in * respect of the 
schemes sanctioned in 1948^9. On 
the basis of the actual expenditure in
curred by the State Government on 
these schemes, they are eligible to a 
subsidy of Rs. 7,000 against the sanc
tioned grant of Rs. 38,353. In the case 
of the schemes sanctioned in 1951-52, 
similar reports are awaited.

(e) No.
(f) Does not arise.
Knmari Annie Mascarene: Miay I

know whether Government has receiv- 
>ed any complaint with regard to the 
West Coast fisheries?

Shri Kidwai: I do not know if the
Department has received any; but none 
has been brought to my notice.

Knmari Annie Btascsrene: May I
know whether the money that was 
allotted and not paid will be given to 
the Department hereafter?

' fOirl Kiiflwai: As I have said reports 
have been received in respect of the 
schemes sanctioned. On the basis of 
the actual expenditure incurred they 
will be eligible to subsidies.

Kimwri Annie M watene: May I
.^know whether Government has asked 
"any enquiries to be made into these 

matters?
Shri Kidwai: I am not aware of it.
Shri P. T. Chacko: May I know whe

ther Government have taken any steps 
for restocking of suitable varieties of 
fish?

Shri Kidwai: The Fisheries Depart
ment has been functioning for years. 
I have not yet been able to acquaint 
myself with all its activities. On any 
specific point that the hon. Member 
wants to know he can put a question.

L o n g  S t a p l e  C o t t o n

*347. Dr. P. S. Deshmnkh: (a) Will 
the Minister of Food and Agrlcnltnre
be pleased to state what steps have 
Government taken during the last two 
years for the encouragement of the 
cultivation of long staple cotton in 
India?

(b) What is the acreage in which 
long staple cotton has been cultivated 
during the years 1950-51 and 1951-52 
in the different cotton growing States?

(c) What acreage out of this is 
irrigated?

(d) What is the production per acre 
in each case?

JkGnisfer Food and Agri> 
culture (Shri Kidwai): (a) The Gov
ernment of India in conjunction with 
the Indian Central Cotton Committee 
have taken the following steps for the 
encourgement of long staple cotton 

7/8" and above) during the last 
two years:—

(i) Financing of seed multiplication 
and distribution schemes for the 
spread of long staple cotton evolved 
as a result of research;

(ii) Fixing of higher price for such 
cottons;

(iii) keeping of some ol the recently 
evolved improved types out of price 
control;

(iv) allowing of special premia for 
certain varieties; and

(v) allowing of premia for yarn 
spim from such long staple cottons and 
utilised in the manufacture of cloth.

(b) The figures of acreage under 
long staple cotton during 1950-51 are:

B om bay. . . 12,15,000 acres.
Madras . . . 3,69,000 acres.
m a h y a  Pradesh . 4,76,000 acres.
Punjab & Pepsu* 5,000 acres..
Hyderabad . . 9,40,000 acres.
MyBOT.\ . . . 39,000 acres.

Information lor 1951-52 is not yet 
availablie. It will be placed on the 
Table of the House as soos as possible.

(c) Information is not available at 
present. It will be placed on the Table 
of the House as soon as possible.

(d) Average production per acre 
during 1950-51 was about 80 lbs. In
formation for 1951̂ 52 will be placed 
on the Table of the House as soon as 
possible.

Dr. P. S. Deshmnkh: Is it proposed 
to encourage irrigated cotton more and 
more and if so is any special assis
tance being given to cultivators for 
cultivating cotton by irrigation?

Shri Kidwai: Irrigation water is
being arranged in all the States 
wherever it is essential for more and 
more production. As to any '•oecial 
schemes, I would require notice.
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Ch Raiibir Singh: Is G o v erm n en t
awari of the fact that 
long staple cotton produced in Hissar 
tod Bohtak district was suspended by 
buyers. If so, what were the reasons? 

«hrt iUdwai: I am not aware of this. 
Shri Bcli itam Das; What steps, if 

any, has been taken by G ov ern m en t 
to introduce long staple cotton see^ 
in the state of Assam, particularly m 
Gharo hill districts where cotton is 
grown in abundance?

Skri Kldwai: The figures of acreage 
that I have given do not include 
A s s ^ . Perhaps Assam climate is not 
suitable for the cultivation of cotton.
I will enquire into it.

Dr. P. S. Deshmokh: Is the hon.
Minister aware of the complaints of 
growers Of long staple cotton toat 
they are not getting proper prices?

Shri Kidwai: That is always the
complaint of the producer.

Shri K. G. DeshiAUldi: May I know 
the varieties of cotton that are indud- 
ed in the list of long staple cotton?

Shri Kidwai: I have not yet become 
a cotton expert.

Kharif C rops

*348. Dr. P. S. Deshmokh: Will the 
Minister of Food and AgricnltiiTe be
pleased to state the position regard
ing kharif food crops in 1951-52 as 
reported by various State Govern
ments? ,

The Minister of Food and Aeri- 
ctaltnre (Shri Kidwai): A statement
giving available information is placed 
oiv the Table of the House. [See Ap
pendix II, annexure No. 29.1

Dr. P. S. Deshmnkh: The statement 
gives reports from fourteen States, 
four out of which mention damage due 
to floods as well as drought. May I 
know if there has been any calculation 
to find out what is the loss on account 
of floods and what is the loss on ac
count of drought?

Shri Kidwai: I will be able to supply 
the details if the hon. Member gives 
notice.

Mr. Sl^eaker: Next question.

Shri B. E. Bhagat: May I suggest,
Sir, that along with question No. 349, 
question No. 351 which relates to the 
same subject may also be taken?

Mr. Speaker: Will it be convenient 
for the hon. Minister to answer both 
together?

Shri L. B. Shastri: Yes, Sir.

C h itt a r a n ja n  LocoMonvE Factory
•349. «hri T. CSiacko: Will t̂ re 

Minister of «jrilways be pleased to- 
state:

(a) wliefher the plant at Chittffl^- 
jan has gone into actual production; 
and

(b) if not, when it is anticipated ta 
commence production?

The Minister of Baflways u d  IVans- 
port (Shri L. B. Shastri): (a) Yes.

tb) Does not aiise.

C h ittar an jan  L o c o m o t iv e  F a c t o r y

*351, «!iri B. E. « ^ t :  (a) WiU
the Minister of Railways be pleased 
to state whether the production tsorget 
of the Chittaranjan Locomotive Works  ̂
has been maintained ,according to 
scht^ule and if not, why not?

(b) What steps are being taken tô  
expedite the manufacture of loco
motive parts at Chittaranjan?

The Minister of BaUways and Trans
port (Shri L. B. Shasfri): (a) No.
mainly because of the delajred delivery 
of certain components from Loco
motive Manufacturing Co., England, 
with whom there is a Technical Aid 
Agreement.

<b) There is a carefully prepared 
plan by which the number smd range' 
of components manufactured at Cl|jt-̂  
taranjan are increased each year. At 
present 70 per cent, of the parts are 
being manufactured and it is expected 
by 1954 the target of 100 per, cent, 
manufacture will have been achieved.

Shri P. T. Chacko: May I know the 
capacity of the plants at present?

Shri L. B. Shastri: At Chittaranjan 
it is expected that the full single shift 
production target will be 120 complete 
locomotives plus 50 spare boilers.

Shri B. E. Bhagat: May I know the 
terms of the five year agreement en
tered into with the U.K. manufacturing 
concern and whether the measure of 
help rendered by them has been in 
accordance with the terms stipulated 
in that agreement?

Shri L. B. Shastri: Under the Techni
cal Aid Agreement si^ed with the 
Locomotive Manufacturing Company 
of the United Kingdom they were re
quired to supply a certain percentage 
of components from year to, year. But 
they have not been able to keep up to-
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the target that was fixed. Therefore 
it became necessary for the Govern
ment to revise the target, and we now 
hope to get all the. parts and compo
nents from the United Kingdom ac- 
•cording to the latest agreement arriv
ed at.

Shri B. B. Bhagat: May I know whe
ther the Government of India propose 
to take up with the company its failure 
to fulfil the terms of the agreement?

Shri L. B. Shastri: The United King
dom had their own special difficulty. 
The position deteriorated mainly on 
•account of shortage of steel. The posi
tion, however, is under constant re
view and discussions between Loco- 
jnotive Manufacturing company and 
.Crovemment of India.

1^0 T^o ^  iTRTfhr

t , ^  ^  3T5#
I  I

[Shri M. L. Dwivedi: Will the hon. 
Minister please state the total number 
of locomotive-engines manufactured in 
Chittaranjan so far and whether those 
already manufactured have proved to 
be good?]

1^0 iVo srw ft: ^  ^  i 

^  TT 3T53I ^  ?FC
7 ^ 1  I

[Sbii L. B. Shastri: Yes, Twenty-
seven engines have so far been manu
factured and they are giving good ser
vice on the East Indian Railway.]

Shri K. K. Basa: May I know the
êxtent of the loss suffered by the 

national exchequer due to the non
fulfilment of the agreement according 
to the time schedule by the United 
Kingdom company?

abri L. B. Shastri: I am sorry I 
have not got that information.

Knmari Annie Bfascarene: May I
know whether this factory produces 
any locomotive by the name of **Silver 

tA rrow n

Mr. Speaker: I do not see the pc»int 
of the question.

Shri B. S. Murthy: May I know whe
ther the Government will insist upon 
the loss suffered by us being made 
good by the United Kingdom com
pany?

, h ^ ;  that question-about national loss— ŵas put and it 
has been ah-eady dealt with.

Pandit M. B. Bhargava: May I know 
the average cost of production of each 
locomotive m this factory and how it 
compares with that of ihe im iS rti

Shri L. B. Shastri: I shall require
notice for that.

Shri Nambiar: May I know whether 
C^vemment are having a proposal to 
start a metallurgical industry to sup
port the Chittar^jan workshop?

Mr. Speaker: Order, order. It is a 
- suggestion for action.

S h m  G o r w a l a ’s  R e p o r t  o n  P u b u c  
A d m in is t r a t io n

(a) WiUthe Mmister of Home Affairs 
pleased to state whether the Report 
on Public Administration by Shri 
C' ^orwala has now been examined 
by the Planning Commission and filial 
recommendations made thereon?

(b) If the answer to part (a) above 
be in the affirmative, what sre the 
steps taken or proposed to be taken by 
Government for eradicating nepotism 
and corruption and for promoting effi
ciency in the administrative machinery?

(c) Has the author of the said Report 
been examined by the Planning Com
mission and have the instances cited 
by him been duly examined?

The Minister of Home Affairs and 
States (Dr. Katjn): (a) and (c).- Shri 
A. D. Gorwala*s report on Public 
Administration is under examination 
of the Planning Commission* The 
Commission discussed the Report with 
Shri Gorwala shortly after its pre
sentation. In its final report on toe 
Five Year Plan it hopes to make re
commendations on a number of matters 
connected with strengthening and im
provement of administrative machine
ry, specially in relation to implementa
tion of development programmes. ^

(b) Does not arise, but as regards 
prevention of corruption, the recom
mendations made by Dr. Bakshi Tek 
Chand’s Committee are under active 
consideration.
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Shri U. C. Patnaik: May I know
'Whether the cases of nepotism and 
•corruption referred to by Mr. Gorwala 
Jiave been examined either by the 
Planning Commission or by the Home 

. Department?
Dr. Kal^: I have just said tiiat the 

whole question about prevention of 
corruption—I am not talking' of nepo
tism, that is a different matter—has 

^een examined in great detail by a 
-Committee under the chairmanship of 
Dr. Bakshi Tek Chand. That report is 
being examined actively by the Home 
Department.

As for nepotism, I may be permit
ted to say that while you would pre
vent me from being guilty of nepotism, 
may I venture to add as a fellow

■ Member that all Members of Parlia
ment would also not be guilty of 
nepotism.

Shri U. C. Patnaik: I want to know 
if the cases referred to have been ex
amined in fact.*

Mr. Speaker: Of nepotism or corrup
tion?

Shri U. C. Patnaik: Both.
Dr. Katju: I do not know whether 

there are any specific cases.
• F o o d  R e q u i r e m e n t s

*353. Pandit M. B. Bhargava: Will 
the Minister of Food and Agriculture
be pleased to state:

(a) what will be the estimated re- 
<iuirements of food-grains for the year 
.1952-53; and

(b) what will be the extent of 
•deficit?

The Minister of Food and Agri- 
xulture (Shri Kidwai): (a) and (b). 
The Basic Plan for procurement and 
<iistribution of foodgrains is worked 
for' the calendar year and not the 
Anancial year. The present P la ^ it  is 
jrevised from time to time to take mto 
accoimt changing conditions—^provides 
for Government distribution of 7;65 
jnillion tons out of which 3-65 million 
tons that are expect^ to be Proceed 
internally, leaving a deficit of 4 million 
tons to be met by imports.

Pandit M. B. BhargaVa: May I know 
what wiU be the total stock in balance 
at the various Government godwons at 
the commencement of 1952-53?

Shri Kidwai: I can supply to the hon. 
Member or to aU hem. MOTbers, our 
stock position that they require cm a 
particular date but the figures are not 
with me.

Mr. Speaker: He wants notice. He 
has not got the figure.

Pandit BL B. Bliargara: May I know 
w h ^ e r  for 1952-53 any import pro
gramme of food grains has been fixed 
and what will be the extent of the 
grains imported from outside the 
country?

^ r i  Kidwai: That information is
supplied to the House on every ques
tion day, including today.

Shrimati Eenn Chakravartty: May I
know whether import of foodgrains to 
India by private companies will be 
allowed and what wiQ be its repercus
sions on the prices? We have read in 
the newspapers that the hon. Minister 
^^roviding for foodgratns to make up

Sliri Kidwai: I have stated in several 
places that if I find that private im
porters can get better terms or can 
secure better storage ?t less cost, I 
would consider this question.

Shri B. S. Murthy: May I know whe
ther the Minister is aware that in 
Madras certain merchants came foR 
ward saying that they would be able 
to import rice more favourably and 
why no facilities were provided for 
them?

Sliri Kidwai: There were certain 
merchants in Madras who said that 
they can procure rice from Burma at 
cheaper terms, but they were not aware 
of the conditions in Burma. Our list 
agreement provided that out of the 
imports from Burma 250 tons will be n 
imported by Government and 130 tons 
will be available to private importers 
and we have seen the result. WMe we 
have got at cheaper rates the exporter 
from Burma to India had to pay a 
higher rate and consequently our 
prices went up.

Shri B. S. Mnrthy: May I know how 
the Minister came to form such an 
opinion when the claimants from 
Madras had knowing the conditions 
in Burma offered to supply rice 
cheaper?

Shri Kidwai: There was some re
ference in the Madras Assembly and 
I had also heard that some Madras 
merchants were prepared to import 
rice and to get an allotment of quota. 
The Government of India at once 
wrote to Madras Government that if 
any one is prepared to import, he 
should be given facilities, provided the 
prices were rei^onable.

Mr. Speaker: Next question.



A g r i c u l t u r a l  Im p t l e m e n t s

*3$5. Shri K. SubraJmuunyaQi: WiU
the Minister of FWd and AiriciHture
be pleaded to state whether it is a 
fact that Mr. Justice H. V. Divatia, a 
retired Judge of the Bombay High 
Court, who was asked by the Govern
ment of India to enquire into the 
costly muddle by the Ministry of Food 
and Apiculture in respect of the 
manufacture of ^agricultural imple
ments, found several irregularities on 
the part of the three concerned 
Ministiies?

ilie  Mi^ilster of Food and Agri- 
(Bol^e (Shri Kidwai): Shri H. V.
Divatia, who was appointed to enquire 
into the circumstances relating to the 
prder for agricultural implements plac
ed on an Indian firm on behalf of 
Government of India, has recently 
submitted his report. His report is 
under the consideration of Government.
I shall be able to supply fuller infor
mation on the subject at a later date.

Shri K. Subrahmanyam: May I
]mow when the report was submitted 
to the Government? How recently?

Kidwai: I think it was received 
sometime in the third week of 
month.

Shri K. Subrahmanyam: How long
will the consideration take?

ShH KidwM: I do not think that it 
win take long because it is being sent 
to Home and Law Ministries for their 
opinion and before the close of this 
session, I will place the Government’s 
considered opinion before the House.

Shii K. Sobralimanyam: May I know 
whether action will be taken against 
the previous incumbents—^Ministers—if 
they are found to be guilty of having 
committed irregularities?

Mr. Speaker: Order, order. At this 
stage that question is premature.

F a m i l y  P l a n n in g

*356. Shri K. Snbrahmaayam: Will 
the Minister of Health be pleased to 
state how much money has been 
allotted by Government for the 
W. H. O. projects of population con
trol for the year 1952-53?

The Afinister of Health (Bajkumari 
Amrit Kaar): There are no W. H. O.
projects of population control. The 
Government of India have made a 
lump sum provision,of Rs. 3 lakhs in 
the bu(^et for 1952-53 for experi
mental studies on family planning. A
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part of this provision will be u s^  t<> 
meet tiie local expenses of experts who* 
have come in connection with tte fr  
schemes.

Shri K. Subrahmanyam: May I know 
if Government consulted medical 
opinion in the country with regard to 
the suitability of Dr. Stone’s method, 
before it was introduced.

Bajkumari Amrit Kanr: Yes. Sir. 
Medical opinion, of course, was avail
able to us.

Shri K. Subrahmanyam: What are
the reactions of the medical experts?

Rajkttltiari Amrit Kanr: Favourable.
iSbri A. M. Thomas: May I lyiow

whether the Government is aware- 
that certain religious communities aje 
very much opposed to any sort o f  
family planning?

Baikumari Aaxii Kanr: Government 
is aware that there is a controversy^ 
on this subject.

Mr. Speaker: That is rather giving: 
an opinion. Next question.

R e - g r o u p in g  o f  .R a i l w a y s  
(R e t r e n c h m e h t )

*357. Shri K. Subf anyam: Will
the Minister of Kailways bo pleased 
to state:

(a) whether) any retrenchment o f 
railway personnel has resulted from, 
the regrouping of Railways; and

(b) if the answer to^part (a) above 
be in the affirmative, v/hether alter
nate employment is being provided 
for the affected staff?

The Minister of Baflways and Xraas> 
i»ort (Shri L. B. Shastri): <a) No.

(b) Question does not arise.
Stri K. Subrahmanyam: Is there

likely to any potential threat of im- 
employment?

Shri L. B. Shastri: No. I do not
think so.

Shri Nambiar : May I know whether 
by transfer of persons and by increas
ing the work load under this regroup
ing system, retrenchment is possible?

Shri L. B. Shastri: So far as these 
Railways—the North Western and 
North Eastern Railways—are concern
ed, the House is aware that an as
surance was given that no retrench
ment will take place.
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C o n s t r u c t i o n  o p  R a i l w a y  L in e s  i n  
S a r a n -S o n e p u r

Shri Jhalan Sinha: (a) WiU 
Minister of Railways be pleased 

to stale whether there î  any scheme 
o f expansion of railway lines or con
struction of new ones in the district 
o f  Sarem (Bihar) under the O. T. IL 
(now the N. E. Railway) and the dis
trict of Sonepur?

(b) If the answer to part (a) above 
be in the affirmative, what progress 
has been made towards its execution?

The Minister of Railways and Tnms- 
port (Shri L. B. Shastri): (a) and (b). 
There is no scheme of expansion of 
railway lines or construction of new 
ones in the district of Saran (Bihar) 
under the N.E. Railway except a small 
portion of the Railway project, Chakia- 
Alwalia-Sidhwalia, which passes 
through the district of Saran. The 
main feature of this project is the 
bridging of the river Ganda!^ for which 
two sites are under investigation, one 
at Bagaha and the other at Sddhwalia. 
Further consideration of this project 
has been held up for the present pend
ing finalisation of the bridge site.

Shri Jhulan Sinha: May I know if 
there is another project also for nm- 
ning a new line from Taawe-Kateye to 
Bhatni?

Shri L. B. Shastri: No such line is 
\inder considerafion.

Short Notice Question and Answer
Mr. Speaker: Short Notice Question; 

TDr. Ram Subhag Singh.
Dr. Ram Snbha«: Singh: Will the

Minister of Hoikie Affairs be pleased 
to state...

Mr. Speaker: Order, order.- There 
are a few other questions on the same 
subject by other hon. Members. 
■Naturally, they have to be disallowed 
as being repetitions. But, I propose to 
give eve^  ohe of them a chance to put 
supplementary questions. He may put 
his question now.

R i o t s  i n  D e l h i  o n  26t h  M a y , 1952

Dr. Ram Subhac Singh: Will the
Minister o l  Aetairs be pleased
to state:

(a) whether it is a ^act that riots
l^ltii on Monday, the 26th

(b) the number of persons injured in 
those riots;

(e) the number of persons arrested; 
and

(d) whether tension still exists?

ACnister 9t Home and
S^, with your per

mission, may I read a statement in 
reply, covering practically all the ques
tions that have been put.

On the 6th of May this year, the 
Registrar of Marriages, Delhi, receiv
ed a notice signed by one Sikandar 
Bakht of his intended marriage imder 
the Special Marriage Act, 1872, with a 
girl of the name of Raj Sharma. In the 
notice the age of the bridfegroom was 
stated to be 33 years and that of the 
bride 22. No objection to the marriage 
was received diiring the period of 14  
days specified in the Act and the date 
of the marriage was fixed for the even
ing o f the 24th May, 1952; at the Con
stitution Club, New Delhi.* At 3 o'clock 
in the evening of the 24th, the father 
of the girl, Ram Narain, presented an 
objection to the Registrar on three 
grounds:—

(i) that the girl was below 20 years 
of age aiM that his consent had not 
been Obtained;

(ii) that, as she was a Hindu by 
religion and Sikandar Bakht a Muslim, 
the marriage could not be celebrated 
xmder the Act, and

(iii) that the 14 days* notice pre
scribed imder the Act had not been 
given.

The Registrar rejected this applica
tion on Ae grounds that the required 
notice had been given, that a i>eriod

• of 14 days within which objection could 
be taken had expired on the 21st of 
May, that the notice of marriage said 
that the age of the girl was 22 years 
and that both the parties had declared 
that they professed ho religion. There
after Ram Narain approached the 
Court of the Senior Subordinate Judge, 
Dfelhi, and obtained a temporary in- 
jimction restraining Sikandar Bakht 
and Raj Sharma from solemnising 
their marriage till the 26th of May. 
Intimation of this injunction was re
ceived later in the day by the District 
Registrar.

2. In the meanwhile, a certain 
amount of publicity had been given to 
the proposed marriage and there was 
some degree of tension in the city. 
When the parties to the marriage ap
peared at the Constitution Qub, there 
was a demonstration by a number of 
persons including the faUier and the 
brother of the bride. The injunction 
of the Court having been served on 
Sikandar Bakht, the marriage eene- 
mony was not performed and indeed
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the Registrar himself was not present 
as he had already received intimation 
of the injimction. The guests and the 
demonstrators all dispersed and no 
other event of any importance took 
place on the evening of the 24th;

3. On the 25th, there was increas
ing tension in the city. A public meet
ing was held in the Dewan Hall where 
speeches were made which had the 
result of causing excitement in the 
audience. The audience, towards the 
end of the meeting, formed itself into 
a procession in the city and made de
monstrations before the Congress Office 
and the residence of Mrs. Subhadra 
Joshi who was the hostess at the re
ception arranged on the 24th..

4. It was known in the city that the 
question of issiiing an injimction 
would be heard by the court on the 
26th. Small parties of men from dif
ferent parts of the ciiy gathered with
in the court compound from early 
hours. There was much excitement in 
the crowd and they smashed a few 
window panes of the court room and 
snatched and burnt caps popularly 
known as Gandhi caps. In view of 
the fact that the demonstrators were 
mixed up with a number of litigants 
who were present for legitimate purpose 
and of the fact that the violence soon 
spent itself out, the local authorities 
decided not to use force to disperse 
the crowd. The court passed an 
order granting an injunction till the 
9th of June and asking the defendants 
to appear and show cause on that day 
why the injunction should not be 
made absolute tiU the disposal of the 
suit. After the court passed this order, 
the crowd broke up and disperspd 
through the City in small parties. In 
the meanwhile, the riot scheme had 
been introduced aU over the city and 
police parties were out. Nevertheless, 
stray assaults occurred resulting in 
minor injuries to seven Muslims and 
serious injuries to two, of which, I 
deeply regret to sav, one has since 
proved fatal. The situation was soon 
brought under control and there were 
no incidents after l.OC o’clock on th^ 
date. The Mahasabha and Jan Sangh 
leaders then announced a public meet
ing on the Gandhi Ground fhr the 
afternoon. Tn view of the tension in 
the city, and the fact that two persons 
had already been serionslv
the local authorities banned the public 
meeting. The meeting was. however, 
held in the Dewan Hall. The speeches 
made in this meeting again had the 
effect of rousing a great deal of excite
ment in the audience gathered inside 
and outside the Hall. After the meet

ing was over, the . people assembled 
there wanted to go out in procession, 
but the police made repeated lathi 
charges to disperse them; the crowd 
was successfully broken up and no
incident happened during the night. 
In order, however, that the situatioa 
may not deteriorate any further, the- 
Delhi authorities decided that the per
sons who delivered objectionable- 
speeches in Delhi on the 25th and the- 
26th should be detained under the> 
Preventive Detention Act. This was; 
done in the early hours of the 27th 
morning;

5. I should add here that there was: 
a large scale hartal in the city on the 
26th; not all of it was si>ontaneous: 
and intimidation had been resorted to* 
in several places. Also, on the after
noon of the 26th, the Chief Minister o f  
Delhi and Shri Onkar Nath, a Member 
of Parliament, who were trying ta 
pacify a crowd, were injured by brick
bats, and the c ^  in which they were 
travelling suffered considerable dam
age.

6. Altogether, eleven persons were- 
detained under the Preventive Deten-. 
tion Act and 21 arrested under the 
ordinary law. As the House is possibly 
aware, all persons detained under the* 
Preventive Detention Act were releas
ed on the afternoon of the 30th. The 
law will be allowed to take its course 
in regard to the other persons.

7. Raj Sharma who had gone out 
of Delhi, returned on the morning o f 
the 31st and has been restored to and is 
now staying with her relatives.

8. Tension in the city has very 
considerably abated and life is mw 
quite normal. I hope that the issues 
raised by this case— issues, which I 
know, have given rise to excitement 
will be settled in a normal way and! 
imblic peace will no more be dis
turbed, and there will be.no further 
resort to violence or intimidation.

Dr. Ram Snbhag Singh: May I
know in what capacity Mrs. Subhadra 
Joshi was playing the part of a host
ess about which the hon. Minister has 
just referred, whether she was related 
to the bride or the bridegroom or she 
has adopted any or both of them?

Dr. Katjn: So far as I know, Mrs. 
Subhadra Joshi was doing that entirely 
in her private capacity. You had 
better ask her.

Or. Bam Snbhag Singh: May I know. 
Sir, the names of the relatives to whom 
Kumari Raj Sharma has been res
tored?
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Dr. Katjn: Her aunt and her bro
thers. Because there is considerable 
fear—she herself said so, that she was 
afraid of violence—she went to the 
Deputy Commissioner and said so— 
therefore the Dfeputy Commissioner 
has arranged for her stay in a house 
where Police protection has been pro
vided to her. Her aunt is living with 
her. Her brothers are allowed access 
to her. Her father, everybody who is 
related to her, is allowed access to her 
and she is perfectly free.

i)r. Ram Snbhair Singh: May I know.
Sir, whether the hon. Minister 
aware of the place where Kumari Raj 
Sharma was staying before 31st May?

Dr. Katjo: I have no knowledge.
Dr. Ram Subhag Singfa: May I know. 

Sir, whether persons having connec
tions with the Delhi State Government 
and Congress were in any way con
nected with the events which led to 
the riots?

Mr. Speaker: We are not going into 
these thi^s. It is a matter perhaps 
for judicial enquiry.

Dr. Ram Subhag Singh: May I know, 
Sir, the number of M.L.As. and M.Ps. 
who were arrested last week in con
nection with these riots?

Dr. Katja: Who were arrested under 
the Preventive Detention Act?

Dr. Ram Subhag Sinsh: Whatever
may be the Act.

Dr. KatJa: One colleague of ours in 
this House and one Member of the 
Delhi Legislative Assembly, if I am 
not mistaken.

Dr. Ram Subhag Singh: May I know. 
Sir, in what way they were related 
with the riots?

Mr. Speaker: Order, order. The hon. 
Member will remember that legal pro
ceedings are pending in respect of the 
other people and there is a Privileges 
Committee of the House which is sit
ting and making enquiries into the 
matter. It would not be proper to 
anticipate certain things or to suggest 
certain things at this stage and there
by indirectly influence the delibera
tions of the Privileges Committee.

Shri U. M. Triyedl: May I know, Sir, 
why the Police was drafted into the 
Constitution Club before the celebra
tion was actually going to take place?

Dr. Katju: I suppose they must have 
g ^ e  there in the ordinary course of 
their duties to see nothing imfortu- 
nate happened.

Shri U. M. Trivedi: What was ibe
number of them?

Dr. KatJn: I have no precise know» 
ledge at the moment. Maybe 50, may
be 100. I do not know.

^  ^  aftr ^  ^  

^  ark ^
% ^  ^

^  ^  q ^ ,  ^  ^
^  ^ ^  ^  ^

^  ^  ^  ^  ^
I I5T ^

^  ^  v it
TfT 3TT<̂  ŝrnr ^  itk

w  aftr ^  ?

[Shri M. H. Rahman: Inflammatory 
speeches were delivered on the 25th in 
Devfan Hall wherefrom an excited 
crowd then marched out towards Lai 
Kuan, beating several persons on the 
way, breaking all the earthen pots in 
a shop near the hospital. On the 
morning of the 26th, groups of 10 to- 
15 persons were foimd roaming about 
the city asking the people to observe 
Hartal for the day. They were 
persuading them in the afternoon to- 
march towards the Court.- May I 
know why despite all these happen
ings, the police arrangements were so 
inadequate as to result in the death 
of one person and injuries to so many 
others?

Dr. Katju: Do you permit this ques
tion, Sir?

Mr. Speaker: The question is, o f
course, accompanied by long preamble. 
His question is: why did not the 
Police tak*» strong action in the begm- 
ning?

¥To #Err ^  ^

VtfSRT ̂  I *r*TT
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9TPT ^  ft* ^  ^  ^
?[TT̂  ^  3rm5t t

f  <ftx w  5TT̂  t  f% JT̂ r ^
^  ^rraf% 3fk m
3 l k  _t m  I 3 T ^

ft qr*î  îr '̂tf 5»w
■5iT̂ ^  ^  ^  ^  f  ^  5&T ̂ ^x
^  ^  ^  ?r<fi  ̂ I %Tm ^  3tr^

 ̂f$r4 ¥tfw
^  3ftr TPiJ 55̂ r ^  I

[Dr. KaUii: As stated in my reply, 
the police did what they could to bring 

i;he situation under control. You are, 
liowever, to bear in mind that the 
total population of Delhi at present 
is well in the neighbourhood of twelve 
to thirteen lacs of people, compared 
to which the police strength is quite 
inadequate. We trust the citizens of 
this city to behave with caution, 
patience and wisdom. Should they, 
however, choose to go crazy, no police 
force would be able to check them be
fore anything halppens. They can 
control people only afterwards. In the 
present case the police have done 
their best to preserve peace and they 
even enforced the riot scheme.]

^  T(Ro 1^0 ^  ^  3TT?T̂
’W TT g %  arrr ^  ^  ft?

^  ^  sftr
^  *Tî  ?ft ĴTcT

^  argrPT % ^
«wf ^  ^  3ck  T O  a r m

ft> ^  ^  ̂  % frnr ft*^ ’ rt  
^  ftr?r ^  t ?

[Shri M. H. Rahman: The hon. Mi
nister is aware that Muslims do not 
favour a civil marriage of that kind, 
fidm their reli^6us i^int, of view. 
They d6 not hold ft as lawful. May 
1 know why then the Muslim masses 
were subjected to such' a treat^lent 
and whether the hon. Minister has 
<cohduct6d inyestigatlans to find out 3  
there was some organised movement 
behind all that.] ........

I to  fUTV : ^  ^  ^
^  ^ 3ftt 3TFT

f ^  ft>

^  ^  t  ^

^  ^  f W  ^  t ,  WT 
3ftt TO FT TT ^

f  I ■̂ '*T

1 1
[Dr. Katjv: It is difficult to reply to 

that question. You can easily guess 
the reasons yourself. Whenever any 
issue is given a communal complexion, 
innocent persons, irrespective of their 
being Hindu or Muslim, are subjected 
to imwarranted attacks. It is extremely 
reprehensible, no doubt.]

Dr. Ram Subhag Sins^: May I know. 
Sir, whether the bridegroom was 
previously married?

Mr. Speaker: All these questions are 
irrelevant, absolutely irrelevan . Th? 
House will now proceed to the next 
item. I find a number of hon. Mem
bers standing for one question more. 
It has been sufficiently dealt with so 
far as information goes. We are not 
here for purposes of knowing the de
tails of the marriage or its merits.

Shri R. K. Chandbory: May I know, 
Sir, who is paying for the occupation 
of the bungalow as the bungalow was 
requisitioned by the Deputy Com
missioner, and who is paying for the 
Police protection of the individual? 
Under the law there should be com
pensation for it.

Dr. Katjo: The Police is, both under 
the law and morally, bound to extend 
protection to every citizen irrespective 
of religion, sex or creed. As for the 
rent of the house, I have no knowledge 
at present.

Mr. Speaker: Order, order. I do not 
permit any questions now.

W R im -N  ANSWERS TO 
QXJESnONS

Tapjoca

*350. Pandit MiHiishwar Datt 
Upaaifyay: (a) Win the Minister or 
Eq(^  be pOeas^ to
siife "What is the food vabie, of 
Tapioca and in what parts of Ihdia is 
it ' usfect as f6od?
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(b) In what States is it produced 
and what is ttie approximate acreage 
under cultivation at present?

The Minister of Food and Agri- 
cnltnre <Shri Kidwai): (a) Tapioca
contains about 3 8 per cent. T.arbo- 
hydrates, 0-7 per cent, protein, 0-2 ner 
cent, fat, 1 per cent, minerals, and 
moisture 59 4 per cent. Its •̂alorî '̂ 
value per ounce is 45 and it is defi
cient in vitamins.

It is mainly used as a supplementary 
food in Trsvancore and the Malabar 
district of Madras. ‘

(b) A statement giving the re
quisite information is laid on the 
Table [See Appendix II, annexure No. 
30.]

Telegraph Stations for Sub-district 
OF Saharsa

I-- N. Mlshra: (a) Will 
the Minister of Commnnications be
pleased to state whether it is a fact 
that the Government of Bihar and 
some public orf?anisatlons of Bihar had 
requested the Government of India 
for openi g of tele.«?raDh stations at 
Garpatgani, Pratant^anj and Basar- 
patty in the sub-district of Saharsa?

(b) Is it a fact that the Government 
of Bihar had also undertaken to meet 
the d°flcit; if any, in running the 
aforesaid Telegraph Offices?

(c) Is it a fact that the Government 
of India also accepted the oroposal 
and sanctioned their opening?

(d) If so, do Government propose 
to stete the reasons why those tele
graph offices have not so far been 
opened?

Commnnicatlons
(Shn Jagrjivan Ram): (a) to (c). Yes.

(d) Due to shortage of funds and 
stores the works could not be com
pleted. It is expected that the offices 
will be opened in about four months.

PbST Offices in Orissa

to*®*?’ o '"'* Sangamu.': WiU the Minis- 
Ck>mminilcatteiis be pleased to

(a) the number of Post Offices of all
nomenclatures in each district of the 
S-ate of Orissa; •

(b) whether all the Post Offices are
located in Government buildings; and 
68-PSD *

.(c) if any Post Offî ’ ŝ are located 
in the private buildings, the annual 
rent paid therefor? ,

The Minister of Communications 
(Shri Jagjivaa Ram): (a) A  state
ment is Dlaced on the Table of the 
House.- [See Appendix II, annexure- 
No. 31.]

(b) No.
(c) The total annuaf rent paid for 

Dost offices in Orissa located in rented
, buildings is Rs. 34.607/3/-.

Khowang-Numaligarh National 
Highway

*360. Shri Beli Ram Das: (a) Will 
the Minister of Transport be pleased 
to state what proportion of National 
Highways falls within the State of 
Assam? .

(b) Are Government aware that the 
portion of the National Highway within 
the State of Assam from Khowang to 
Numaligarh, about 100 miles, has 
bĉ ?n damaged by the ia.<;t great 
earthouake and that no steps have 
been taken to repair this portion of 
this road?

The Minister of RaUways and Tran»> 
port (Shri L. B. Shastri): (a) About
six per cent.

(b) So far as I am aware, this sec
tion was not damaged by the great 
earthouake of 1950; and there is no 
indication that it is not being ade
quately maintained.

Special Police Establishment

•361. Shri N. C. Chatteriee: Will the 
Minister of clome Affairs be pleased 
to state: ‘

(a )  th e  tota l exp en d itu re  i n c u r ^  
p er  ye&r fro m  th e  y e a r  1947 op to e  
S p ecia l P oliqe  E stab lishm ent o f  th e  
G overn m en t o f  In d ia ; and

(b )  th e  tota l fines rea lised  in  ca fes  
w h ich  w ere  in vestiga ted  in to  b y  the 
said  E stab lishm ent?

The Minister of Home AffaiK and 
States (Dr. Katjn): ( a )  ^ d  (b). A 
Statem ent is la id  on  the 
H ouse. [S ee  A p p en d ix  II, an n exu re
No. 32.]

3ITTO :

TO ^  ^  ^  ^  ^  ^
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[*362. Shri R. S. Tlwari: Will the 
Ministe- of Cominanical.iOTis bo pleas
ed to state the number of new post- 
oflfices, big a!id small, opened through
out India dur'r.g the last year?]

The Minister of Commuiiicatioiis
(Shri Jar̂ Ĥ an Ear-'.: ’̂vr.rr-f: .97
B v sn r-h  C :n - e - . ,

Bobbili-Salur Railway

*363. Shri Ramaseshaiah: Will the 
Minister of Railways be pl ased to 
state:

(a) when the construction of Bobbili- 
Salur Railway line will be taken up; 
a,nd

(b) whether it is proposed to pro
vide any amount for this scheme in 
-the Budget for 1952-53?

The Minister of Railways and Trans
port (Shri L. B. Shastri): (a) During
1952-53.

(b) Yes; a sum of Rs. 1 lakh has 
been provided for preliminary ar
rangements.

P urchase of Fertilizers

*364. Shri A. K. Gopalan: Will the 
Minister of Food and Agrricnlture be
pleased to state:

(a) when will Government be in a 
position to place on the Table a report 
of the investigation regarding tlie 
purchase of Fertilisers on Govern
ment account;

(b) the action so fâ ' taken against 
those found responsib'c for the ir
regularities committed in connection 
with the purchase; and

(c) why there was surh delay in the 
conduct of these investigations?

The Minis'er of Food and Airri- 
cnltnre (Shri Krdwai): (a) The Police 
investigations ’n the cnse are still pro
ceeding, and any premature publication 
of the n^atorisls is likely to prejudice 
the investigations. Tt is not possible 
therefore, to say when Government 
will be in a p-'sit’on to make a state
ment on the subĵ ĉt.'

(b) One o<Ticer has already been 
dismissed from Government service 
^fter due depRrimental inquiry. 
Further inve-ti?ritions have been 
ordered against him and others con
nected with the purr-iase.

(c) There has not been any avoid
able delay in this matter. Govern
ment was awaiting th# Report of the 
Rajadhyaksha Committee and have 
ordered further Police investigations 
based on this Report.

Purchase of Tractors

»S65. Shri A. K. G opalw  tte
Minister of Food and Agticulturc be
pleased to state:

(a) whether a consignment of 
tractors was recently ordered for by 
the Government of India through an 
Indian firm;

(b) which was the Ann,
(c) whether the tractors were 

found suitable for our countiTs con
ditions and if not, how much loss was 
incurr^;

(d) whether a report has been su^ 
mitted to Government regardmg this 
transaction and if so, what are the 
recommendations; and

(e) what action has been taken on 
the recommendations?

The Minister of Food and Agri
culture (Shri Kidwai): (a) and (b). 
The Government of India have not 
placed orders for any consignment of 
tractors recently. However, ' ince 1949, 
the following tractors have b^en pro
cured in connection with the Land Re
clamation Scheme:—

90 nos. of Allis-Chalmers tractors 
Model HD-19 from Pashabhai Patel, anc 
Co.. Ltd. •
90 nos. of Oliver Cletrac tractors 
Model FDE from William Jacks and 
Co., Ltd.

30 nos. of Caterpiller tractors Mod«» 
D-8 from Tractor and Equipment 
Corpn., Ltd.

30 nos. of International Harvester 
tractors Model TD-24 from Volkart 
Brothers.

(c) Every make of tractor has some 
special features which are found use
ful and some features which are dis
advantageous. But, taking all relevant 
factors into account, all the tractors 
have been found suitable for our 
country’s conditions.

(d) and (e). Do not arise.
KTW fell 5 ^ ^

3TTTO
?RT ^  ^
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(sp) ^  % r 'lK  % 
a r r ^  qr ^  g m

>TR ‘ »r ' ^  TT^) 3T̂
cR» f  ̂  irNr ^  t ,

(^ )  3T5T ^  ST̂ T
^  ^  (3^% TT^) T W

TO I  ?

Tractors to Part ‘C’ States
[♦366. Shri R. S. Tiwari; WDl tha 

Minister of Food and Agriculiure be 
pleased to state:

(a) how many tractors have been 
given so far by Government to Part 
‘C’ States (Statewise) on loan, for 
use on the Taccavi basis, for reclaim
ing land; and

(b) how much land has been re
claimed (Statewise) by these tractors 
so far?]

The Minister of Food and Agri
culture (Shri Kidwai): (a) The Central 
Government does not issue or loan 
tractors to the States. It gives grants 
and loans of money to enable them to 
give taccavi to cultivators tor purchas
ing tractors or for setting up State 
run traetor unitsi. The loans given for 
financing the grant of taccavi are:

Ajmer Rs.
Bhopal Rs.
Vindhya Pracleah Rs.

90,000
9,00,000
2,50,000

(b) The information is not readily 
available. It will be placed on the 
Table of the House when available.

Production op Sugar Cane

•367. Prof. Agarwal: â) WiU Uie 
Minister of Food and Agriculture be 
pleased to stiate the total area in 
Bihar and Uttar Pradesh which has 
been diverted from the production of 
foodgrains to sugarcane as a result 
of Grovernment’s policy regarding the 
sale of free sugar?

(b) What steps arei Government 
now taking to ensure that sugarcane is 
not grown beyond the minimimi 
national requirements?

The Minister Food and Agri
culture (Shri Kidwai): (a) The Sugar- 
CMe acreages in Uttar Pradesh and 
Bihar, v/hich are the main sugar pro
ducing States were 24 lakhs 95 
thousand and 4 lakhs 11 thousand

acres respectively in 1950-51 
*tne estimated figures of 2U lakhs 90 
thousand and 3 iakhs 54 thousand a^es 
in 1951- 52 . Tiie increase in Uttai- 
Pradesh repiesenis the limit of the 
diversion from foodgrains to sugarcane 
but it v/as due not oO much to the 
prices paid to the cultivators for sug^- 
cane loi' free market sugar as to the 
high p-i-Li; o: iair alia  by cullivacors 
for . *

(b) It is not possible to plan exa c^  
that the production in a particmar 
year should not exceed the requir^ 
ments of that year, for while 
acreage can be regulated, the yi^d de
pend, on wea-iit-r con uUons und can
not be predicted a year in advanro. 
Gut prices ieil this season and that 
will bring about adjustment, and it is 
also my intention to reconsider the 
sugarcane prices for the next season 
so as to prevent maladjustment as 
much as possible.

Pakistan Spi£S

*368. Siiri Dhusiya: (a) WiU the
Minister of Home Affairs be Pjeas^
to state what is ihe a\-.;i;ber of 
Pakistan spies who have so far D^n 
detected and detained in vVest-Benga  ̂
Assam, Bihnr and U.P. respectively?

(b) How many of -hem are men 
and how many women?

The Minister of Home Affairs and 
States (Dr. Katju): (a) and (b). It
will not be in thj public mterest to 
answer this question.
Import of Locomc :ives from Germany

*369. Shri Vittal Rao: (a) Will the 
Minister of Railways be pleased to 
state how many locomotive ^gines 
have been received from West Germiin 
firm, Krans Haffel so far out of the 
order placed for 135 Locomotive 
engines during 1951?

(b) What is the cost of each engineT
(c) Does the same compare favour

ably with the cost of Locomotives 
ordered from other foreign countries:

(d) If the answer to part (c) above 
be in the negative, what are the 
reasons that weighed with the Gov
ernment to place the order?

(e) Do Government propose to lay 
a copy of the agreement on the Table 
of the House?

The Minister of Railways and Trans* 
port (Shri L. B. Shastri): (a) 10 
Locomotives.
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@  £ 17,850/-fob 

^@£14,180/-fob 

@ £  ll,215/-fob 

@  £ 10,358/-fob.

(b )/lh e  locomotivc^s ordered by the 
Government of Inila from Messrs. 
Krauss Maffei in 1951 with the price 
of each is as follows:—

60 YP Class Metre 
Gauge .

15 ZE Class Narrow 
Gauge ,

i 5 ZB C l ^  Narrow 
Gauge .

6 ZF Class Narrow 
Gauge. .

(C) Yes.
(d) Does not arise.
(e) No, but arrangements will be 

made for the hon. ‘ Member to see a 
copy of the contract should he so 
desire.

Supply of Foodgrains to West Bengal

*370. Shri N. B. Chowdhury: Will 
the Minister of Food and Agricalture
be pleased to state;

(a) how much quantity of food
grains has the Government of West 
Bengal remanded from the Govern
ment ol India for the year 1952;

(b) whether any quantity has al
ready b3en allotted to the State; and

(c) what quantity of rice is going 
to be supplied to West Bengal dur
ing the year, 1952?

The Minister of Food and Agri- 
cultiire (Shri Kidwai): (a) The Gov
ernment of West Bengal declared a 
deficit of 8 ,55 lakh tons of foodgrains 
for 1952 in February, 1952.

(b) Upto May, 3-51 lakh tons of 
foodgrains have been actually allotted 
to West Bengal.

(c) This cannot be definitely stated 
at present.

Mangalore-Hassan Railway Line

•371. Sfan B. Shiva Rao; Will the 
Minister of Railways be pleased to 
state;

(a) wheither any representations 
have been received urging Govern
ment to undertake the construction 
of ihe Mangalore-Hassan Railway; 
and

(b) whether there is any prospect 
of such construction being undertaken 
in the near future?

The MiHlBter Railways and Traiis- 
poH <Sluri L. a  Shastri): <a) Yes.

(b) The project was considered by 
the Central Board of Transport in 
January 1950 and it was decided that 
it should be held over for the present. 
The proposal can be considered only 
after the Central Board of Transport 
has approved of it.

Major Port

*372. Shri B. Shiva Rao: Will the 
Minister of Transport oe pleased to 
state: .

(a) whether any final decision hah 
been reached in regard to the con
struction of a major port on the west 
coast between Bombay and Cochin;

(b) if not, wheii such a decision l3 
likely to be reached?

The Minister of Railways and Trans
port (Shri L. B. Shastri): (a) No, Sir.

(b) In view of certain inadequacies 
in the report in regard to Malpe and 
the prevailing financial stringency, 
consideration of the question of the 
need for, and the siting of, a major 
port on the coast between Mormugao 
and Cochin has been deferred for the 
present. The question of undertaking. 
a more thorough examination of the 
economic and engineering aspects of 
the project will be considered when 
the financial position improves. In 
the meantime, the Government of 
Madras have been advised to consider 
the possibility of improving the minor 
port of Mangalore. To this end, model 
experiments are being carried out in 
the Research Station at Poona.

All-India W omen’s Food Council

*373. Shrimati A. Kale; (a) Will 
the Minister of Food and /. griciUture 
be pleased to state what is the total 
amount spent by Government 6̂ far 
for subsidising the activities of the 
All India Wom'en’s Food Council?

(b) How far has it helped to solve 
the cereal shortage in the country?

The Minister Food and Agri
culture (Shri Kidwai): (a) The
amounts spent by the Government on 
the activities of the All-India Women’s 
Food Council are as bddw:—

1960-51 .
1951-52
1952-53 . .

(froTO 1st April, ■ 952
to 21st May, 1952) .

Rs. 68,714-7-9 
1,49,622-8-0 

„  22,9? 6-6-6

Rb. 2»41,153.6-3
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(b) The Cafetarias organised are 
proving very popular and every meal 
taken there would mean consequent 
saving of cereals.

Locusts

♦374. Shri J. N. Hazarika: Will the 
Ministfer of Food and Agrteulture be
pleased to state:

(a) whether Helicopters to help 
fight locusts have been purchased and 
if so at what cost;

(b) whether the States have so far 
agreed to bear any unforeseen costs 
to fight the locusts on the lines re
commended by the expert committee; 
and

(c) whether anti-locust organizations 
have ^ince been set up and equipped 
in various States to meet any emer
gency?

The Minister of Food and Agri
culture (Shri Kidwai): (a) No.

(b) West Bengal, Coorg, Delhi and 
Bhopal have accepted liability for 
their shares of the cost of the co-ordi
nated Locust Sthcme for 1952-53 re
commended by the Expert Locust Com
mittee in March, 1952. Madras and 
Madhya Bharat have not agreed to 
contribute their shares. The other 
States are still considering the matter.

(c) Anti-Locust Organisations al
ready- exist in almost all the States; 
they are being further strengthened on 
the recommendations of the above re
ferred Expert Committee and Inter
State Anti-Locust Conference which 
met in March, 1952.
Post Offices in Jammu and K ashmir

*375. Sofi Mohd. Akbar; (a) WiU
the Minister of Communicatieas be 
pleased to state the number of Post 
and Telegraph offices in different parts 
of Jammu and Kashmir State?

(b) How many of these have been 
opened during the last four yefu^ 
indicating the names of places where 
they were opened?

(c) How many more, if any, Post 
and Telegraph offices are proposed to 
be opened in the State during the year
1952-53?

The Minister of Communications 
(Shri Jagjivan Ram): (a) and (b). I 
lay on the Table of the House a state
ment giving, the information. [See Ap
pendix II. annexure No. 33]

(c) No Post and Telegraph Qfflces 
are due to be opened.

Rice (Requirements)

Shrlmati Renu Chakravartty:
(a) Will the Minister ot i'ood anu 
Agriculture be pleased to state what is 
the total All-India requirements of rice 
on the consumption basis o£ 16 oz. per 
capita per day?

(b) Are special efforts being made 
to sccure rice froin countries like 
China, Thailand, Burma and the Far 
East to cover our production deficit and 
fulfil the demands of our rice-eating 
States?

* The Mialster of Food and Agri-
cuitiire (Shri ELidwai): (a) It is only 
a portion of our population which is
pred jmin .ntly r co eating rnd then- 
fore calculation of requirements at
16 oz. of rice pcv head for the whole 
populatio : would be misleading. What 
the hon. Member perhaps would like 
to k ow is the amount of rice required 
if th? rice eater, got 16 ounces per 
liead and the mi ;ed rice-wheat-millets 
eaters got the ssine proportion of rice 
on a tola! cereal ration o': 16 cz. ver 
hear! ss they are used -o at present. 
The figure would be 28 million tons.

(b) Yes.

T5T

(^ )  TO

^  •PPT 

(^ )  ^  

sr̂ rfer t  •

(*r) t , rft
^  ^  ^

(^r) ^  ^  t

m n i  ?
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U.wao-Madkoganj Railway Link

L*377. Shri V. D. Tripathi: WiU the
Minister of Railways be pleasvcl to 
state:

(a) whether the construction work 
on Unnao-Madhoganj-Balamau Rail
way line has been taken in hand or 
not;

(b) if the construction work has 
already been started, how far it has 
progressed;

(c) if not, when it is likely to be 
started; and

(d) how much time would it take 
to complete the said construction and 
by what time it is expected to be 
completed?]

The IVlinister of Railways and Trans
port (Shri L. B. Shastri): (a) Yes.

(b) Preliminary works, such as col
lection of permanent way material 
and arrangements for supply of 
girders, are in hand.

(c) Does not arise.
, (d) The restoration is expected to

be completed during 1954.

^  :

Indore-Ujjain Railway Line

[*378. Shri N. L. Joshi: Will the
Minister of Railways be pleased to 
state whether any scheme for cons
tructing a broad gauge line from 
Indore to Ujjain is under the consi
deration of Government?]

The Minister of Railways and Trans
port (Shri L. B. Shastri): Yes.
Railway Bridge over River Bontjm

•379. Dr. Natabar Pandey: Will the 
Minister of RaUways be pleased to 
state: .

(a) whether on account of the weak
ness of the railway bridge over river 
Bonum between Jharsuguda and 
Lapanga Stations (Jharsuguda Sambal- 
pur) branch line in the Bengal Nagpur

Railway the train is forced to stop at 
both ends of the 'jridge since the year 
1931; and

(b) if the answer to part (a) above 
be in the affirmative, the reasons for 
not repairing the railway bridge?

The Minister of Railways and Trans
port (Shri L. B. Sbastri): (a) It is cor
rect, that a dead :jiop â ia j  miles per 
hour’ speed restrictions have j^een in 
force on the Bonum bridge for some 
years. ‘

(b) The traffic on the branch, jn 
which this bridge is situated, is very 
light and the restrictions referred to in
(a) have not unduly interfered with 
the traffic. However, strengthening of 
this bridge, along with certain other 
bridges on this branch, has been de
cided upon and is expected to be com
pleted within the next two years.

ĉ> ^

^ \V\o-W  3 ?̂: #

^ I  ?

Compost Manure Scheme

[♦380. Dr. Satyawadi: Will the Minis
ter of Food and Agriculture be pleased 
to state what aid the Government of 
.ndia extended to the Punjab Govern
ment during the years 1950-51 and
1951-52 in connection with the Com
post Manure Scheme and how has it 
been utilized?

The Minister of Food and Agri-, 
culture (Shri Kidwai): The Govern
ment of India sanctioned the following 
grants and loan to the Punjab Govern
ment for the development of compost 
production during the years 1950-51 
and 1951-52.

Year Grant Loan

Eb. Rb.
1950-61 26,000 4,00,000
1951.52 J 4,000 Nil
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The loan was given to enable the 
State Government to help Munici
palities to purchase trucks for the 
transport of refuse materials to trench- 
in" grounds and to distribute compost 
TTic’nure to the cultivators. The grant 
was given to enable State Government 
to subsidise excavation of trenches and 
to mret lo-̂ ses in transoort.

The quantity of compost manure 
produced and distributed in the Pun
ja b ‘State during 1950-51 and 1951-52
is as follows:

Year Production Distribution

1950-51
1951-52

Tons.
22,02,306
10,21,152

Tons
12,10,740
12,06,083

t,

( ^ )  ^  t»
^  ^  ^  #qK

^  TfT t  ^  ^  ^
3TT ?

Amalgamation op Municipal Bodies in 
Delhi '

[•381. Shri N. Prabhakar: (a) Will 
the Minister of Health be pleased to 
state whether Government contem
plate forming a city corporation by the 
amalgamation of the existing municipal 
bodies in Delhi?

(b) If so, is any Bill being drafted 
for the purpose and when is it expected 
to come before the House?]

The Minister of Health (Rr 'kiimari 
Amrit Kaur): (a) and (b). A P.Ul had 
been prepared but owing to changed 
circumstances in Delhi the question is 
now under considpration in consulta
tion with the De’hi J?tate Government-

Butter

52. Pandit D. N. Tiwary: WiU the 
Minister of Food and Agriculture be
pleasad to state:

(a) the quantity of butter imported 
into India: and

(b) the quantity of butter exported 
from India?

The Minister of Food and Agri
culture (Shri Kidwai): (a) Imports of 
butter by sea since 1948-49 have been 
as follows:

1948-49 . 252 toD s

1949-50 . 638 „
1960-51 . 573 „
1951-52 . . 897 „

(for 11 raonths Apri 
1951 to Feb. 1952.)

(b) Since . 1948-49 there have not 
been any exports of butter by sea from 
India.

Information on imports and exports 
of butter by land is not yet available.

Reserve Stock of Foodgrains

53. ShrTN. B. Chowdhury: V/ill the' 
Minister of Food and Agrlculturs be
pleased to state what is the nuantity 
of reserve foodgrains at the disposal 
of the Government of India?

The Minister of Food and Agri- 
cuHure (Shri Kidwai): Total quantity 
of foodgrains held in various Central 
t?e<̂ erve Depots on 23-5-52 was 2.73,000 
tons. This is in addition to about 30 
laVh tons held by the Stale Govern 
ments.

Nadiar-Kapadvanj Railway Line

54. Shri Dabhi: Will the Minister ot 
Railways be pleasrd to state whether 
it is a fact that Government propose 
to convert the narrow ga’ige Na’diar 
Kapadvanj Railway line of the 
Western Railwas’̂ into a broad gauge 
Railway line and if so, when?

The Minister of Railways and Trans
port (Shri L. B. Shastri): There is no 
such proposal at present.

Darwha-Pusail Metre Gauge Line

55. Shri G. R  Khedkar: (a) Will 
the Mini.ster of RaUways be pleased to 
state if it is a fact that Darwha-Pusail 
metre-gauge line removed in war time,
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has not been replaced since then, in 
spite of the repeated demands from 
the public of the said area for the 
replacement of. this line?

(b) Do Government propose to begin 
the v/ork of renlacement of this line in 
the year 1952?

The Minister of Raflways and Trans
port (Shri L. B. Shastri): (a) The
question of restoration of the Darwha- 
Pusad line was reconsidered by the 
Central Board of Transport at their 
r-eeting held on 29th August 1950, but 
after taking into consideration all 
factors including demands from the 
public the restoration was not agreed 
to. The line has, therefore, not been 
restored.

(h) Does not arise.

_ A gricultural Production (Index)

56. Dr. Ram Snbhag Sin^h: Will
the Minister of Food and Agricultore
be pleased to give the general index 
of agricultural nroduction for the j’ears 
;1950-51 and 1951-52?

The Minister of Foo l̂ and Agri
culture (Shri Kidwai): 1C 1-4 in 1950-01 
with 1948-49 as the base. The index 
number for 1951-52 is no. so far avail
able since Final Estimates for 1951-52 
crops are not yet ready.

Post Officer

57. Shri S. N. Das: Will the ‘MinLc-
ter of Communications b3 pleased to 
state: '

(a) the total loss sustained by Go
vernment in giving effect to the pro
gramme of opening post offices in 
rural as well as urban areas during 
tbo, years 1950-51 and 1951-52;

(b) the total number of such post 
offices in each circle which have not 
become self-supporting; and

(c) the number of sucli post offices 
in each circle which are still being 
run at a loss?

The Minister of Communi^tions 
(Shri Jag îivan Ram): (a).

Loss, for 1 )oO~o1,

(i) Urban 33,867
(u) Rural R  i. 17,34,583

Loss for ^957-52.

(iftjrban '  JU 28.802
Jii) Rural ... R3. 19,02,770

(b) and (c). A statoment is attached^

Na’tie o f 
Circle

No. o f rural 
Post offices 
ruining at 
a loss, a ̂  on 
1-4-1952.

N  >. o f urban 
Post offices 

running at a 
loss, as on 
1-4-1952.

Asaatn 217 18
Bombay 707
Bihar 1,636 __
Geatral 1,201 28
Delhi 17
Hyderabad 436 2
Mtwlras 3,044 7
Orissa 405 4
Punjab 956 2
TJ. P. 2,097 13
West Bengal 659

Total 11,305 74

Aerodromes

58. 1 ^  S. C. Samanta: Will the
Minister of Communications be
pleased to state:

''a) how many new aerodromes 
have been constructed and in which 
planes in India since 1947 up to date 
(year by year);

(b) how many new aerodromes are 
going to be constructed in the year
1952-53;

(c) how many abolished military 
aerodromes were taken up and re
constructed for civil purposes since 
1947; and

(d) the developments made in exis- 
aerodromes year by year since

The
(Shri

Minister of Co 
Jagjivan Ram): cations

, . (a) 10 new
civil Aerodromes have been construct
ed by the Civil Aviation Department 
since 1947. Of these, 4 were construct
ed in Tripura State at Kailashahr, 
K^malpur, Khowai and Belonia during
1950-51, and 4 in Assam at North 
Lakhimpur, Pasighat, Sadiya. and 
Sheila during 1951-52; the construction 
of one runway each at Gauhati and 
Mangalore has just been completed.

(b) Proposals regarding the con
struction of three new aerodromes are 
under consideration.

(c) 17.
(d) A statement showing: ^e re

quisite information is attached. Ĉ ee 
Appendix II, annexure No. 34]
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Calcutta Port (Mschanical Installa
tions;

59. Dr. M. M. Das: WiU the Minis- 
tci- oX Transport be pleased to state:

(a) whether it is «l fact that me
chanical installations are being pro* 
vided in the port of Calcutta for 
handling coal and heavy mineral 
ores; and

(b) if so.
(i) the number of such installa

tions;
(ii) the cost of each installatija; 

and
(ill) when these installations are 

expected to be completed?
The Minister Railways and Trans

port (Shri L. B. Shastri): (a) Yes, for 
handling coal.

(b  ̂ (i) One coal loading plant at No. 
18 Coal Berth.

(ii) Estimated cost Rs. 35 lakhs.
.(iii) The mechanical coal loading 

plant which is now under - erection is 
expected to be ready for operation by 
September 1952 with the help of 
temporary loaders. The permanent 
loaders which will take atcu., six 
months to erect are ex.oected to be de
livered in March 1953-

Sugar

<>0. Dr. P. S. Deshmukh. Will the 
Minister of Food and AgrlcuUure be
pleased to state the total rationed 
quantity of crystal sugar sanctioned 
for each State for consumption for 
the years 1950 and 1951?

The Minister of Food and Agri
culture (Shri Kidwai): A Statement is 
laid on the Table of the House. (See 
Appendix II, annexure No. 35.]
CTultivation of Land by Mechanical 

Means

61. Dr. P. S. Deshmokh: (a) Will
the Minister of Food and Agriculture 
be pleased to state the acreage of culti
vable land brought under cultiva
tion by State Govenunents during the 
last four years by mechaixkical means?

(b) What is the acreage brought 
under cultivatioii by cultivators?

<c) Has any of tho areas remained 
f«Uow after it was once cultivated 
and if so, how much in respect of 
each State?

. «8-PSD

The Minister oi Food and Agri
culture (Shri Kidwai); (a) Estimates
of acreage reclaimed and cultivated by 
niecnaiucal nieans are available in re>s- 
pect of the areas under the Grow More 
Food Campaign. Such acreage durmii 
1948-49, 1949-00 and 1950-51 was 2'1, 9 0 
and 8*1 lakh acres respertively. J'or 
July 1951 to March 1952 the acre
age so cultivated was 4 2 lakh acres.

(b) Not available.

(c) Not availtihie.

Statutory and NoN-bTAXinoRY 
Rationinq

62. Pandit M. B. Bhargava: (a)
Will the Minister of Food and A|^- 
«ulture be pleased to state what wa  ̂
the total population in India served 
under (i) statutory rationing; and
(ii) informal system of rationing 
during the years 1949, 1950 and 1951?

(b) What was the total quantity of 
foodgrains supplied under each sys* 
tem during these years?

(c) What percentage does the popu
lation under each system of ration
ing bear to the total population of 
Indii*?

(d) What proportion do the food
grains supplied under each of these 
systems bear to the total produce in 
India ?

The Minis ei of Food and Agri
culture (Shri Kidwai): (a) The total 
population in India served under statu
tory rationing was about 41-1 million 
at the end of i949, 45’7 million at the 
end of 1950 and 46*8 million at the end 
of 1951. The population served under 
informal rationing was 75-5 million at 
the end of 1949, 78*8 million at the
end of 1950 and 75*2 million at th«
end of 1951.

(b) The total quantity of foodgrains
issued under 'statutory rationing was 
about 3-2 million tons, 3*9 million tons 
and 3*8 million tons during 1949, 1050 
and 1951 respectively. Issues under
informal rationing amounted to 3 1
million tons, 2*8 million tons and 2-9 
maiion tons during the years 1949, 1950 
and 1951 respectively.

(c) The total population under statu
tory rationing formed about 12-2, 
12-6 end 12-9 per cent, of the total 
population of the country during the 
years 1949, 1950 and 1951 respectively. 
Population under informal rationing 
was about 20-8, 21-8 and 20-8 per cent.
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of the twUl populatioa of the ooim^y 
duiî rî  , tne yfcdrs 19iy. 195j and 19al 
respectivtly.

va) Foodgrains supplied under statu
tory rauomng tormed about V-*, o*4 
and y o per cent. 01 the total ceieais 
piuuucuon m Inuia uurxng the years 

19oo and, li^ol respectively. Issuei. 
unaer inlormal rationing foimed about 
V;z, o-u etna rO per cenc. or uie total 
produce in india auring i94î , l.-̂ oO anct 
1951 respectively.
P ost Office Savings Bank iNQumy 

Committee

63. Shri M. L. Dwivedi: V/Ul the
Minister cl coiuinumcations oe 
pleased ■ to reter 10 me reply given 
to part (c) of starred question No. 
1904 asked on the oth ;vjarch, lu5i 
regarding Extension or Savings Bank 
Facilities in all ^̂ ost Offices and state 
what action has been taken or is 
being taken in the matter?

The Minister of Commiuiicatiofis 
(Sliri JasaiTan Ram): 1 he recommenda
tions of the Committee have been consi
dered. Savings Bank facilities are 
being .i»ovided .in all Post offices in 
rural areas as and when suitable per
sons are available for appointraent as 
extra-departmental brancn postmasters. 
Suitability, of a candidate depends on 
his solvency and sound financial 
status.

Spurious Drugs

64. Dr. Ram Snbhag Singh: Will
the Minister of Health be pleased to

(a), whether Government are aware 
of the saie of s;>urious drugs in Indiu. 
and

(b) if so, whether Govermneiu 
propose 10 rooi out the activiUcs ut
;>pii*10Ua val'u^ p C a ia i^ r  '

The Minister oi HeaUh (Kajkumari 
Amru jku»ur>; (a; ana Co). Yes. Tne 
central and S^ate Governments are 
aware of tne problem. The Drugs ac*{ 
ot 1940 IS mienatd to prevent the 
inanuiacture and saie oi cpuriuus 
Drugs. Tne Siaie Governmenis are 
enforcing the Drugs Act. The question 
ot amending the Drugs Act in order to 
provide for more severe punishment 
lor such offences is under considera
tion.
Supply of Water to Rayalseema bv 

Southern Railway

65. Dr. Ram Subhag Singh: Will
the Minister of Railways be pleased 
to state:

(a) whether it is a fact that the 
Southern Railway Authorities have 
arranged to supply drinking water to 
the famine stricKen and draught ailec- 
ted people in Rayalseema. and

(b) if so, on which station^  ̂ water 
was made available to the people ?

The Minister of Railways and Trans
port (Shri L. B. Shastri): (a) Yes.

(b) At Giddalur, Markapur, Cum- 
bum, Razampet, Yerragimtla, Guntakal, 
Narasaraopet and also at Tiruppattur 
and Katpadi stations.
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HOUSE OF THE PEOPLE 
Monday, 2nd June, 1952

The House met at a Quarter Past Eight 
of the Clock.

[M r . S peaker  in  the Chair]
QUESTIONS AND ANSWERS

(See Part I)

9-33 A.M.

MOTION FOR ADJOURNMENT 
C losure  of M il l s  in  Indore

Mr. Speaker: I have received notice 
of an adjournment motion from 
Mr. Gopalan which reads as under: 

“ Subject: The situation arising 
out of the closure of mills in 
Indore where 25,000 workers are 
on strike. Sec. 144 Cr. P.C. pro
mulgated and many workers in
cluding their leaders arrested” .
In the first place, this notice Is not 

valid inasmuch as the hon. Member 
has forgotten or is unaware of Rule 61. 
He must send a copy of tnc notice to 
•the Speaker also. No notice or any 
c«j>y thereof has been sent to me, I 
have got this original notice which 
was sent.......

Shri A. K. Gopalan (Cannanore): 
Three copies of the adjournment 

motion were sent. Sir.
Mr. Speaker:; Oh, I see. Yes, yes. 

that is all right. Anyway, I need not 
look into that technicality.

On the merits, I am myself not 
sure about the facts. Perhaps, the 
hon. Minister of Labour might be 
able to enlighten us. But my own in
clination has been that this seems to 
be more or less a matter for the State 
concerned, and also a dispute between 
the workers and the management as 
37 P.S.D.

934

the word “ strike” shows, and the 
matter seems to be a  matter about 
law and order which is the concern 
of the State concerned. I should like 
to know the facts if the hon. Minis
ter knows them, and then, if there is 
any point on hearing the facts from 
him, I shall further consider this 
matter.

The Minister of Commanications 
(Shri Jagjivan Ram): Well, Sir, I will 
give you the facts. In the first place, 
the motion is based on incorrect in- 
fprmation supplied to my hon. friend. 
There is neither a strike nor a locTt- 
out. (Interruptions).

Mr. Speaker If the hon. Members 
are quiet, they will be better able to 
hear.

Shri Jagjivan Ram: I say that this 
motion for adjournment is based on 
incorrect information supplied to the 
hon. Member. There is neither a 
strike, nor a lock-out in Indore, in 
any of the mills there. The facts of 
the case are that one of the mills, the 
Raj Kumar Mills, closed on the 2nd 
of May, which is a month ago, on 
economic reasons, and 3,000 workers 
working in that mill, of course, have 
been thrown out of employment. 
These are the facts of the case. There

workers ^oecame ̂ vioiem^]^^%S? State 
Government promulgated section 144 

^esteTTT”and they als? atrested some lea3er^ 
and some of the workers.

Since then steps have been taken 
under the Industries (Development 
and Regulation) Act, to refer the 
matter for investigation under sec
tion 15 of that Act. So, the matter at 
present stands at that. Therefore, I 
do not think there is any ground for 
allowing this adjournment motion.

Mr. Speaker: I am afraid I cannot 
give my consent to this motion, as it 
has not disclosed any case of central 
responsibility.
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PAPERS LAID ON THE TABLE
A m e n d m e n t s  to  A ir c r a f t  R u les

The Minister o f Communicatioiis 
(Shri Jagjivan Ram ): I beg to lay on
the Table a copy of each of the follow
ing Ministry of Communications Noti
fications making certain further 
amendments to the Indian Aircraft 
Rules, 1937, under sub-section (3) of 
section 5 of the Indian Aircraft Act, 
1934:

(i) Notification No. lO-A/48-51
dated the 23rd April, 1952. 
[Placed in Library. See No. 
P-12/52.] V

(ii) Notification No. lO-A/8-50,
dated the 31st March, 1952. 
[Placed in Library. See N o ./  
P-13/52.] ^

CODE OF CRIMINAL PROCEDURE 
(SECOND AMENDMENT) BILL

The Minister of Home Affairs and 
States (Dr. K atja): I beg to move for 
leave to introduce a Bill further to 
amend the Code of Criminal Pro
cedure, 1898.

Mr. Speaker: The question is:
“ That leave be granted to intro

duce a Bill further to amend the 
Code of Criminal Procedure, 
1898.”

The motion was adopted.
Dr. Katju: I introduce the Bill.

GENERAL BUDGET— GENERAL 
DISCUSSION—Contd.

Mr. Speaker: Hon. Members are 
aware that the time-limit for each 
Member is 15 minutes, and one hour 
or more for the hon. the Finance 
Minister for final reply. Today is the 
second day of the discussion.

^  Shri P. T. Chacko (Meenachil): The 
\  other day quite an important person 

here was moralizing on the virtues 
of not opening one’s mouth in Parlia
ment. He told me that I need not 
worry myself about the problems re
lating to my State; he also said that 
everything that we wanted would 
come to us as freedom came to us.

- It is that tone and the ring in that 
tone that I resented to. He seems to 
think at least that so far as we people, 
about ten million in my State, are 
concerned, freedom was a gift from 
somebody from somewhere else. I 
want to tell him that I was not the

son-in-Law who ,came wooing his 
daughter when he had become rich. 
I wish to say that we paid in full the 
price for the freedom which we have 
achieved, and also for that which we 
have yet to achieve.

The other day, a Deputy Minister 
was answering a question of mine in 
the House. The question was whether 
the Government have taken any 
steps to encourage the export of, and 
also to regain the lost market for, 
Indian pepper. The Deputy Minister 
said, “ the only thing is to pray for 
it; there is no step which the Govern
ment can take. If the foreign demand 
is less, we cannot help it.”  I have no 
quarrel with his prayer. I only wish 
that he gets more time for praying. 
Nay, even the entire time for his 
prayers for the good of the country.

There also I recognise that ring and 
that tone of the voice of Imperial 
Delhi. He also said that he was not 
aware of any complaint regarding the 
quality of exports in that commodity. 
I have with me the Report of the 
Export Promotion Committee which 
clearly said that exports of such com
modities should be increased, and also 
that the quality should be improved. 
But it was a report by certain people, 
not a report made by Ministers, and 
probably it may not have had any 
value for that Deputy Minister.

I am giving these instances because 
in all such cases, I recognize that tone 
of the voice of Imperial Delhi. I 
thought, that the Government of 
India’s policy is to encourage the pro
duction and export of commodities by 
which we could easily earn foreign 
exchange. I may also be permitted 
here to read a portion from the Ex
port Promotion Committee’s Report 
It is stated in paragraph six: “ Wis
dom would lie in attempting to obtain 
from the soil besides a certain mini
mum of cereals those crops which will 
benefit our agriculturists as well as 
olir foreign exchange position.”

Again, in paragraph eight it is 
stated: “ It may generally be said that 
it is better to increase the area.under 
such crops as will fetch a good price 
directly or after processing, in the 
export markets than merely to conr 
centrate on increasing the area under 
food.”

Due to geographical conditions in 
my State, it is not possible for us to 
produce sufficient food. But it is possi
ble for us, provided proper encourage
ment is given, to produce much more 
commodities for export than what w e
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produce now. My hon. friend the lady 
Member from Trivandrum was say
ing the other day that our State pro
duces almost 67 per cent, of the food 
we needed. I beg to submit that that 
information is incorrect.

Kumari Annie Mascarene (Trivan
drum): It is a matter of opinion.

Shri P. T. Chacko: The hon. the
lady Member was a Minister in our 
State, in 1950 arid if she knew that 
our State produced about 67 per cent, 
of the food which we require. I think, 
she could have taken steps at least to 
provide us with seven ounces of 
ration a day at least during the time 
she was a Minister. The fact is that 
we produce hardly one ounce of food 
per head per day, if rationed equit
ably. Such is the condition in my 
State. At the same time, we are pro
ducing commodities which are ex
ported, mainly plantation crops, like 
tea, pepper, cardamom, coir, lemon- 
grass oil. ginger, betelnuts etc. For 
the year 1951-52, the quantity of com
modities which were exported from 
that State alone amounted as follows:

Coir, about Rs. 10-5 crores,
Pepper, about 20 6 crores of rupees,
Lemon-frrass oil, about Rs. 1*8 crores,
Cardamom, about Rs. 1 crores.
Ginger and turmeric, about Rs. 2 

crores,
Tea, a good portion of total exports 

worth about Rs. 94 crores.

The State is rich in its plantation 
crops, minerals and timber. But with 
all the efforts to grow more food and 
with all the propaganda, I wish to 
submit, it is impossible for us to be
come self.-sufficient in food even in 

fu tu re . So, if an equitable view 
of the matter is taken, my submission 
^  that we have to be provided for. 
Whenever we approached the Govern
ment of India with grievances like 
this we used to get very good assur- 

example, as my hon. friend, 
Mr. "^omas. said, the Krishnama- 
chari Committee made a recommenda
tion that about 75 per cent, of the 
loss which the State incurred by the 
purchase and sale of foodgrains should 
be given as a subsidy to the State I 
have gone through every page of the 
Budget Demands for Grants and I 
have not found anything provided, 
earmarked, as subsidy to my State 
But I am glad to say that I am in
formed that my State will be given 
about three crores of rupees as sub
sidy from the lump sum of Rs. 15

crores provided for. But I submit the 
loss which the State incurs every year 
even this year, will be much higher 
than that. In the matter of food, may 
I submit that our housewives arc not 
satisfied with any assurances.

Then again another instance. As re
gards article 371. I remember that 
Sardar Vallabhbhai Patel himself 
gave us an assurance that Travancore- 
Cochin State would be exempted from 
the operation of that article. Here 
when a question was put by my friend, 
Mr. Sreekantan Nair, the Home Minis
ter, said that he was not aware of 
any such assurance. He, being an 
eminent lawyer, could have better 
told us that there is no value for an 
assurance like this, when there is a 
clear provision in the Constitution 
regarding this matter. Such is the 
way in which my State is often 
treated.

As regards food, in 1950 we were 
asked to purchase food from certain 
States, Part A  States, in India. We 
had to pay for the rice we purchased 
from .Uttar Pradesh Rs. 22-2-2 per 
md. when the controlled price per md. 
was not more than Rs. 11-8-0. In our 
parts, this is called black-marketing, 
but I do not know by what name it 
is known in Uttar Pradesh. However, 
a State which is producing much of 
the commodities that earn foreign 
exchange for India is asked to pur
chase rice from another State much 
above the controlled rate. I am sur
prised why we were asked to do so. 
This year we are not allotted any rice 
from Uttar Pradesh, but we are 
allotted a good amount from Madhya 
Pradesh and I am told that we will 
have to pay about Rs. 15 per maund. 
I am not quite sure about it. The poor 
agriculturists in my State where they 
cultivate paddy in the Vembanad Lake 
six to eight feet below the water level, 
at great risk and cost get orsly Ks.' ten 
per md.

I wish to say a word about the 
plantation industry. Unfortunately, 
many of my friends here look upon 
this industry with a certain amount 
of orejudice, probably because of the 
unfortunate fact that the growth of 
the plantation industry was coupled 
with the growth of colonialism here 
and elsewhere. But I would like to 
submit that excepting for tea and 
rubber all other olantation crops are 
produced by smali scale growers. For 
example, pepper, coconut, ginger, 
turmeric— all these are produced by 
small scale growers and in the case of 
ginger, turmeric and such other crops 
even people without a bit of land are
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[Shri P. T. Chacko]
producing them. Even, in the case of 
tea and rubber, I wish to submit, in
stances are not rare, where the so- 
called estate measures only about 15 
cents. Even rubber and tea are also 
produced in my State by very small 
growers.

Now, this is a very important in
dustry. About 23 per cent, of the 
total export trade of India is accounted 
for by the plantation industry and 
also not less than 35 per cent, of the 
hard currency earnings are accounted 
for by the plantation industry. My only 
submission is that the Government of 
India should take more interest in the 
plantation industry. My friend, the 
hon. Mr. Basu, was stressing the need 
for encouraging the tea industry. He 
was describing the conditions of the 
industry in Darjeeling. The conditions 
are not different in Travancore-Cochin, 
if not worse. The entire plantation in
dustry is facing a crisis. My submis
sion is that the Government of India 
should take more interest in fostering 
this olantation industry. May I say, it 
has become a national necessity.

I have a word to say about my 
friends on this side, that is the opposi
tion. It has almost become a practice 
by the time we were in this House, 
to mutually abuse— the Communists 
abusing Congressmen and Congress
men almost abusing Communists here. 
{Interruptions).

Mr. Speaker: Order, order.

Shri P. T. Chacko: That is exactly 
v/hat is happening in the country, at 
least in my State. My friends the Com
munists are complaining about the 
want of freedom in this country. It 
is strange— I know that they want 
freedom to end freedom; and they 
wapt democracy to end democracy. I 
know the sort of freedom which they 
would li’ ê to have. But in snite of 
all that I would like to submit that 
mer^ anti-Communism will not save 
•us. It serves no purpose. We stood for 
a revolution in this . r'ountry and we 
have liberated the forces of social 
change.......

Mr. Speaker: The hon. Member will 
remember that this is an occasion for 
discussion on the Budget. So irrele
vant Dolitical issues, however impor-

• tant they may be, need not be brought 
in and time taken.

Shri P. T. Chacko: Sir, one more 
minute. This is a very important 
matter. I am coming to the nation- 
building activities contemplated in the

Budget during this year. I want to 
stress that we are going a bit slow. 
The forces of social change which are 
liberated by us are there. Supposing 
the Government are not utilising those 
forces of social change, what is to 
happen tomorrow? My submission is, 
we slow down the pace of revolution, 
and help antir-revolution. Governments 
should take care to ally themselves 
with the forces of social change. 
Otherwise they will be utilised by the 
Communists. My submission is that 
the Government should allot more 
money to nation-building activities and 
see that the revolution is completed.

^^Sh^i Khardekar (Kolhapur cum 
Satara): As the time allowed for dis
cussion is very limited I will confine 
myself only to three important 
matters—the matter of food, the 
matter of defence and the matter of 
education. As you know, they are con»- 
cerned with life, death and the pro
gress of the country.

I am tempted to make one general 
remark about the Budget and that is 
that it is honest, it is over-cautious 
and it is far too careful. It lacks 
imagination, there is nothing to excite, 
nothing to make a song about unless 
my friend Mr. Chattopadhyaya is 
tempted to write a skit on it. (An 
Hon. Member: Whv not a dirge?) I
very much liked the remark of my 
friend Mr. Gopalan who said that a 
Government which does not feed its 
people has no right to be there. But 
although it is a very good statement, 
it is inclined to smell or smack of 
platitude, unless we are able to show 
effective ways and means of bringing 
about this particular change. A remedy 
was suggested by Mr. CJopalan, that 
we should have one-third instead of 
one^half of the Budget for Defence 
I think it is a suggestion bordering 
almost on irresponsibility.

I come now directly to the food 
Question. The Finance Minister has 
stated, perhaps due to public pressure, 
that he is inclined to subsidise milo. 
I do not know what milo means. Milo 
is food really for research but is it 
really food for man or animal? If rich 
persons eat milo, I think that would be 
all right, because along with milo 
they can eat half a dozen other good 
things. But if a poor man -eats milo, 
to use a Marathi expression, he will 
be “ melo” very soon. If the poor are 
to starve, let them starve blit let-us 
not insult them in the bargain. Poverty 
after all is a crime, as aptly described 
by Bernard Shaw, and as such the 
poor are . criminals and criminals
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should suffer. But we in this country 
have a very different notion of poverty 
and thanks to Gandhiji we have learnt 
to glorify poverty. Gandhiji called the 
poor Daridra Narayan. Unfortunately 
in this land of Gandhiji some of his 
followers are inclined to revile and 
ridicule poverty by referring to ihe 
hungry looks of poor persons. But I 
may say here that some of them have 
hungry looks, for they have hunger 
not for crumbs of bread but for 
crumbs of governmental favour.

I intend to offer a rational and 
human approach to • this problem. 
Merely glancing at the Budget one 
finds that we have Rs. three crores 
and odd surplus on the revenue side 
but really there is an overall deficit 
of Rs. 75 and odd crores. When we 
say that we want to subsidise food, 
we have to consider one very impor
tant question. Do we want to subsidise 
only for urban areas or also for rural 
areas? The argument that in the past 
we subsidised only for urban areas is 
tio argument at all. It is wrong that 
we should not learn by our mistakes. 
If we are to subsidise we must sub- 
•iidise for urban as well as for rural 
^reas, the villager as well as the town 
Johnnie. As you know the villager 
is poorer and generally eats twice as 
much as the person in the town. You 
have only to invite me for a meal to 
he convinced about this, because I live 
in a village. If we are to subsidise at 
1̂1 we must subsidise both for the 

urban and the rural areas. Otherwise 
♦here should be no subsidy at all.

[M r . D e p u t y -S pe.\ke r  fn  he Chair}
10 A.M.

Certain suggestions have been made 
by a number of people as to how thi?̂  
problem can be solved. One important 
•uggestion is that we should resort to 
deficit financing but I personally think 
that that would be almost impossible, 
because deficit financing would mean 
raising the taxes and I think we have 
Jbout reached the limit of taxation. 
Then the next question would be to 
fesort to foreign aid, which necessarily 
•neans American aid and we naturally 
‘»hout it down. We cannot have the 
-•ake and eat it too. Personally I am 
<\so against foreign aid. So long rs we 
^re not able to stand on our ow’n legs 
firmly it would be wrong to resort to 
foreign aid. At present we are reaUy 
on our knees. We are a toddling demo- 
<̂ racy and if we invoke foreign aid, it 
means foreign domination masquerad
ing as charity, humanity, friendship 
^nd the rest of it. If you resort to 
'oans, it would be again introducing 
the trends of inflation and that would 
prove a very great danger.

There are some persons who say 
■*Wipe out all the projects, particularly 
those which are going to materialise 
in the future” . It is very easy to con- 
•iemn such people by saying that they 
want us to mortgage the future for 
the present, that they want us to 
forget the question of values, that they 
want to put an end to permanent and 
future good for the present and tem
porary good. But why is this pafti- 
■̂ ular attitude? It'is  because of certain 
psychological factors.

Reading the Finance Minister’s 
speech one feels that in spite of his 
honesty, brilliance and cultural bear
ing, there is that lack of human touch. 
The Finance Minister has applied. his 
tnind to the food problem as a scientist 
applies his mind to a purely scienti
fic problem. What is required is 
human understanding, commonsense 
and an earnest desire to solve the 
problem.

The seconds psychological factor 
which we have to remember is that 
people really have lost confidence in 
the Government. When I say this I 
do not for a moment mean that people 
have more confidence in any other 
Oarty. The fact that the Congress has 
been returned in greater numbers is 
proof that people have more confidence 
in the Congress as far as the elec
tions went. But there are certain 
reasons why people have lost their 
confidence in the Congress. The 
Government have not lived up to 
their professions. Look at the number 
)f pompous declarations made by the 
Government. Some years ago, it was 
declared and loudly too that by 1951 
or 1952 India would be self-sufficient 
ms regards food. Another very res
ponsible Minister again pompously and 
loudly said that within five or ten • 
years there would be electricity in 
every town and village, probably^ in 
every cottage. What dazzling and 
electrifying nonsense it has proved to 
be. Look at the grow-more-food 
campaign. I think it has produced a 
lot of gas but no grain whatsoever.

Then there have been loud profes
sions and talk about the Ram Rajya 
that is being established. Particularly 
on my side leading Congressmen, per
sons like Shanker Rao Deo, have been 
talking about Ram Rajya being intro
duced in India. I will just give my 
experience of Ram Rajya, as I heard 
one villager talk to me about it. I do 
not think he had read my friend 
Mr. Atre on the point. After he had 
heard the eloquence of Mr. Shanker 
Rao Don he asked me if I had any 
idea as io 'vhr.t Ram Rajya was. I 
s?.id that I had no idea whatever and
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that I was not particularly fond of 
Ram Rajya. Krishna is my God. He 
began to talk about his conception of 
Ram Rajya. There was only one Ram 
and one Sita in the Puranas or the 
Hindu religious books. To some of 
these Congress leaders Rama seemed 
to be in every town, in every lane and 
every cottage. The problem today is 
such that unfortunately the poor Ram 
has no dhoti, probabi.y because some 
of the villagers cannot afford it. 
Mother Sita has to go out in borrowed 
clothes and oil for the hair probably 
is used for the Diwali festival only. 
And as for Lakshman, he is scratching 
his body all over because, being a 
very obedient brother and loyal 
brother, he allows all the rice and 
good rations to his brother and to Sita 
and he eats only milo and as a result 
of milo he has rashes and boils all 
over his body. As regards Lava and 
Kusha, poor kids, they are shut at 
home; they cannot afford to go to 
school because they cannot pay the 
increased fees, and when a neighbour 
asked them why they did not go and 
the neighbour offered to pay them 
some money they still could not go 
because they did not have enough 
cloth to cover their loins. So that is 
the idea of Ram Rajya. And a number 
o f people talk so loudly saying that 
of course the Congressmen are there 
because the people elected them. Of 
course the people elected them, but if 
one were to analyse this particular 
thing, well, because the question has 
been raised again and again I might 
just state my views within half a 
minute: that it is an organisation, a 
powerful organisation for a long time, 
with plenty of funds; then it is the 
party in power and that matters a lot 
with the illiterate; more than that, the 
indiscriminate use of two great names, 
the sacred name of Gandhiji and the 
name of Jawaharlal Nehru; over and 
above that the most important factor, 
the flying visits of Jawaharlal Nehru 
at the time of elections for cashing 
his popularity in favour of candidates 
worthy and unworthy.

Then, if we are to resort to these 
food subsidies it really means we have 
to manage to have about Rs. 90 
crores— and ninety crores how are we 
to get? I think the Finance Minister 
has stated that he has made provision 
for Rs. 15 crores. Then, it is possible, 
if we really try to study the problem, 
that we should really make those 
States which are not making proper 
use of their revenues to get the revenue 
as they ought to get. They should fall 
in line with certain other States. There 
arc certain States, particularly states

like Bombay and Madras which because 
of their moral fads and foibles have 
been literally throwing away tons of 
money into the Arabian Sea on account 
of moral fads such as prohibition. And 
when it is a question of life and death, 
why should people be fed on these 
moral principles? It is actually the 
limit of human folly to legislate for 
the morals of mankind. It is the duty 
of the Government to force such 
States to fall in line with other States.
I am glad to state here that the Prime 
Minister did go all the way from Delhi 
to Poona to instruct, to advise the 
Ministers and the legislators of the 
Congress Government for bringing 
about this particular reform, that is 
putting an end to prohibition. But the 
Prime Minister talked in a language 
which the legislators and the Ministers 
could not understand. He talked about 
priorities, he talked about first things 
being first and so on, that is, he talked 
about values—but you cannot talk 
about values unless people have a 
certain amount of mental and moral 
development, and therefore, his wc^r!  ̂
were just pearls cast before certain 
things and could not be appreciated. 
The point is that the devil m a y  qrqte 
Ihe scripture and the Bombay Minis
ters likewise quoted the Constitution, 
article 47 of the Constitution, the 
Directive Principles. My submission is 
because it is the Congress Party that 
is in power in Madras and Bombay 
what should be done is that they 
should be forced, pressure should oe 
brought on them, to give up this pro
hibition. Secondly what should be 
done is that if that is not possible the 
Constitution should be amended. It is 
not right that people should be made 
to sufter because some persons are 
moral children, and although I am from 
Bombay I say this; the Government 
of India should not pay a farthing to 
Bombay unless Bombay shows some 
sense. I am not here to play to the 
gallery: a representative is not a 
weathercock, he is not there merely 
to please the voters. Where the voters 
and his constituency and the State 
are wrong it is absolutely his first duty 
to give his conviction.

Shri Gadgil (Poona Central): I am 
glad that I am getting this opportunity 
to participate in the Budget discus
sion. A reference was made by the 
previous speaker from Kolhapur about 
me that I raised the slogan that in 
about ten years’ time every large 
village in this country would be pro
vided f.vith electricity. I still repeat 
that slogan. The hon. Member may be 
pleased to note that whatever was th- 
supply of electricity on 1st January, 
1947, within 4i years it has increased
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by 27 per cent. Whatever I am saying 
about the particular Ministry of which 
I had the good fortune to have the 
reins I can predicate the same thing 
about all the other Departments con
stituting the Gpvernment. Eve^where 
production has increased and it is on 
the strength of achievement and not 
on the strength of Gandhiji’s name or 
on the popular personality of the 
Prime Minister so much that we, 
Congressmen, have won at the elec
tions. Speaking for myself, I have 
never referred to these personalities 
in about five hundred speeches that I 
delivered throughout the districts of 
Maharashtra—everywhere I referred 
to the achievements of the Govern
ment. Although I am not unmindful of 
the fact that more would have been 
possible, whatever was achieved was 
no small dividend on the efforts and 
endeavours made by the Government. 
I would therefore ask my friends on 
this side; let us not spend our valuable 
time in discussion more than is abso
lutely necessary, let us do our best for 
the common man who has suffered 
through ages from poverty, squalor, 
ignorance, and once we have put down 
the greatest enemy, namely the 
foreign rule, these minor enemies are 
our concern and let us by joint efforts, 
whether one is red, pink or white, abo
lish that poverty which has been the 

' curse of the Indian population right 
from the ages. Even during the time 
of Ashoka poverty was there. The 
masses were never without poverty. 
Ashoka built pillars and wrote edicts 
but poverty continued. The Moghuls 
raised Taj Mahal but poverty con
tinued. The Britishers established 
railways and highways and poverty 
travelled quicker but it did remain. 
But today I have the confidence and 
the hope that we will be able to 
abolish poverty for the simple reason 
that the status of the common man has 
become different today from what it 
was in the ages past. A Sanskrit poet 
has said that when he was bom  he 
thought poverty was the twin and he 
wanted to get rid of him. He went to 
the Ganges, took a dive; he came out 
and poverty came out with him. He 
went to Narmada and the same thing 
happened. When he went to Delhishwar 
and entered the portals poverty ran 
away and no more was the poor. The 
same thing has happened today. What 
has happened today is that the com
mon man who was neglected, denied 
and disinherited has come into his 
own. He feels a sense of self-respect 
when the high and mighty in the land 
go to his doors for franchise— the 
merchant and the millionaire from 
Bombay toured the villages of Rajas
than and Baswada, for what p u rp le ?

An Hon. Member: To get the votes.
Shri Gadgil: They coaxed him and 

cajoled him and tried to tell him that 
he had become the real owner, the 
swami of this country. Now, it is up 
to those who have been returned with 
his franchise to translate those pro
mises into concrete achievements, so 
that the primary needs of food, cloth
ing and housing may be met sub
stantially in the course of the next five 
years. The test that I propose to 
apply to the Budget is not the ordi
nary test which has been applied fo 
so many years. I do not look upon the 
Budget as merely some jugglery of 
figures. I want to know to what extent 
it is going to bring into actual exist
ence those ideals which have been 
embodied in the Directive Principles 
in our Constitution. If by this test the 
Budget is found to be up to the mark, 
then I shall give full support to the 
Government. It is possible in the next 
five to ten years to meet these primary 
needs of food, housing and clothing, 
given the will and the determination 
of the Government and the co-opera
tion of the people. This age-long 
poverty can be eliminated; this age
long ignorance can be abolished.

What is wrong with our food pro
blem? A number of suggestions have 
been made and I do not want to add 
any more. But I feel that this problem 
can be solved by adopting two 
approaches: one the short-term and 
the other the long-term. In the short
term approach, things will, I think, 
decidedly improve if the Government 
takes courage in both hands and en
forces a uniform policy of procure^- 
ment and distribution. The statistics 
published by the Government will show 
to the House that the surplus States 
are not playing fair. In fact, the per
centage of procurement in deficit 
provinces is high, whereas the percent
age in self-sufficient and surplus pro
vinces is low. If India is one country, 
then why is it that this problem of 
feeding every citizen is decentralised 
to the disadvantage of the have-nots? 
Is it because they will get less? Assam, 
Madhya Pradesh, Uttar Pradesh, 
Punjab, Madhya Bharat and Orissa are 
some of the self-sufficient and surplus 
States. Food is ample in these States. 
But Bombay and Madras suffer the 
most. They suffer both quantitatively 
and qualitatively. If Bombay produces 
40 or 50 per cent, of the textiles in 
this country, would it be fair for the 
Bombay Government to say, “ We will 
not release any textile goods for the 
provinces where no textile mill exists” ? 
But the people and Government of 
Bombay are fairminded and they say, 
“No. This is a problem which must be
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tackled on an all-India basis”  and they 
have agreed to come into the scheme 
of distribution which assures a fair 
share to everybody.

Dr. P. S. Desbmukh (Amravati 
East): After making cent per cent pro
fit.

Shri Gadgil: These profits will soon 
be deprived if you keep up the noble 
traditions that have been established 
since the last four years.

Now, the same policy ought to be 
adopted in the matter of food. Even as 
it is, it is possible to procure more 
food in Madhya Pradesh, Assam and 
Orissa and give immediate relief to 
the deficit provinces. As you know, in 
the case of salt the Government have 
divided the whole country into certain 
zones on the one hand to secure a fair 
distribution of salt and on the other 
to see that the transport facilities are 
not disturbed. In the same way, 
Government should divide the whole 
country into certain zones and so far 
as Bombay is concerned, I suggest 
that Bombay and Madhya Pradesh 
must constitute one zone, so that much 
of the distress of the Bombay popula
tion will be reduced.

Now, about the subsidy, much has 
been made both here and outside. As 
I scan the Budget, I am convinced 
that the decision taken by the Finance 
Minister is correct, and although my 
hon.' friend from Kolhapur thinks that 
it is not human, I am convinced that 
it is human in the greater and larger 
interest of the country. If you spend 
what you have today today itself, then 
all those nation-building works and 
those multi-purpose river projects which 
are meant to give water for irrigation, 
power for industry and employment 
all round, will have to slow down. 
The qestion is that if we sacrifice some
thing here and there now, then in the 
next five to ten years our next genera
tion will be better off, just as the past 
generation underwent some sacrifices 
for the attainment of freedom and as 
a result we are reaping the benefits. 
Similarly, is it not a moral obligation 
of the present generation to deny it
self to some extent some comfort, so 
that whatever is saved now will be 
invested in the better prospect of the 
future which will ‘undoubtedly be 
great, in my humble opinion? There
fore, the decision taken is on the 
whole correct, and yet you will find 
that the subsidy proposed to be ^iven 
is Rs. 25 crores in addition to an ex
penditure of Rs. ten crores for minor 
irrigation. I should like to tell my hon.

friends that even if it comes to taking 
less— say ten ounces—we should be 
prepared for it. in order that we will 
have underwritten our future to a 
great extent.

But I am one with those who argue 
that there should be an equality of 
sacrifice. The Government has to see 
that there is no lopsidedness; there is 
no inequity; there is no injustice done 
to a particular area, so that abundance 
reigns in another. If on these princi
ples the present arrangements and
adjustments are reviewed. I have not 
the slightest doubt that everyone of 
us, every section of this House, can go 
to the people and say, “Look here, this 
is what is being done for the future” .

One of my hon. friends said just now 
that in certain areas certain crops can
not be grown. I agree. It is therefore 
necessary that we must not leave 
things in a sort of free economy or 
laissez-faire. There is the greatest 
necessity today for planning right 
from the beginning in all the three 
spheres of production, distribution and 
consumption not only in the agricul
ture but in the industrial field also. 
Now, what is the meaning of the Five 
Year Plan? I am not unmindful of the 
deficiencies, or other matters in it 
which may not be to the taste or liking 
of many of us. but one broad fact 
emerges from the last election, viz., 
the electorate has pronounced that no 
more will India have free economy; no 
more will the policy of laissez-faire 
continue. Today, it is a small step. I 
do agree also that the Five Year Plan 
can be made more dynamic, more pro
nounced in the doctrinaire sphere. 
So far as I am able to see, I am happy 
to note that the electorate at the last 
General Elections, a few months ago, 
has definitely returned a verdict 
that the country is no longer for free 
economy. The investing classes and 
the industrial classes should take note 
of this fact that when you have estab
lished political democracy, the man 
who has the right to vote, the man to 
whom even the Prime Minister had to 
go at his door-step, the man to whom 
the millionaire sitting there had to go, 
the man to whom the rich, the most 
learned and the most literate man had 
to go will not agree to the position 
that he is sovereign today and yet he 
has to go hungry. He will use this 
democratic power; he will use this
political democracy for the achieve
ment of social democracy and for the 
removal of economic inequity.

I am told that in this Budget there 
is no fresh taxation. So far as I 
understand the scheme of the Budget,
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just as a tiger takes a little time to 
have another leap my friend the 
Finance Minister this year has not pro
posed any taxation, but I am certain 
knowing him as I do, that even if he 
does not want to, the force of events 
will be so overwhelming that he will 
have soon to revise his pohcy of 
taxation. I still believe—in fact with 
me it is a conviction—that the richer 
classes can be taxed more without 
any detriment to investment or indus
try If they say that taxation in India 
is too much today they are playing 
the same usual political game which 
is played by other parties. I am glad 
that taxation is no more a mere 
instrument of fiscal policy, but it is 
an instrument to redistribute national 
dividend, so that the inequalities and 
inequities that face us will be sub
stantially done away with. The death 
duties question is hanging since 1946 
and between 1946 and today many 
rich men must have died and we have 
been deprived of a fair share of the 
inheritance they left to their children. 
I would therefore ask Government to 
proceed with it quickly. There may 
be difficulties in the administration of 
it, as there are difficulties in the 
administration of every law. But what 
right has a rich man to leave the 
whole inheritance to a son or grandson 
without any consideration for hi  ̂
ability or to his character. If you want 
to become a lawyer, it does not pay 
you to say that I am the son of a 
lawyer; you have to qualify for the 
examination, pass it and be enrolled. 
You cannot practise medicine on the 
ground that your father is a success
ful doctor; you have to pass an exami
nation. But here you may be mad, 
lunatic, a loafer or anybody, but if 
you happen to be the son of a rich 
man you get the entire inheritance. I 
want to know— is it social justice? 
After all what has the dead man to do 
with property? He is dead and gone—  
he has nothing to do with it. As the 
great Sanskrit poet has said: '

You leave behind your car in your 
garrage, your money in . banks, your 
wife at home, your relations in the 
grave-yard, your body on the pyre, 
and your good-deeds only follow you.

Mr. Deputy-Speaker: The hon.

Member evidently refers to the rich 
man, not me.

Shri Gadgil: So far as the poor 
man’s death is concerned, the country 
is less by one. So there is no diffi
culty about the poor man. All that he 
leaves behind is good deeds— nothing 
more than that. He is incapable of 
doing bad deeds normally. Death 
duties is a method to remove in
equalities and inequities in the econo
mic sphere.

The Five Year Plan is something in 
which everybody should take interest.
I would urge my friends on my 
extreme right that it is all right to 
criticise the Government here and 
there, but it must be your concern— 
as I know it is— that the standard of 
the poor and the down-trodden must 
go up. Will it go up by merely picking 
holes in the plan? Certainly you have 
a right as citizens and as representa
tives elected by certain sections to 
criticise. But aft«r all when the 
decision is taken, the highest parlia
mentary traditions require that you 
must accept that to be your own 
decision and take the full moral res
ponsibility thereof. The common man 
does not understand the marginal 
theory of value; what he wants is 
more food, more clothing and more 
housing. Incidentally, I do not think 
India cannot produce adequate cloth 
for her population. The history of the 
textile policy for the past five years is 
one of increasing and decreasing pro
duction. I want to tell the House and 
the Government, since a major decision 
has been taken to have a planned 
economy, that planned economy can
not work without a proper system ol 
control. If the control is not working 
satisfactorily today, the alternative is 
not to abolish that, but to have bettei 
control, because unless there is control 
the shortages will work havoc. If you 
want to enlist the moral and material 
resources of this country and integrate 
a plan in which you want to assure 
fair wages and fair standard of living 
to everyone, it cannot be done unless 
the principal means of production are 
owned and controlled by the Govern^- 
ment. Let us, therefore, understand 
the implications completely. I ask 
you: is it difficult to manage 400 mills 
in this countrj' by Government? When 
you can procure grains from millions 
of tenfints. I ask in all fairness, is it 
impossible? Not in the least. We have 
recently passed the Industries (Develop
ment and Regulation) Act under which 
Government can take over an industry 
if it is mismanaged. I w’ant this House 
to consider seriously whether a 
similar provision should not be made
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in the Tenancy Acts of the provisions, 
whereby if a tenant mismanages his 
land that land should be taken over 
^nd made the nucleus of a collecting 
farm. Land is the property of the 
^tate, just as this country is our pro
perty, We are tenants at life. We go 
away, but the countir and the com
munity continue. Similarly, tenants 
must cultivate their land according to 
a  plan. You cannot have too much of 
cotton and too little of cereals. There 
must be a plan not only between the 
various crops, but there must be a 
plan between the population that is 
'subsisting on agriculture and the 
population which must be made to 
-subsist on industrial undertakings. 
All those things are possible. These 
are the possibilities of the Five Year 
Plan. Hence I support this Budget 
because the Budget has made provi
sion for all the projects. But here I 
would make my humble suggestion to 
the hon. the Finance Minister that, if 
not now some time hence, he should 
have a separate memorandum giving 
the financial aspect with relation to 
the Budget of the current year so far 
as the planned ec:)r*omy or the Five 
Year Plan matters are concerned.

I do not want to take more time. 
You have already been good enough, 
but I have a claim as an ex-Minister 
and as one of the most senior Mem
bers of this House to have a little 
indulgence of this House. I hope I 
have not transgressed it. I therefore 
do not want to say much more. But 
I again want to appeal to my friends 
here that if they co-operate heartily, 
w^hatever their objective, it is 
achieved. But if they say no, because 
the Five Year Plan has been framed 
by the Congress Government and 
therefore it must be sabotaged. I think 
that is not a democratic attitude. I 
have still faith, I know some of them 
very closely. some of them are my 
friends socially and otherwise, and I 
appeal to them that that great objec
tive, namely the service of the poor, 
the service of the common man can 
only be achieved if we all join to
gether. Just as the poet has said that 
there are two ears but the hearing is. 
one. there are two eyes but the seeing’ 
is one. there are' two lips but the 
voice is one. there are two hands but 
the clap is one, in that spirit I would 
appeal to my friends: you may 
criticize, you have a right to propagate 
your doctrine, but when it comes to 
the serving of the vital interests of 
the poor, let us forget that we are 
this or that, let us rememl>er that we 
are His Majesty the Voter’s humble 
servants

Shri R. K. Chaudhury (Gauhati): 
On a point of information from the 
hon. ex-Minister, may I know from 
where he has got the information that 
food is ample in the State of Assam— 
is it official information or information 
gathered by him?

Shri Gadgil: There are two good 
proofs for it: one the figure of my 
hon. friend and the other the statis
tics published by the Government of 
India.

Shrimati Khongmen (Autonomous 
Distts.— ^Reserved—Sch. Tribes): I am 
grateful for an opportunity afforded 
to me to take part in the general dis
cussion of the Budget. But before I 
say anything about the Budget I should 
like to contradict my hon. and learned 
friend, the speaker who had just 
spoken before me and who said that 
Assam has sufficiency in food. I come 
from that State and I know how our 
people have been suffering for the last 
few years. It is true that Assam used 
to be a surplus State, but not now. 
And I want to say for the informa
tion of the House and the hon. Mem
ber that rice is selling at Rs. 45 a 
maund even now.

I shall no^  come to the Budget. The 
Budget has been characterized by the 
hon. the Finance Minister himself as 
a wait-and-see budget. And to my 
mind this is a true description. I for 
one would like to wait and see the 
result and effect of calculations and 
anticipations of our financial expert, 
which our Finance Minister un
doubtedly is. But when one is content 
to wait and see, one needs to feel 
assured as to how the common man’s 
lot is going to be affected. For this 
we shall have to look into the pilot 
projects, the community projects, the 
Five Year Development Plan, which I 
venture to think form part and 
parcel of the Budget itself— although 
these are extended beyond this cur
rent year under review. There can be 
no doubt that if these projects and 
plans are duly executed and satis
factorily completed the average 
standard of living of our couutrymen 
will be considerably improved and 
their burden appreciably lightened. A 
thought, a reflection— a trifle looking 
back on this aspect of the matter 
brings me a sort of cold apprehension, 
I must confess. Quite a number of 
schemes of good nation-building work 
were-taken in hand by our Govern
ments, both in the States and at the 
Centre, during ^he last four years. 
Let us take for instance the grow- 
mor&-food campaign and the effort to
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lessen corruption in public admini^ • 
tration. vDpinions will differ as to 
whfither we have been able to achieve 
any appreciable measure of success m 
this direction. We could only tb« Other 
day galvanize large masses of our 
countrymen to action which called for 
very great suffering and sacrifice. Why 
is it that we cannot imbue the same 
people today with an enthusiasm, a 
zeal for such an essentially life-and- 
death matter as the grow-more-food 
campaign in the present set-up of our 
country? I should not venture to tread 
on  thorny ground; but would earnestly 
ask everyone of us here to find out 
the “why” of it, and take steps be
times.

Having said this, I would confine 
m3’’ observations on the subjects of 
one, the Tribal problem with parti
cular reference to the North-Eastern 
Frontier Tribes, and secondly, the 
problem of advancement of one half 
of our population—I mean the women. 
Assam did not occupy a very impor
tant position in the map of India till 
the Second World War, when the 
Japanese captured Singapore—once 
considered to be unassailable— +ook 
Burma and marched into India through 
the North-Eastern frontier. I may tell 
the House that two-thirds of this 
State is covered over with hilly area, 
inhabited by various Tribes and under 
all stages of development.

The prcMem of the North-Eastern 
frontier is ^he problem, of the Tribes. 
Apart fron' the humanitarian aspect of 
the question, let there be no mistake 
that if India is to be defended against 
any foreign invasion from the North
Eastern Frontier side, the problem of 
the hill Tribes has to be carefully and 
tactfully handled. The British rulers 
studied this problem carefully and it 
yielded them rich dividends. Now, the 
Tiill Tribes live a very simple and 
primitive life and their manners and 
•customs generally are also primitive. 
Almost all the hill tribes are hard- 
'working and freedom-loving. Some of 
them, who live in towns and villages 
near the highways, received good edu
cation but a majority of them have 
■not the advantage of coming into con
tact with modern civilization in any
way v/hatsoever. While the percent
age of literacy among the Lushais
and Khasis is as high as those of the
peoplje who live in the plains of Assam, 
literacy among the Mikirs. Abors, 
Daflas, etc. is perhaps less than one 
in a thousand. Social customs and 
political institutions also vary from 
Tribe to Tribe and place to place. But 
it may generally be said that the 
institutions governing them are demo- 
'cratic and based on some sort of elec

tion. The relation between most of the 
surrounding Tribes and plains people 
was generally friendly and cordial 
before the advent of the British. 
There were treaties of friendship bet
ween some of the powerfull hill Tribes 
and the Ahom rajahs, who were reign
ing over Assam for 600 years, before 
the First Burmese invasion took place. 
Since the British took over Assam, 
they took carefully planned steps to 
isolate the hill Tribes from the in
habitants of the plains. They set up 
inner and outer lines between the 
hills and the plains which could not 
be crossed with impunity. Six montiis 
rigorous imprisonment for one to 
cross this line without previously 
obtained permission was indeed con
sidered a light punishment. The net 
result of this segregation and isolation 
together with pernicious political pro
paganda against the plains people has 
been, that the Tribes g e n e r a l ly  are in 
complete darkness, abject poverty 
and frightfully suspicious of the 
plains people around. Some foreign 
Christian missionaries, however, 
brought education to these hill people 
here and there. Thus we find oases of 
educated Christians among the hill 
people, few and far between. The then 
rulers never cared for the uplift of 
the people, particularly those of the 
hill Tribes. So we find an absolutely 
naked people, and head hunters, after 
120 years of British rule. The legacy 
they left in some of the Tribes \yho 
live in these hills is one in every ten 
persons is suffering from leprosy and 
other skin diseases. Judged by the 
result till now', the approach to those 
hill people, after the departure of the 
British, does not appear to be very 
correct somehow. There appears to be 
a flaw somewhere. The proud, sensi
tive and freedom loving Nagas should 
not have been agitating as they are 
doin.^ now. if these people had been 
handled with understanding and sym- 
path.y. It is time that our Prime 
Minister who is also the beloved leader 
of our nation deals with the problems 
of the tribals with affection and 
understanding.

Communication, education and 
health require urgent attention. It 
will not do if the Centre simply 
allots the sum. The selection of per
sonnel for the hills is a matter of vital 
importance. Self-seekers, it may be 
noted, are no assets but only a liability 
to hill service. Whether the Centre or 
the State makes the selection, it has 
to do it carefully, because hill people 
are not very easy to deal with, if they 
once dislike a person or a cause. 
There is water scarcity in certain hill 
areas, in spite of Assam being the 
wettest place in the world. Arrange-
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ments should be made for water sup
ply. Above all, a scheme should be 
evolved and worked out to make- the 
hill Tribes somehow self-sufficient in 
the matter of their food, especially for 
those who live on the border of 
Pakistan. My justification for taking 
so much of the time of the House is 
that if you neglect these hill people, 
you cannot defend India from this 
side,

I should like to ask what is the 
percentage of literacy amongst women 
in India? Then what percentage of 
total expenditure for education in 
India is for female education? I have 
not the statistics with me, but I can 
say without fear of dispute that the 
expenditure incurred by Government 
for schools and colleges for girls is 
less than one sixth of what the State 
spends for boys. It is sad to find that 
there is no special provision for the 
advancement of women in the Five 
Year Draft Plan. I fervently pray that 
serious attention of Government may 
be given to female education, so that 
they may come forward, well-equipped 
to shoulder their responsibilities along 
with their men.

 ̂ Shri Chattopadbyaya (Vijayavada): 
We have been hearing a number of 
maiden speeches; but I am afraid 1 
shall have to make a bachelor speech.

People wonder why a poet has 
dared to come into Parliament. They 
always tell me that a poet should be 
concerned with beauty and joy, why 
should he be concerned with politics. 
But, do not the people realise that 
politics is necessarily mixed up with 
the artist’s view, because, the artist’s 
view of life is the artist’s view of the 
people in general, and the artist is a 
politician whether you like it or not. 
I remember a verse.......

Shri S. A. Khan (Ibrahimpatnam): 
May we have the artist’s view on the 
Budget!

Shri Chattopadhyaya: I am coming 
to the Budget in just a minute; do not 
grudge it.

Mr. Deputy-Speaker: The hon. Mem
ber evidently wants to make the 
Budget an artistic piece.

Shri Chattopadhyaya: I think it is 
high time we introduce some art in 
our politics. Art has no place in 
ponies, nor politics in art, v.-hich Is 
as gocd as saying that wife and hus
band are apart.

Before I take up one or two points 
in the Budget, I should like to make 
my position clear as to why I am 
sitting on these Benches rather than 
on those. I am not a Communist, as 
my nephew said the other day. Per
haps people mistake me for a Com
munist because I look intelligent. I 
am not an immunist either as many 
of my friends are. I am not immune 
from the great forces that are at work 
in this country. Ever since I was of 
that height, in the times of Gopala 
Krishna Gokhale, I had revealed a 
sense of patriotism which has remained 
with me throughout my life. I remem
ber those few lines I wrote when I 
was eight years old— I am coming to 
the Budget—written when I heard our 
revolutionary being hanged when he 
fought against the British Imperialism. 
Allow me to quote those lines, be
cause, I want to justify my position 
on this Bench.

Mr. Deputy-Speaker: I am willing 
to hear the whole speech in verse.

Shri Chattopadhyaya: When I am 
lifeless and upon the pyre.

My ashes will arise and sing in joy.
Which will proceed like music from- 

the force. Weep not, my country, for 
this patriot boy—

Why weepest thou, though thou 
now captured be,

I’ll rise again and smash the bonds 
and set thee free.

This is what I wrote when I was 
eight years old. Ever since then I have 
loved my country as much as any
body else, who claims to love his 
country.

Coming to the Budget, I have always 
believed in sound life and joy. I 
entered the national movement along 
with so many others and fought in 
the years when Mahatma Gandhi was 
alive and when he inspired the coun
try. I prepared some songs for the 
movement, songs which have been on 
the lips of these friends:

^  ^TTTT,

?fiT ^  1*1 A ,

In those days, I also fought. But, 
why is it today that I am addressing 
the House from this side of the House? 
It is because I was thoroughly disillu
sioned in the Congress. It is a great
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pity to have to say so; but I was 
thoroughly disillusioned. That is why 
I am here. I have pledged my allegi
ance to the Congress; but I am con
vinced that it has betrayed the trust 
that the people had rested in it. To 
this, what greater witness could there 
have been than the present Budget? 
A t last I have come to it.

11 A.M.

What has the Budget to say? Let us 
take food. It says in essence that if 
the people have no food this year, we 
xeally cannot help it. It was the Prime 
Minister who, only two years ago, 
shouted from the house tops, did he 
not, that we shall be self-sufficient in 
1952. Did he not say to the whole 
world in no equivocal terms that he 
would be prepared to see the whole 
country die o f starvation if he could 
not bring about self-suflRciency? What 
Jias happened?

Dr. Lanka Sundaram (Visakhapat- 
nam ): Election promises.

Shri Chattopadhyaya: We are given 
promises of the continuance of poverty, 
suffering, starvation. We are told that 
we are going to continue to get loans; 
we are told that we are going to 
continue in that state, and that the 
intensity is going to increase. That is 
one thing.

Then we come to Education. Educa
tion is no less a problem than food. 
For, education is the mental food of 
the country. Without food, without 
education, you do not mean to suggest 
that the nation can continue to live. 
What has happened in the field of 
Education. How much of the Budget 
has been allocated for Education and 
Health. One per cent, of the total 
Budget or 16 per cent, of the total 
Budget for such important and emer
gent matters as Education and Health.

Hon. Members: State subjects.

Shri Chattopadhyaya: What happens 
now? Education has been so neglected. 
Schools are so few. The students are 
in such a condition and the teachers so 
low paid. You find art and culture 
neglected in a manner which I consider 
despicable. Look at the condition of 
the artists. I claim to represent the 
artists, Mr. Deputy-Soeaker. friend. I 
am sorry to have addressed you. Sir, 
as friend. It may be unparliamentary. 
You will please forgive me. Look at 
the condition of the artists in this 
country. I am in touch with the artists 
in the whole of the country..As such 
I believe I am here to represent them. 
The condition in which artists live is 
something appalling. These is no

security; there is no encouragement. U 
there is any encouragement at all and 
there is any grant given to any insti
tution, they are institutions which only 
propagate anaemic and reactionary 
forces and ideas. I say that, because, 
I am convinced I am in a better posi
tion in this House to speak on behalf 
of artists than almost any one present 
here.

Some Hon. Members: Oh!

An Hon. Member: It is for others to 
say that.

Shri Chattopadhyaya: It is very 
little that is given to education, which 
shows how badly we need it, because 
we are interrupted at every turn.

Mr. Deputy-Speaker: Order, order; 
that kind of indirect aspersion may 
also be avoided. The hon. Member is 
an artist.

Shri C h a t t o p ^ a y a : I am sorry. 
Sir, I should like to suggest that we 
take far more interest in the building 
of our nation on a cultural level. We 
have no theatres in India. I have had 
the dishonour of working in many 
Indian theatfes. I use the word dis
honour absolutely calculatedly, for 
most of the theatres I have had the 
dishonour of working in. I would 
describe as lavatories. Pardon me. Sir, 
for this word: it may be an unparlia
mentary word. I wish moi^ attention 
would be paid and more assistance 
given to the building up of national 
theatres in this country. We have no 
national theatre and we talk of nation- 
building. The theatre is a very impor
tant weapon t o f  the building up of 
ideas, a marvellous weapon for our own 
national improvement. What are we 
doing? We are doing nothing whatso
ever. We are doing absolutely nothing. 
Whenever there is any progressive 
thinker, or a progressive writer, or an 
artist, you may be sure that he is not 
encouraged. I have been connected with 
groups that have come out with pro
gressive ideas. They are of the people 
and represent the problems of the 
people for the people. But such things 
were resented and they have not 
received any support. Unless we are 
able to give a start to this aspect of 
national life, we shall be dwindling 
very rapidly, as indeed we are doing. 
Now. by saying progressive literature, 
or stating that progressive artists are 
not encouraged, I do not mean your 
progressive artists who are just what 
are called decadents. A progressive 
artist is a national entity. You cannot 
be progressive unless you have your 
roots deep down in ancient culture.
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We have to dig our roots into ancient 
culture without which we can never 
hope to build anything new in this 
world. But there are so many things 
in ancient culture which we have got 
to comb out. In the process of develop
ment, our ancJent culture has to be 
c««abed, and good things taken and 
new things built on that foundation. It 
is not enough to say everything ancient 
is wonderful, and we should preserve 
that at the cost of progress. I for one, 
am a stickler for ancient culture. I 
love my nation as anybody here claims 
to love it. I love it equally. I there
fore feel very strongly that we should 
be able to have institutions started in 
order to bring about a powerful factor 
in this country which will be condu
cive to the growth and the health of 
the nation.

I would like to say that certain 
things have cpjne to my notice very 
recently. We talk of neutrality. We 
say we are friends with all nations. 
Yes, I hope we were. But, of course, 
you are trying to put on a show of 
friendliness. I see that a cultural dele
gation is sent to Utiina. 1 see that 
certain things happen which give the 
colour of neutrality. But I would like 
to ask why we are practising thought 
control in this country. You will be 
shocked, I suppose, to hear— or, you 
would not be shocked; perhaps you are 
used to it—that now literature from 
all parts is supposed to come into 
India. You have U.S.A.’s literature 
backed with millions and millions of 
dollars allowed freely to move about 
in the country, to move about as if it 
belongs to it. When it comes to 
Chinese or Russian literature, there is 
a stringency, an application. You will 
not believe it. I have in my hand a 
certain item of news which was pub
lished in the Swadhinata, a progres
sive Bengali daily published from 
Calcutta. The news item stated:

“ It is understood on reliable 
authority that the Railway Depart
ment of the Government of India 
has introduced a policy of dis
couraging the sale of Soviet litera
ture in the different Railway bookr 
stalls.”
In plain language this means stop

page of the sale of Soviet books at 
these stalls. It further states that a 
circular to this effect has been issued 
to the different Zonal General Managers 
of the Railways. As if to prove the 
correctness of the above report, a well- 
known firm of book-sellers having a 
chain of book-stalls in various Rail
way stations has cancelled its ordCT 
to the Soviet Union, an illustrated

magazine devoted to the peaceful con
structive activity of the Soviet people. 
This action of the Government comes 
at a time when Soviet and Chinese 
literature is becoming gradually 
popular among the people as is 
evidenced by the increasing demand in 
recent months. Side by side, you are 
encouraging Time, Lije; you are en
couraging for instance, Readers* 
Digest; you are encouraging True 
Romance, dealing with rapes and mur
ders, inciting war. Are we going to 
stop literature that deals with beasts? 
Are we bent on stopping any propa
ganda for peace? We say we are a 
peaceful country. We certainly stand 
for the ideals of peace. We have always 
been a peaceful nation— I am afraid a 
little too peaceful. But what I would 
like to ask is what does this mean? 
Does it mean that you have got to 
have thought control? Thought control, 
birth control, all kinds of control. I 
suggest that you might shoot down 
men, you cannot shoot down ideas. 
You can shoot down thinkers, you can
not shoot down thought. I therefore 
warn my friends on the other side, the 
Treasury Benches. They do not under
stand. I would say that we be allowed 
complete freedom to study what we 
like, to read what we like, to see 
what films we like. Now again, 
in the question of films, you 
find a Censorship Board ;:om- 
posed of men and women, the 
majority of whom, I am sure, know as 
much of film making or the film indus
try as I know of Greek. We must 
have sensible people on the Censorship 
Board. What is the meaning in 
saying: “ No, we will not allow an 
Indian film which deals with drink 
and dacoity” , and then allowing films 
from outside which incite youngsters 
to war. With the result that the child
ren in every home today love to handle 
pistols, because we are a nation of 
peace and we stand for the encourage
ment of peace. I suggest, therefoie, 
we have mor-e attention paid to peace, 
perce propaganda in this country. It 
is no use your saying peace is 
manoeuvred by the Communists, Well, 
if the Communists have manoeuvred 
peace, you take your hats off to them.
I think they have done a sensible 
thing. Therefore, I kudigest that we 
take no sides, and that we be allowed 
to establish our contact with the whole 
world. I love the world, I know the 
Americans, I love the American people. 
I love the British oeople, I love, the 
Chinese, I love the Russians, I Ibve the 
Australians— people I mean,

Shri Vtfikataraman (Tan j ore):
There you love the Governments.
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Shri Chattopadhyaya; I love my 
own country, and ii  at all I refer to 
Russia or China, you may take it from 
me I refer to these countries only be
cause there is so much to learn from 
these countries. I have been to Russia; 
I know. I can talk with authority, in 
fact, much more than most people here. 
I have seen the educational systems at 
work there, I have seen the cultural 
system at work there, the happiness 
and the joy of the people, the collec
tive farms in Russia. I have seen what 
progress the whole country has made 
in these years. It is no use your 
challenging me. You have no eye
witnesses; you are only ear-witnesses.

Shri Venkataraman: All conducted 
tours.

Shri Chattopadhyaya: Conducted in
deed over 15,000 miles. Am I to believe 
then that in Soviet Russia the trees 
are made of paste board?

We are spending half the Budget 
against defence—defence against whom, 
may I ask? Is it against some foreign 
power? Is it against Pakistan? Well, 
it is not enough to say just: we are 
having defence; anybody, somebody 
might come. If it is Pakistan, she will 
not come alone. She must have some
body 10 back her up. How then can 
our seccjid class army withstand this 
first class army, if we do at all. No, I 
realise why the defence has taken up 
so much of our wealth. It is there to 
defend that country against the possi
ble uprising in the country. Due to 
historical logic, it might bring people 
to such a pause that they might rise 
and say “We can suffer no more; we 
will stand this no more” . And when 
they rise like that, you will have that 
Defence Army to shoot them down. 
History repeats itself, I will warn you 
as a writer, as a visionary I warn you 
history repeats Usell. In other coun
tries, where the armies have been 
kept and supported in order to defend 
themselves and to be used against the 
people later, they have when the 
momentous time came, come over to 
the people and become the people’s 
army. Do not forget that the army 
consists of people drawn from our own 
people. Therefore, I think, that this 
warning might be timely.

I thank you. Sir, for giving me these 
few moments. I do not want to take 
up more of the time of the House. I 
found that our ex-Mlnister had spoken 
like a poet; he quoted profusely from 
other people’s works. I hope the House 
has not minded my quoting from my 
own works.

Shri Damodara Menon (Kozhikode): 
When I sat listening to the two bril- '  ( 
liant speeches that have just been, 
delivered, one by Mr. Gadgil, and the 
other by my hon. friend Shri Harindra 
Nath Chattopadhyaya, both speaking in 
poetic language, I thought perhaps it 
may be with a little sense of diffidence 
that I can address this House. I want 
to make a few observations on the 
speech of Mr. Gadgil. We are in 
agreement with many of the things he 
said. When he said that there must 
be equal distribution of wealth here, 
and that all classes of people must 
bear the burden of taxation equally, 
and that we must build the future with 
a view to relieve the poverty of all. 
citizens, these are sentiments to which 
we also offer support.

But my difficulty is this. Our Con
gress Ministers, and many of our 
Congress leaders give expression to 
fine sentiments, they place before the 
people beautiful ideals, beautiful con
cepts like the ‘Welfare State’ and ‘Co
operative Commonwealth’ . All these 
are beautiful concepts. But when they 
come to the implementation of these 
ideals, they fail. They talk,* but they 
do not act. That is our quarrel. And 
that is the tragedy. He asked in very 
soft and moving words, for co-operation 
from this side of the House. I can. 
assure him that if it is a case of 
relentlessly carrying out these con
cepts, the idea of a Welfare State or 
Co-operative Commonwealth, then 
every one in this House will stand by 
the Government. But if it is used only- 
to hoodwink the people, to hide your 
conservatism or reactionary attitude, 
then we are not with you. I say this, 
because -today many of the ideals for 
which the Congress stood, have been 
sacrificed. They are not being imple
mented in the spirit in which they 
were made at first.

I want to bring one point to the 
notice of the House, and particularly 
Mr. Gadgil, who is not here at the 
moment to hear me. and that is this: 
Great achievements in history are not 
made through profit motive. Today we 
know the ills that prevail in this 
country because of your lop-sided 
economic policy and profit motive.
We know what happened during the 
days when we were fighting for free
dom under the glorious leadership o f 
Mahatma Gandhi. We were then ablff 
to generate in this country, the motive 
of disinterested public service, on such 
gigantic scale that people even from 
outside used to say that Gandhiji was: 
able to mould heroes out of the common 
clay of India. Today when we are 
building a free India of our conception^
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are we able to release that motive of 
disinterested public service, and sup
press the profit motive that is parading 
our country? For that, this Govemr 
ment will have to take very stem 
measures. When we want to release 
“this disinterested public service motive, 
we must set an example. Who must 
set an example? The people who are 
at the top of the Government, the 
leaders of the nation.

When we speak of economy, when 
^ e  say that there must be austerity 
on all sides, not only on the poor 
section of the people who are called 
upon to suffer privation to build for 
the future, but also on the leaders of 
the nation, when we say that there 
must be all round austerity in the 
name of economy, our Finance Minister 
comes and says ‘It is under exami
nation’. Then, there are friends for 
whom I have the highest respect, who 
say “ What do you gain by reducing 
■the salary of these high officers? After 
all, if you distribute them it may not 
produce any difference in the economy 
of the country, you may not be able to 
raise the salary of the lower-paid staff 
even by a pie” . The other day, when 
my hon. friend Mr. Anandan Nambiar 
referred to the high salary drawn by 
“the Members of the Railway Board, 
my hon. friend Mr. Venkataraman 
said “ After all, if we reduce the salary 
of these high paid officials, what differ
ence is it going to make in the pay- 
scale of the lower paid staff?” It is 
not in terms of the money that we 
shall save by reduction of the salary 
of these high paid officials, that we 
must asses the value of reduction but 
it is in terms of the psychological 
change that will prevail in the country, 
namely, that every section of the com
munity. including the leaders of the 
nation, in fact everybody is under
going privation and suffering for a 
common cause. Unless you release that 
energy, and you set that example, I 
can assure you that your schemes will 
not succeed.

There is another point which I would 
like to refer to. We are having a 
number of grand schemes, the Five 
Year Plan and many other grand 
schemes. We are wasting a lot of 
money on them, I say wasting money. 
iDecause even according to the report 
of the Estimates Committee, we know 
the plans are not working according 
to schedule. When we are borrowing 
money from outside for the sake of 
the future generation, there must be 
economy, and we should take care to 

-see that every pie of it is spent pro- 
•perly arid not wasted. Why can you

not realise that we must do that 
immediately? Again, we have a num
ber of magnificent buildings; we have 
.our National Laboratories; we have 
made them very grand. When foreign 
tourists come, when foreign experts 
come, we can show them these build
ings, like the Taj Mahal. But what is 
the amount you are spending upon 
these buildings and how much on 
instruments for research? I have heard 
that in Japan, there is a rule that there 
must be a proportion between the 
container and the contained. You are 
spending large amounts of money on 
these buildings; at the same time, you 
are not providing these buildings with 
the necessary equipment. I had a 
friend who spent all his earnings, 
nearly 25,000 rupees, on a magnificent 
mansion and having built it he found 
that he had nothing to live by and 
now he is mortgaging it. Are we also 
going to follow that policy here in 
building these things? Can we not 
begin humbly and then see that our 
scientists get the necessary equipment, 
even though they might not have to 
do their research in magnificent struc
tures? Can we not do that? Are we 
not taught that way by Mahatma 
Gandhi?

Now. when I am at this point. I 
want to refer to another fundamental 
issue. Here we are having an economic 
policy. Our leaders, say, and so does 
the Gov^nment, that it is a m ixei 
economy that they are trying to have 
in this country. Now. I say it is not 
a mixed economy; it is a mixed-up 
economy. I would say further that it 
is a muddled' economy, because you 
are not sure how you are going to plan 
and allocate industries in a proper 
way. You say you believe in cottage 
industries, in decentralised industries. 
What is your scheme? How many pri
mary industries are you going to 
allocate to cottage industries? Have 
you made a scheme like that? Your 
reports sav we want to make things 
here, produce things in our cottage 
industries so that we may sell them 
outside in America, fine things like 
shawls and carpets. The products of 
our cottage industries should be used 
by the peonle here because our economy 
requires it.

The Finance Minister himself has 
said that we have mainly to depend 
upon foreign loans to build. He says 
that our attempts to raise capital 
here— ?. loan of a hundred crores— 
have ""ot been much of a success. We 
got only 50 crores and today therefore 
he has not made provision for a 
greater loan. He has made provision
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only for 25 crores this year. About the 
small savings scheme, it has remained 
practically stationary. Therefore, our 
economists say capital in India is shy. 
I do not think capital in India is shy. 
Will you go about taxing the rich and 
getting the capital necessary for the 
country? But that is another question. 
Admitting that capital in India is shy, 
then what is the way for us to build 
for the future, to release mass energy 
for constructive efldrt? How are you 
going to do it? Our insistence on small 
scale industries, decentralised indus
tries, is because oi this. We have man
power in abundance in this country; 
that is our greatest wealth. We have 
to utilise that. Therefore you have to 
plan industries, not capital intensive 
but labour intensive, and when you 
plan labour intensive industries, you 
have to think in terms of small-scale 
industries. Today the Census report 
shows that people who live on land, 
who are dependent on land, are about 
26 or 27 crores. The pressure on land 
is very heavy. Now when you are plan
ning for the future, ur^ess you relieve 
this pressure on land, I am sure there 
will not be any progress. You will not 
be able to give full employment for 
the people, and we must plan for the 
future on the basis of full employ
ment. Otherwise, this manpower is 
going for waste.

Now. I want to close my speech with 
one item—in fact I wanted to begin 
my speech with that—and that is 
about tlie food subsidy. Much ĥ .s been 
said about it. My non. irieiivl, 
Mr. Shiva Rao who opened the debate 
on Friday paid a handsome compli
ment to the Finance Minister and said 
he showed considerable courage in 
stopping the food subsidy. I am not
an expert in the use of the English
language. I do not know whether I can 
call this act of stopping the food sub
sidy and making it impossible for the 
lower income groups of our country 
as well as the labourers to purchase 
food, an act of courage. If that is
courageous. I do not know. My know
ledge of English is limited, but if I 
were to use an expression, I will call 
it callous. because. Sir, you cannot 
call upon the people to forego food and 
build for the future. Food is a neces
sary item. What did Mahatma Gandhi 
say? Mahatma Gandhi said, if I may 
remind my hon. friends, that even God 
Himself will not dare to appear before 
the starving man except in the form 
of food. Today how are you appearing 
before the starving people of this 
country? You are appearing before 
them in the form of promises and 
plans; not in the form of food. I know 
the answer will be that we are having
37 P.S.D.

a store of food, we are accumulating 
food. But should you not also see tha" 
the food available here is within the 
reach of the purchasing power of the 
worker and the unemployed’

Now, my friend here said that till 
now subsidy was given ohly to indus
trial areas and also heavily deficit 
areas, and that rural areas must now 
be brought under subsidy. The 
Finance Minister also in his speech 
has referred to this and he said that 
there is an insistent cry that rura 
areas also must be rationed and if we 
undertake the liability, our burden 
will be to the tune of about Rs. 90 
crores or Rs. 60 crores minimum. I say 
we are all for the rural folk benefiling 
by subsidy. In-industrial areas and 
heavily deficit areas, we knew we were 
making a distinction, and what was 
the rationale of that distinction? We 
felt the people in industrial areas were 
not producers of food but producers 
of something vital for the interest ol 
the nation and if they are not able to 
get cheap food, this factor of food 
price will enter into production and 
the price of the products of industry 
will go high and other people will 
suffer. It was with the knowledge 
that we were showing a distinction in 
this matter that we first introduced 
food subsidy in industrial areas. 
Therefore, this is no new problem. 
The Finance Minister has trotted it 
out as a new thing. We know our 
. ^ ômy today is such that we can- 

nr • ’ •snorts on a gigantic scale
from ouisi^e. We also know that if 
we want to build for the future we 
must save something today. But when 
we know that, we must see that we 
make such allocation of the existing 
funds that the shock which the people 
may receive as a result of your sudden 
stoopage of the subsidy may be 
cushioned off for a period of time I 
am sure if we allocate some 15 or 
20 crores of rupees for food subsidy, 
then it will be possible for us to reduce 
the price of food in those industrial 
areas and heavily deficit areas. We 
will in the long run benefit by such an 
act. because then o n ly  we can keep 
the country satisfied and also impress 
on the workers and the other sections 
of the population that they must really 
undergo some sacrifice and build for 
the future. Today when we demand 
that such allocations should be made 
there are people—Mr. Gadgil himself 
was one— who would say that more 
ncrifice must be made now and we 
should tighten our belts and build for 
the future. That cry will not go home 
to the people. What are you finding 
all over the country? Why should the 
Government shut their eyes to the
agitation that is going on in the
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country? Ever3nvhere— I mean in 
Boo^oay and other places—satyagraha 
is being conducted with a view to 
getting the price of food reduced. You 
may say it is all political agitation. 
That is a short and, I may say, pre
judiced view of the matter.

People here feel that they are starv
ing, they cannot get food, and unless 
you give them that you have no right 
to govern. That is really the position.

Mr. Deputy-Speaker: Another oppor
tunity will be given to the hon. 
Member.

Shri Damodara Menon: I wanted in 
fact to refer to two or three more 
items, but as my time is up, I resume 
my seat.

^  Shri Datar (Belgaum North); It is 
\iot necessary for me to deal with 
different aspects of the Budget inas
much as they have been dealt with by 
a number of previous speakers.

The first and most important aspect 
of the Budget is that it is realistic. 
We have heard speeches in this House 
which related to an unreal world but 
we have to come down to a realistic 
world and to a realistic economy. 
During the five years after Independ
ence we have passed through almost 
Himalayan difficulties. Under the cir
cumstances it redounds to the credit 
of the Central Government and the 
Finance Minister, that they have 
brought order out of chaos to a v e r y  
large extent. Five years in the life of 
a nation is not a long period and under 
the circumstances we have to see to 
what extent the present Government 
have been able to stabilise our 
economy, and in that respect you must 
take into account not only what they 
have achieved, but what they are bona 
fd e  l.ikel.v to achieve during the next 
five years. When we take these into 
account we find that the Budget is 
placed on sound foundations and 
therefore I support it.

I shall now deal with some other 
matters. I should first like to make a 
reference to a few expressions used, 
ni^h Rom Ra^ya by the Members of 
the Opposition. This expression has 
been misused and my friend Mr. Khar- 
dekar from Kolhapur made a reference 
to it in rather deprecatory terms. 
Rom Hajya does not mean a bene
volent despotism or any particular 
kind of autocratic rule. Gandhiji for 
the first time made this expression 
popular and he said that there ought 
to be Ram Rajya in democracy and 
that under democracy there would be

a switch-over from autocracy of any 
kind. Rama was not a despot at all. 
He only ruled as a trustee for the 
people and was prepared to sacrifice 
himself to the utmost extent, even to 
the point of giving up his wife. That 
is the kind of Rama we had. If my 
friends on the other side would care 
to read the portions of the Ramayana 
which deal with public life or the 
happiness of the people in his king
dom, they would easily accept Rama 
even under the present circumstances, 
so far as the greatest good of the 
greatest number of people is concerned. 
It is under such circumstances that 
Ram Rajya has to be referred to.

There is another characteristic of 
Rama which should also be noted. 
Though actually Rama was carrying 
on the administration, yet he did so 
from a spiritual view-point, because, 
it was common ground that both the 
temporal and spiritual life are one. In 
other words, life is one and therefore 
it has to be planned and lived in such 
a way that we take the common 
people to the highest elevations. That 
is stated in the famous verse of 
Vidyaranya, who was a statesman- 
saint in the days of the Vijayanagar 
Kings. He says that saints need not 
go into the forests; they should live 
amongst the people and take part in 
the public life of the country. This is 
that interesting verse:

Swaraj and public administration 
should be carried on by real saints 
keeping in view the ideal that life is 
one and indivisible.

I would now make a reference to a 
few points as briefly as possible. The 
first is the necessity for the abolition 
of the three classes of States—^Parts A, 
B and C. This introduction of dis
parity between States is a matter of 
great heart-burning so far as Parts B 
and C States are concerned. You are 
aware that this classification is not 
based on any considerations of either 
progress or development so far as the 
States are concerned. Even in Part A 
States there are fairly backward areas 
also. As to Part B Stages, we have 
Mysore and Travancorev-Cochin, where 
the administration is efficient, and is 
at a high pitch. Part C States are the 
relics of the former one-man rule 
under the British /regime. The time 
has come when this injustice so far as
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Parts B and C States are concerned, 
should ba removed. There is no reason 
why a counsellor should be appointed 
to advise the Ministries in Part B 
States and why there should be a 
Commissioner in Part C States The 
best solution would be to abolish the 
whole classification and bring all the 
States together under one type of 
administration.

In passing I would make a reference 
to one point. We have the smallest 
State, Coorg, as against U.P. which 
consists of 51 districts. These dis
parities should be gradually removed 
and we must have compact provinces. 
To do so there ought to be reorganisa
tion of the existing heterogeneous pro
vinces in the South on a proper basis 
and that would be the linguistic basis. 
This has been accepted all along and 
the time has come when we must 
tackle it boldly. We are fighting shy 
of the problem, and we in Karnatak 
are the worst sufferers, so far as the 
present demarcation of the provinces is 
concerned. Formerly, when we had 
numerous States, we were divided 
between 21 different States. Since the 
merger of Deccan States our area is 
brought within the compass of five 
provinces. What is now necessary is 
that the Government of India should 
undertake immediately the preliminary 
measures essential under article 3 of 
the Constitution. The Government 
should appoint Boundary Commissions, 
fix the boundaries properly, and consti
tute handy provinces. I am sure the 
State administrations would then 
reach a higher level. Otherwise you 
will have multi-lingual provinces like 
Bombay. Even Shri C. Rajagopalachari 
and Swami Ramanand Tirtha of 
Hyderabad stated that there ought to 
be a revision of the boundaries of the 
provinces.

Now I should like to refer to certain 
problems common to Bombay. In 
Bombay State we have a very large 
coastal belt—called the Konkan— 
which stretches from Bombay in the 
North to Travancore in the South. It 
has got very great potentialities, and 
so far as Karnatak is concerned we 
have North and South Kanara dis
tricts, which are neglected by the 
administrations of both Bombay and 
Madras. The potential resources of 
that area are not exploited at all and 
the communications are very poor. 
Under the circumstances, when you 
take into account the fact that the 
Planning Commission has taken the 
decision that there ought to be an 
equitable and regional development of 
all parts of India, it is the duty of the 
Government of India to develop the 
whole of the Konkan area. Just near
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the coastal belt we have also are'll 
which are called popularly Malnad 
areas.-The previous Government had 
appointed a Malnad Development Com
mittee and they had called for an 
interim report. That report was not 
accepted and the whole committee had 
been shelved. My suggestion is that it 
should be revived and the Malnad 
portions of Bombay, Madras, Mysore 
and Coorg should be more fully 
developed. The East coast in Madras 
has been thoroughly developed to a 
very large extent, but unfortunately for 
us the West Coast below Bombay has 
not been developed at all. Therefore, 
I would suggest to the Central Govern
ment to initiate measures for a proper 
development of the coastal belt as also 
the Malnad areas.

So far as the irrigation projects 
mentioned in the Planning Commission 
are concerned, you will find that the 
Planning Commission has decided to 
spend Rs. 450 crores on irrigation in 
five years. Out of that amount you will 
find that the whole of the Bombay 
State consisting of the three linguistic 
areas of Gujerat, Maharashtra and 
Karnatak gets only Rs. 39 crores. 
Coming to the southernmost districts 
of the Bombay State we find that here 
there were no irrigation projects at 
all—during the last 100 years of 
British regime we had only Rs. 14 lakhs 
spent on irrigation in this Karnatak 
area as against Rs. 20 crores spent 
over the rest of the Bombay State 
Under these circumstances I would 
urge upon the present Government and 
the Planning Commission to give more 
to the major irrigation schemes that 
have been accepted already by the 
Planning Commission. I mention the 
Ghataprabha irrigation project. It con
sists of two or three parts: one is the 
right bank canal, the other is the left 
bank canal, and we have to construct 
two big storages. The total amount 
that is required for it is Rs. 30 crores. 
Out of that you will be surprised to 
find that a small amount of Rs. 4 50 
crores has been vouchsafed by the 
Planning Commission to be spent 
during the next five years over this 
project. So, it is not possible for us 
to get any major portion of this irri
gation scheme brought under opera
tion during the next five years. Irri
gation. you are aware, has been given 
top priority. Therefore, this Ghata
prabha irrigation scheme ought to be 
taken in hand fully and implemented 
in the course of the next five years 
because thereby the food problem 
would be solved to the extent of about 
one million tons. That is a point which 
may kindly be noted.
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So far as airlines are concerned, we 

have not got any airline except one 
that passes from Bombay to Bangalore 
which stops at Belgaum. But so far 
as Belgaum is concerned we have not 
got any civil aerodrome at all except 
a landing place belonging to the 
military department. Therefore it is 
absolutely essential that Hubli should 
be developed as a good aerodrome. Il 
stands midway between Bombay and 
Bangalore; it is also going to be the 
centre of the North zonal system of 
Southern Railway so far as the northern 
metre gauge system is concerned. 
Therefore, Hubli is a place where there 
ought to be an aerodrome w'ith full 
facilities. We are glad that at Manga
lore in South Kanara district, in Madras 
State, which is also oart of Karnatak, 
there has bsen a scheiTie .o cotisl.uct 
an aerodrome, but so far as fiubli 
concerned I suggest that it also ought 
to be developed and that it ought to 
be included in the Five Year Plan.

I am going to refer to two questions 
which bear on education. One is the 
grants to the new Universities started 
in India. In Bombay we had one Uni
versity, but during the last five years, 
thanks to the Congress Government 
we have got six statutory Universities, 
and the Government of Bombay are 
not in a position to extend financial 
assistance to the extent that these in
fant Uni''ersities require. In fact, I 
am almost of the opinion that Uni
versity education ought to form part 
of the Central list of subjects, and not 
necessarily of the States List. All the 
same, I am glad to hear that the 
Central Government are going to 
appoint 'a Grants Committee, and I 
hope that a larger number of grants 
will be given to all these Universities.

On the same question of education, 
I should make a reference to the 
Osmania University. The Osmania 
University in Hyderabad was develoo- 
ed as an Urdu University. So far as 
the sixteen districts of Hyderabad 
State are concerned, half the area is 
Telugu speaking. Five districts are a 
Marathi speaking area, and Karnatak 
speaking area is three districts and 
odd. In spite of these three languages, 
Telugu, Marathi and Kannada beiiig 
the regional languages, they were relCi- 
gated to the cool shade of absolute 
neglect and Urdu was developed. We 
are now informed that this Osmania 
University is going to be turned inlo 
a Hindi University and is going to be 
taken over by the Central Govern
ment. So far as the taking over by 
the Centre is concerned, we have m  
objection to it. So far as the making it

into a Hindi University is concerncd, 
there also, we may have no objection, 
provided proper facilities are given 
for the spread and development of 
Telugu, Marathi and Kannada, be
cause they are the regional languages. 
During the last three or four hundred 
years, in the State of Hyderabad, ail 
these languages and the nationals of 
these languages were absolutely 
neglected. My submission on this 
question is that even if it be turned 
into a Hindi University, the Hindi 
character of the University should be 
such that the interests of the regional 
languages are safeguarded. If the 
question were to be solved in any 
other way, then, we have no objection 
if the State of Hyderabad is com
pletely disintegrated, and the three 
portions handed over to the three 
proposed States of Andhra, Karnatak 
anci Maharashtra. This is a question 
which should be taken in hand. I am 
confident that all these problems will 
receive the careful and proper atten
tion of the authorities concerned.

Dr. Ansari (Bidar): I shall try to be 
as brief and take as little time of the 
House as is possible for a novice in 
parliamentary debates to do so. I feel 
that any honest appraisal of the 
general Budget must be done from one 
and the only angle, and that is how 
best can it be used as an instrument 
of economic progress. The concept of 
economic progress is inextricably 
linked up with the problem of welfare 
of the people as a whole, more so in 
a country like India where poverty 
is the bane of our existence. It 
requires the maximum, but rational 
and deliberate, utilisation and exploi
tation of natural resources for in
creased production and better distri
bution and this is what is meant by 
planning.

I submit that the Central Budget, 
particularly the capital Budget is the 
direct instrument of planning. The 
rapital expenditure of Rs. 121 crores 
for various projects and schemes for 
planned economic development is a 
commendable achievement in itself. 
It will bring about the implementa
tion of such great schemes as Sindri, 
Damodar Valley. Chittaranjan and 
various other projects. Some of these 
projects are similar to and even 
greater than those which were under
taken in the Soviet Union'in the late 
twenties and were called by Lenin as 
their “ Socialist Islands heralding the 
dawn of a new era” . But for these 
^ ea t projects and many more alike 
of national importance we shall have 
to pay a price. We have to make a
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choice between paying the price now 
for future prosperity and progress of 
the country by taking up the projects 
and building them for the good of the 
people as a whole or abandoning them 
for small immediate gains and other 
palliative measures to relieve distress 
here and there but ruin all hope of 
recovery and be instrumental in creat
ing a dismal and a very very unhappy 
future for the coming generations. It 
has often been the irony of nislory 
that the future is generally dis
counted for the present. Those who 
have done so have gone under. Let 
us not make that mistake.

After independence, the first task 
before our National Government was 
to achieve political consolidation and 
avoid economic disintegration. When 
the new Government took over, \ne 
forces of political disruption both 
within and without India were 
feverishly working to destroy the 
political unity of the country. 
Similarly, sectional economic interests 
were using methods of pressure 
tactics to achieve their selfish ends 
and thus hamper the economic unifica
tion of the country. The Leader of the 
House, winding up the debate on the 
President’s Address, gave in his own 
inimitable way a very lucid survey of 
the happenings of the last four or five 
years, and the difficulties that our 
leaders had to face and the obstacles 
they had to surmount. I need not 
therefore go into them. But I wish to 
point out that the Government, con- 
situated as it was, succssnfiilly ‘-’ur- 
mounted those difficulties and solved 
the problem of nolitical and economic 
unity of the country, which is the 
pre-requisite of all planning

Here,  ̂ may I be permitted to point 
out that in France after the great 
French Revolution it took them a 
decade and an era of Napoleonic 
dictatorship to achieve this end. In 
recent history, in the Soviet Union i' 
took them eleven years to consolidate 
their political gains. We on the other 
hand have done this within five years. 
Is this not an achievement which we 
can be proud of?

A ;Planning Commission was con
stituted to draw up a Plan for the 
economic development of the country 
and in the framing of this Plan some 
of our topmost financial experts and 
economists were associated. Members 
of the Planning Commission were 
acutely aware of the limitations of 
planned economic development in an 
underdeveloped country. The Com
mission had to choose between realism 
and popularity and it is good that 
they chose realism rather than

popularity. Neither history nor the 
critics will accuse the members of the 
(Planning Cbmniission o t  dreaming 
rosy dreams. They have adopted a 
realistic approach and their feet are 
firmly planted on solid ground.

The Commission has produced a Five 
Year Plan— a very important docu
ment and at the same time a very 
important event. Maurice Dobb, one 
of the topmost leftist economists who 
is also an expert in Soviet planniiig 
makes the following comment on the 
Five Year Plan:

“ One cannot but praise the luci
dity and judgment with which the 
Plan is composed and the frankness 
and the ‘expertise’ with which it 
states before the reader a number 
of significant issues. That the issue 
of planning should be officially set 
before the people of India in this 
way is no doubt an important 
event.”

The authors of the Five Year Plan 
have been accused of having no philo
sophy, but anyone who has read the 
Plan will agree that through its pages 
runs a single theme and that is to raise 
the standard of living of the people 
■through collective national effort. That 
is the main philosophy as well as the 
strategy of the Plan and there can be 
no better and no greater philosophy 
than this. It has to be worked out 
through the effort of the people and for 
the people.

May I here suggest to the Govern
ment that it should always keep in mind 
that the crux of any successful Plan is 
the intimate understanding and the 
closest co-operation between the Gov
ernment and the people? In order to 
have the fullest co-operation of the 
people, the Government must show a 
natural regard for their aspirations, 
the first and foremost of which is the 
building up of a new social system, 
giving them new hopes and a new 
meaning to their lives.

The authors of the Plan have very 
rightly emphasized that we must peace
fully evolve a new system, that is to 
Say. the system of mixed economy 
where the best points of the two sys
tems. that is, socialism and capitalism, 
are very judiciously combined. One of 
the assumptions of the Five Year Plan 
is the system of mixed economy. Mixed 
economy, may I submit for the benefit 
of rny hon. friends on the extreme left, 
was accepted by the Soviet Union and 
Soviet leaders between the years 1921
28 and is the major plank in the policy 
of our great neighbour. China.
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Lenin described the period of 1921-28 

in Russia as “ the period of transitional 
mixed economy which was an advance 
on the present state of affairs and 
economically immeasurably superior” . 
Lenin further named it as “ State 
capitalism w^ich was a gigantic step 
forward in which inevitably elements 
of both capitalism and socialism would 
be mixed—that is, by taking the co
operation of those cultured capitalists 
who a^ree with State capitalism” . I 
am quoting from Lenin’s CoUec\ed 
Works.

12 N oon

If you will permit me, Sir, I will now 
say a few words about foreign aid. The 
Plan envisages a public expenditure of 
Rs. 300 crores from foreign countries 
and invites foreign capital for invest
ment in this country. My hon. friends 
on the Opposition Benches have re
peatedly criticised the policy of inviting 
foreign capital to India and advocated 
the confiscation of the existing foreign 
investments. Nothing can be more 
ruinous than this, because the internal 
capital formation is so miserably low 
that the rate of economic progress with
out foreign finance will have to be con
siderably slowed down, which nobody 
wants. My hon. friends on the extreme 
left have laudably spoken about Soviet 
planning which many of us on this side 
of the House also admire. T^e Soviet 
Government also welcomed foreign 
finance for their planning, because they 
could not progress within the limit of 
their own resources. Here once again 
I quote Maurice Dobb on the Soviet 
attitude towards foreign aid in the early 
period;

“ For certain enterprises, parti
cularly where foreign capital was 
involved, proposals were canvassed 
for the creation of mixed com
panies in which the State and the 
private capitalists should partici
pate jointly. For example, the 
Russo-Dutch Syndicate was created 
for the extension of railways in the 
Donetz region.”
This is from Soviet Economic Deve

lopment by Maurice Dobb.
May I suggest to the Government 

that whether foreign aid is coming 
forth or not, whether we have enough 
resources or not, a plan can only be , 
implemented by the people themselves. 
Their needs must be communicated to 
the Government and the Government 
must communicate to them the 
decisions and actions through a reliable 
agency. The introduction of com
munity projects is a step in the right

direction. Democracy must be taken
• to the people who are illiterate. They 

must be educated in democracy. That 
is the only way of successful demo
cratic planning.

vJX S hri V. G. Dcshpande (Guna); I 
must confess that I cannot congratulate 
our distinguished Finance Minister on 
the Budget that he has presented. It 
is a strange welfare State indeed in 
which in this, the first democratically 
elected Sovereign Parliament, the very 
first gift of the hon. the Finance 
Minister to the starving millions of 
India is the reduction of the iood 
subsidies. I am really surprised and 
shocked lo know that the ex-Minister 
of the Government Shri Gadgil—

—who has become our equal after 
having enjoyed the heavens of office 
should preach a sermon to us that 
even though we may be starving to
day, we should not mind it becausa 
our sons and grandsons may enjoy out 
of our starvation today. My question ~ 
is whether we are made to starve so 
that our sons and grandsons may enjoy 
happiness, or are we forced to starve 
so that one party may remain in power 
and so that its bosses, the capitalists 
and industrialists, may not be touch
ed? It was contended here that the 
great lion or tiger of the Congress was 
just taking rest in order to pounce 
upon the capitalists, but n.y own feel
ing is that this tiger is in the cage of 
the capitalists. He has been financed 
in the last elections by the indus
trialists, the capitalists, the princes etc. 
They have financed the Congress. 
(Some Hon. Members: Question.) I
know it for a certainty and I ask the 
Congress Government: why is it that 
in this the first Budget no fresh taxa
tion has been proposed? I want to 
challenge the Congress Party if it is 
prepared to join hands with the Oppo
sition Party in abolishing all privy 
purses.

An Hon. Member: Which Opposition 
party?

V. G. Deshpande; The party to 
which I have the honour to belong. I 
challenge the Congress party which has 
given tickets to a large number of 
princes, black marketeers, mill owners 
and industrialists in the last general 
elections. On behalf of my party I 
challenge the Congress that it has not
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the courage to economise the expendi
ture on administration. I have found 
that the only item on which they could 
economise was on the food subsidy 
that was being granted for the benefit 
of the lower middle classes and poorer 
classes living in the cities. I am ViOt in 
a mood to congratulate the Finance 
Minister for having balanced the 
Budget. He may have balanced the 
Budget of the Government of India; 
but he has completely unbalanced and 
confused the budget of a large number 
of families living in the cities. My own 
test of a really good Budget is that it 
must look to the welfare, the economic 
well-being of the society as a whole 
and should not restrict itself to the 
revenue and expenditure of the Gov
ernment. I find that this same 
approach, the perverse approach is 
reflected in all aspects of administra
tion of this country.

Much was made by our Finance 
Mmister about reduction in the prices— 
what is known as slump. I do not know 
whether the planng^ policy of our 
Government is responsible for the 
present slump, or whether its roots lie 
somewhere else. But even taking for 
granted for argument’s sake that our 
Government is responsible for the 
present slump, it is very strange that 
the slump has not given any advantage 
to ‘ the lower middle classes and the 
poorer classes of people. While songs 
are bemg sung regarding reduction in 
prices, we find that the prices of our 
food-stuffs are increasing. So far as 
reduction in prices is concerned, I 
know how the agriculturists were hit 

districts of Berar, 
Madhya Pradesh. The cotton markets 

weeks; but our 
C e n ^ l Government did not go to

well-betog o( t h f  country

In Madhya Bharat, the province from 
which I have the hoepur to be elected, 
there was a controversy regarding the 
selection o f a capital; the controversy 
was between Gwalior and Indore. 
People could not settle among them- 
se|ves- They came to the Prime 
Minister of India, Pandit Jawaharlal 
Nehru and he was appointed arbitrator 
And what a strange award our Prime 
Minister has given! When I read that 
award I am reminded of a story of a 
girl. The girl was being wooed by two 
suitors. The poor girl could not decide 
as to whom she should marry and in 
exasperation and despair she referred 
the matter to her old uncle, thinking

that he uould act in her best interest. 
And what did the uncle do? Instead 
of choosing one suitor from among the 
two, he gave a dec ice that the girl 
shall marr^' both. Similarly, our 
Pandit Jawaharlal Nehru, the Prime 
Minister, instead of choosing one city 
to be the capital of the province has 
given an award that both the cities 
Vv'ill be the capital. And again he has 
divided the vear into months— as was 
done in the carse of Draupadi in Maha 
Bharata— and decided that for four 
and a half months one city will be the 
capital and the other city will be the 
capital for the remaining seven and a 
half months. But our Prime Minister 
has never cared to know what would 
be the strain on the poor tax-payer of 
Madhya Bharat. I have been told that 
it will be a strain to the tune of about 
Rs. seven lakhs. Then agajji this 
duality of capital will result in the poor 
clerks being forced to maintain two 
establishments, one at Indore and the 
other at Gwalior, their children suffer
ing in their education, etc. All this is 
being done in order to please the 
cliques that are sitting at Gwalior and 
Indore. I want to bring to the notice 
of the House another fact regarding 
the selection of the capital. The 
representatives from Gwalior who 
were elected on the Hindu Mahasabha 
ticket—almost all the Congress candi
dates there were defeated—^were not 
consulted before giving this award. 
What I want to bring to the notice of 
the House is that in our administrative 
Dolicy never a moment’s thought is 
being given to the economic well-being 
of the people.

The Finance Minister has said, and 
perhaps righfly said, that they cannot 
reduce the expenditure on defence. I 
am not one who wants to reduce the 
expenditure on defence. In fact, I 
want the expenditure on defence to 
be increased. My own feeling is that 
our Army, Navy, and Air Force 
should be developed in such a way as 
to be on a par with the fighting f o ^ s  
of first class powers in the world. But 
here the Army is maintained because 
they are afraid that there may ^  
war in Kashmir. There may be 
trouble in Kashmir. For the last four 
years we have spent millions of 
rupees on Kashmir; we have spilt the 
valuable blood of our Army. With 
what result? We have been told at 
the end of four years by Shaikh 
Abdullah that this Parliament has no 
jurisdiction over Kashmir. Dr. Syama 
i^asad Mookerjee and my hon. friend 
Mr. N. C. Chatterjee have raised 
points here regarding the citizenship 
of residents of Kashmir and whether 
this Parliament has got jurisdiction
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over Kashmir. That question has 
still not been answered satisfactorily 
and we are going on spending money 
without any result.

I was unfortunately not present 
here during the debate on Kashmir—  
perhaps, I may have been in jail. A 
challenge it appears was thrown to us 
to show a single instance o f persecu
tion in Kashmir. I want to answer 
that question. Not one but there are 
several instances where there have 
been persecutions in Jammu and 
Kashmir—not on communaL matters, 
mind you. There was an article in a 
newspaper written by Mr. Sant Ram, 
who is the Secretary of the Praja 
Parishad of Jammu and Kashmir. Ae 
had alleged that thirteen persons had 
died of starvation. He was arrested 
and prosecuted and here is the judg
ment of the magistrate where he has 
said that he was satisfied from Ihe 
prosecution evidence itself that there 
were deaths due to starvation. These 
are the grounds on which Praja 
Praishad workers are arrested, 
detained and it is given out to the 
world that these are the people who 
foment communal trouble and that is 
why they are being suppressed and 
repressed. The real fact is that the 
party in power is not prepared to 
tolerate any opposition.

Here I have got another order 
against P?pdit Makhanlal who is 
under detention for the last six 
months and the period of whose 
detention is again extended. It is to 
be noted that no grounds for his 
detention were supplied to him. The 
same charge can be levelled againsi 
our Home Department also. We are 
spending huge sums crn police; but 
what is the use? There is not the 
same amount of safety and security 
of life as existed before. There can
not be any better illustration of mv 
accusation than the assault that was 
made on one of the Ministers of the 
Government of India while he \vas 
travelling by train. Our police and 
our Home Department are mainly 
meant to suppress the political 
adversaries of the Congress.

Within the last four years, I know 
that more than one lakh men have 
been arrested and detained in prisons 
without trial and it is a disgrace and 
shame on any Government, parti
cularly the free Government of India 
which arrested and detained a patriot 
of Veer Savarkar’s order. After 
arresting such great leaders and 
patriots this Government wants to 
parade before the public as a demo
cratic Government.

I was speaking of Kashmir. In 
Kashmir our Government is making 
so much publicity of the right given 
to the people for deciding their future. 
I want to ask our Government, if they 
are prepared to concede the right of 
self-determination to territories 
acquired after the signing of the 
Instrument of Accession for Part B 
States, why the same principle is not 
being applied to the Hyderabad State 
also. If it is the desire of the people 
of Kashmir that Maharaja Hari Singh 
should not remain there and it is ihe 
desire of the people there that 
Kashmir should be administered in a 
particular manner, the Government 
of India knows very well that it is 
the established and declared will of 
the people of Hyderabad that His 
Exa?<ted Highness the Nizam of 
Hyderabad should be deposed and the 
Hyderabad territory should be dis
integrated into three linguistic areas. 
But our Government does not apply 
the same principle to Hyderabad be
cause they know that it will displease 
certain sections and communities. Our 
strange and perverse secularism has 
one meaning in the case of one com
munity and an altogether different 
meaning in the case of other com
munities. It is this reason, this in
convenience and embarrassment 
caused to the Government in the case 
of Hyderabad which is coming in the 
way of forming linguistic provinces 
all over India.

Then, my friends on the Congress 
Benches have at considerable pain and 
labour told this House why they have 
been chosen in these elections. An 
Election Commission has been formed 
in this New India for conducting all 
these ejections. Their claim is—the 
accusation was made that they were 
elected on the names of certain leaders 
—their answer was that they have 
been elected on account of the services 
they have rendered to the country. 
jVIy contention is they have neither 
been elected on account of the services 
rendered by them, nor have they been 
elected on account of the names of 
these leaders. They have been elec
ted because there was power in their 
hands, and with the votes of certain 
minorities......  "

An Hon. Member: What about you?

Shri V. G. Deshpande: I have also 
got that power: it is a power of
morality, a power patriotism and 
a power of service.
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I was stating that in the last General 
Elections I know that Pandit Jawaharlal 
Nehru’s name did not help t h ^  so 
much, but I know that Pandit 
Jawaharlal Nehru’s position as Prime 
Minister did help the Congress m the 
last elections. Why was he elerted 
President of the Indian Nationarl Con
gress just on the eve of the General 
Elections? Why was an aeroplane of 
the Government of India placed at his 
disposal, in which he travelled all 
over the country? And the illiterate 
masses, who had been granted adult 
franchise for the first time, confused 
his position as the President of the 
Indian Natio^nal Congress with the 
Prime Ministership of India. I know 
how Ministers mis-used their power. 
At Gwalior there wars a complaint 
against a Minister of Communications 
w 'lo was caught red-handed before the 
Returning Officer a'nd before the D.S.P., 
using the vans and weapon-carriers of 
the Government. The Returning 
Officer when confronted ssfid “ I am 
heloless. it is nf't a co9;aizable offence” . 
Tliese Returning Officers who happen 
to be executive officers working under 
the Ministers could not go against 
them and prosecute these Ministers, 
In regard to the recent by-election iii 
Gwalior I had written tv) the Election 
Commission saying. “ There are com
plaints about tampering of ballot boxes 
Irom a!! parts of the country and my 
request is that all these ballot boxes 
should be wrapped up in a cloth and 
seals of the agents of the differettit 
candidates may be pressed on them” . 
The answer to this was, “We cannot 
see our way to accede to your request” . 
I know that in spite of this govern
mental pressure, in spite of the mo^ney 
of the capitalists, the Congress has 
failed, to get more than 44 per cent, of 
the votes in the last General Elections. 
Even though we are in a minority I 
know that I am representing and 
speaking the voice of the majority in 
the country when I say that this 
Govet^nment has failed on e\e'-y front 
and unless the Government makes a 
fundamental and radical change in its 
approach to all problems, the country’s 
future is dark.

Shri Gopala Rao (Gudivada): I
wish to present before this House the 
people’s Doint of view. We are dis
cussing the Budget here while niilliotis 
and millions outside the House are 
anxiously and keenly observing the 
proceedings taking place in this House. 
For the first time after a Parliament 
elected by the people has come into 
being, our Budget session is going on. 
It is therefore natural for the millions 
of the people in the country to expect

with anxiety and hope a better future 
for them from our discussions.

We have to see whether this Budget 
can become the instrument for 
economic progress and prosperity in 
the country. What is the criterion or 
the measuring rod for characterizing 
a particular budget whether it is a 
People’s Budget or a budget which is 
profitable to certain persons other 
than the people? I say that the 
criterion or the proper test is to see 
its effect on the life of the people. We 
have to see whether this Budget is 
going to solve the unemployment pro
blem, whether it is going to solve the 
economic problem and lessen the 
burden on the people, whether it is 
going to tax the rich, whether it is 
going to raise the purchasing capacity 
of the millions. These are the criteria 
by which you can characterize the 
Budget.

Broadly speaking, this Budget is in 
no way different from the Budgets 
presented by the previous regime. 
What are the general Ceatures of the 
Budget? Strictly speaking, here is 
the basis for ^he catastrophic policies 
that are being pursued by the Govern
ment for the last five years. The 
people’s food subsidy has been 
reduced, fifty per cent, of the Budget 
is allotted for military purposes, there 
is no taxation on the rich, there is no 
relief afforded to the people These 
are the main features of the Budget 
And there is no proper development of 
industries or improvement in produc
tion. As far as the Five Year Plan 
is concerned I have to say that it is 
not a plan for the development of the 
country or for improving the life of 
its people, but it is precisely a plan 
for the preservation of the existing 
pattern of agrarian econ.omy in the 
country for a long period. The 
budget is based mainly on the help of 
fore'^n capital, and those capitalists 
are successfully seeing to it that there 
may not be any possibility of a change 
in the agrarian economy so that a free 
market will be open to them for a 
long period for exploiting this country 
and for keeping this country in a con
dition of backward economy. That is 
why I say that unless there is a »>asic 
change of policy, basic change in the 

system, there is no hope of 
mlfilling successfully this Five Year 
Plan. For the success of the Plan, the 
pre-condition is radical reforms in the 
economic system. Whether in the 
im al sector or in the agrarian sector, 
or other sector, unless there is a 
funJSSi.#* change in the

p e o p le ’s W elfare 
cannot be im p lem en ted . The Plan 
can be successful only when the
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people, whom it is intended to benefit, 
co-operate. If the Flan were for the 
people, it could be successfully imple
mented by the people and for the 
people. This Plan completely aligns 
itself with foreign capital a»nd docS 
not eliect any basic o.ianges m the 
economic system of the nuntry That 
is why the other day one iny fnends 
correctly remarked that this Plan 
creates no enthusiasm in the country. 
This plafti cannot mobilize millions of 
people to successfully implement it. 
On the other hand, there is cis- 
appointment in the country against 
this Plan and an air of relief abroad. 
This Plan is intended to help the 
imperialists. If this Plati is based on 
an agrarian basis it cannot help to 
build our economy. Therefore, i ssy  
that if the Plan is to be implemented 
propsrly and perfectly a-nd in the 
interests of the people, it must have 
their co-operation. That is completely 
lacking. Will the Governmetit matte 
basic changes in their policies? No. 
It is determined to depend on the 
decadent forces. They are simply 
safeguarding the British^ interests. 
They are maintaining the feudal auto
cracy. There is almost the land
lords’ rule m the countryside. I ask, 
how in these circumstances this Five 
Year Plan which is to be based on 
people’s co-operation, be successful?

I wish to bring to the notice of this 
House as I come from the Andhra 
Province and the issue of linguistic 
provinces has been there for a very 
long time. The people of my province 
—30 millions of them—^have been and 
are fighting for the last 30 years for 
national independence as well as for 
a separate province. I can say that 
this is almost nearly a half century 
old problem. Millions of the people 
are trying to achieve a separate 
linguistic province for the last three 
decades. This Government have so 
many times accepted and advocated 
the separation. In 1913 a resolution 
was passed by. the Andhra Committee 
that they must have a separate 
linguistic province. The All-India 
Congress Committee 30 yeafrs ago 
accepted this basic principle; they not 
only accepted it but they were actively 
advocating it. All the provincial 
Congress Committees were based on 
the simple principle of linguistic pro
vinces. Otherwise, I ask, what was 
the necessity for organizing a separate 
Andhra Congress Committee? That 
is why the people were expecting 
from this Government that their long 
cherished goal of having a separate 
province would be fulfilled. Un

fortunately after the advent of the 
Congress to pohtical power, the people 
were thoroughly disarppointed. When
ever there is an agitation by the 
people of the country for a separate 
province, committees are being 
appointed, promises are being given 
as if something is going to be done.
If you review the Congress Adminis- 
Iratio'n during the past five years, as 
far as these things are concerned, we 
have to characterize it as a period of 
broken promises. Peculiar arguments 
are advanced by certain responsible 
leaders so far as the linguistic province 
is concerned. They say that the 
demand for a separate province is 
characterized by narrow provincialism, 
and anti-nationalism. It is an un
fortunate affair. Can any person with 
a sense of responsibility say that our 
demand is based on narrow pro
vincialism? For 40 years the people 
are demanding for a separate province. 
At the same time they were fighting 
as a vanguard of the national move
ment at all stages. You cannot 
characterize it as narrow provincialism. 
In 1920 the Telugu people were at the 
helm of affairs in the no-tax campaign. 
In 1930 thousands of peasants, workers 
etc. joined in the national struggle. 
At the same time, they were demand
ing a separate province. Nobody can 
characterize it as narrow pro
vincialism. It is part of nationaUsm 
and if it is narrow provincialism, how 
can that nation stand at the head of 
every movement that was launched 
by the National Congress and other 
political parties which were hghting 
against Imperialism? It was fighting 
for every progressive step that was 
being taken in the country. I shall 
give one glaring example. In the last 
election Mr. Harindranath Chatto- 
padhyaya who is a well known poet 
was elected from Vijayavada though 
he is a Bengalee. That shows thaft 
the people are above provincialism. 
That shows their national ideology; 
they are for peace and they are for a 
democratic India.

Therefore, I say you cannot refuse the 
demand of 30 million people for a 
separate province. The other day re
presentatives of the United Kamartak 
party met the Prime Minister on this 
issue. There is the Maharashtra issue. 
Aikya Kerala issue, etc. There is the 
United Samyukta Karnatic, Vishala 
Andhra and other issues. I l i^ e  are 
burning problems. Unless we solve the 
main problem, properly and peace
fully, there is no scope for the existence 
of a powerful and democratic India. 
Many big arguments are being 
advanced against this. Some people 
say that as a principle, they accept
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it but when the question of acti-’n 
comes, they refuse to act. I bay a 
united India can be realizea only 
with linguistic provinces. Some say 
that the demand of linguistic provuices 
is to disintegrate Indi.i. Certainly 
•not. Now India is divided into 28 
States. If a redistribution of Slates 
takes place on the linguistic provmcial 
basis, there wUl be 15 or 16 provinciafl 
States having their nationalities 
separate with plenty of scope for 
development with their own culture, 
literature, traditions etc. That is 
why I request the House to take note 
of the gravity of the situation, rise to 
the occsrsian and fulfil the promises 
which were given for the last 30 years 
so that new nationalities, especially 
Vishala Andhra, United Maharashtra, 
Sam3nikta Karnataka, Aikya Kerala 
may play their proper part. The 
Budget completely ignores this reality. 
It is based on a different basis.

As far as the other a.>?pects of the 
Budget are concerned.........

Mr. Deputy-Speaker: The hon.
Member may reserve them for smother 
occasion.

Shri R. G. Dubey (Bijapur North): 
I rise to give my wholehearted sup
port to the Budget proposals sub
mitted by the hon. Finance Minister 
to this House.

Before I proceed to discuss the 
Budget proposals, I want to draw the 
attention of the hon. Members to 
certain remarks made by some Mem
bers on the Opposition Benches this 
morning. I listened to the speeches 
right from the Communists to the 
Communaiists and Capitalists. This 
morning, before I made up my mind 
to support the Budget, I was musing 
as to what attitude I should take. 
But, when I saw the picture, the 
united front of the Capitalists, Com
munists, Communaiists, (An Hon. 
M em ber: And the Hindu Maha Sabha) 
in their criticism of the Congress 
Government, I thought that the Con
f e s s  Government is on the right track 
in so as they have adopted the 
via media, the goldeti media, in pre- 
sentmg the proposals.

My hon. friend Mr. Charttopadhyaya 
made a very emotional and poetic 
speech and incidentally mentioned that 
there is no encouragemerit for art in 
this country. It is easy to make such 
emotional speeches and arrrest the 
attention of the people. I personally 
think that the claims of the Members 
of the Opposition are based on 
emotions rather than reason.
Yesterday, my sister Annie Mascarene

said that the Opposition Members 
ought to be treated with respect and 
consideration as It is the case m  
England and America. May I asK m 
alx humility the Members of the 
Opposition whether the Opposition m 
this Parliament is trying to observe 
the corresponding conventions
established in England or Amsrica? 
Are they behaving in the same res
ponsible way? Their whole aim seems 
to be.......

Dr. Lanka Sundaram: On a point of 
order, Sir. There is no repres3ntative 
of the Finance Ministry on the 
Treasury Benches.

Tlie Deputy Minister of Commerce 
and Industry (Shri Karmarkar): i
represent the Finamce Ministry at the 
present moment. Sir.

r»lf. Deputy-Speaker: There are a 
number of hon. Ministers here.

Shri R. G. Dubey: I want to know 
from the Members of the Opposition 
whether they are really keen about 
the future welfare of mankind i’a this 
country. How are they going to do? 
Do they want to offer constructive 
suggestions? Mr. Chattopadhyaya 
mentioned that he is not a niember of 
the Communist Party and that he is 
an independent thinker and that he 
wants to criticise the Budget in that 
perspective. We are used to the 
strateg:r--way of the Communist Party 
to divert the people. (An Hon. 
Member: They are fellow travellers) 
—they are fellow travellers as my 
hon. friend reminds me—to exploit 
public opinion. I do not mind if they 
have any public opinion behind them. 
I may put this question, what is the 
position of freedom and human liberty 
in Soviet Russia? There is no such 
Parliament there which discusses and 
debates and freely deliberates in 
Soviet Russia. If a man criticise 
Comrade Stalin, even if he were to say 
so to his wife and children, in his own 
house, the next day, you could find 
him behind the prison bars.

Then, these very friends talk o f 
democracy in this country. I am sur
prised and I really feel that their 
whole motive is not to cherish demo
cracy in this country, nox to nurture 
democracy in this country, but to do 
away with democracy. In the course 

thnnsflnds of y^ars. this is the first 
time that we are having a Parliament 
based on adult franchise wherein 
millions of people have voted and have 
returned us to the Legislatures. This 
is the supreme body. It is known in 
every part of the world that we are 
having democracy, l^ t me tell the
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Members of the Opposition that the 
freedom that we enjoy in this country, 
that the freedom that the Congress 
Members enjoy within the framework 
ot the Congress Party is more than 
what they are enjoying m Soviet 
Russia.

Now, I turn to some t>f the criticisms 
made by the Opposition Members. 
Their criticism is that it is wot a 
common man’s Budget, that the Budget 
does not make provision for tax relief, 
that essentially the tax structure is 
the same, and that there is no radic^ 
change. I do agree with the critiasm. 
But, I want to know whether the Con
gress Government, in the conditions as 
they are today, was expected t9 intro
duce amy major changes iii the 
taxation structure. I would like to 
quote a passage from Karl Marx on 
this occasion.

An H®n. Member: A devil quoting 
the Bible.

Shri R. G. Dubey: He says:

“Justice can never rise superior 
to the economic conditions of the 
time.”
So, whatever high idearls or high 

thoughts we may place before the 
country, the question is, can we imple
ment those ideas, can we imple
ment those principles in action, when 
Ihc conditions and economic
conditions of the time lag behind. 
India was Uberated only four yeafrs 
ago. Then came the Partition and the 
movement of refugees; then the ques
tion of minorities and the transplanta
tion of ipopulation. There was transfer 
of population in Turkey and the 
Balkan nations. But, the magnitude 
of the transfer of population thsft we 
witnessed in India is something un
heard of in the history of mankind. 
Then, came the* dislocation in the 
trarspprt system.

I crave your indulgence and the 
indulgence of the House to quote 
another passage. (An Hon. Member: 
Quote 50 passages). Soviet Russia is 
held as an ideal country. No doubt, 
many Congressmen al. ô considered 
Soviet Russia as one of the ideal 
nations. That does not mean that v̂ e 
respect the ideals of Soviet Russia in 
every respect, I may also tell the hon. 
Members that the moral pre^:tige and 
authority that Soviet Russia held in 
pre-war days, before the Second World 
War is not there now. Soviet Russia 
wars considered the liberator of man
kind before the Second World War.

That is not the position today. Look 
at the attitude'of Soviet Russia towards 
Yugoslavia, for instamce. Obviously 
no one could say that Marshal Tito is 
af reactionary or a counter-revolu- 
tiona^. Look at the attitude of Soviet 
Russia towards the smaller nations of 
Europe or the Middle East countries. 
The other day it was said that India 
need not be afraid of any country 
because you have as your neighbours 
ideal countries. No; we are afraid. 
Today, Soviet Russia also is considered 
to be having aims and policy which 
are open to suspicion...........

An Hon. Member: Are we discussing 
the Budget?

Mr. Deputy-Speaker: Anything can 
be discussed on the Budget; foreign 
policy, etc.

Shri R. G. Dubey: The question is
this:

“Shortage of fuel, of materials 
and of food combined to bring 
about a disastrous fall in indus
trial productivity. The transport 
and industrial difficulties, which 
were enoug^  ̂ to baffle the boldest 
and wisest efforts, caused cornges- 
tion and dislocation in the 
administrative apparatus, which 
reacted upon and worsened the 
economic situation. Starvation or 
semi-starvation grievously Lowered 
the intensity of work, the efficiency 
of the individual worker, swelled 
absenteeism and encouraged petty 
theft and speculatitm as means 
of supplementing starvation 
rations.”
Regarding inflation, you see the 

figure that is given here.
“ In October 1920, the purchasing 

power of the Rouble was no more 
than 1 per cent, of what it had 
been in October, 1917.”

For the last four or five years, we 
were clamouring that we must have a 
fall in prices. Now, here is a Finance 
Minister who has brought it about. 
With due respect to his predecessors, 
I must say that Mr. Deshmukh is the 
first Indian Finance Minister who 
could assess the situation and strike a 
via media, and who has introduced a 
measure of stability in the financial 
situation of the country, and has 
succeeded in maintaining an equili
brium. Now you say, give us subsidy 
You want subsidy for the cities. You 
cannot make a distinction here; you 
must also give subsidy to the rural 
areas which means an additional
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sum of Rs. 90 crores. We are facing 
a deficit Budget. I want you to 
examine whether in the present 
economic conditions this is possible. 
If you warnt to grant subsidy to the 
extent of 90 crores, that would mea'n 
that you have again to priol currency 
notes to that extent. Tl\at would 
raise the question of inflation, and 
tlie devil of inflation will raise its 
hea'd. The first and most important 
thAig for us is to check this currency 
inflation. I really thank the hon. 
Finance Minister—not because 1 am a 
Congressman but as a citizen of this 
coumry—I think he has gained control 
over the situation. Here is a: man
who has got courage. I know that it 
means hardships and suffering to the 
citizens in this country for some time
10 come. But you people in the year 
1942, when it was a war, a'nd while we 
were fighting for the liberation of our 
country, for the imaginary danger of 
Fascism, you asked us to work more 
to help the British war effort; now 
when this national Government is 
straining every 'nerve to bring increase 
in production, to bring more land 
under cultivation, you say you want 
subsidy. I must give a warning to 
those who believe in the radical 
method that if you want to bring down 
Pandit Nehru’s leadership in the coun
try, you are paving the way for 
Fascism, you are opening the doors to 
counter-revolution.

The other day one oi’ our friends 
said this is a bureaucrartic Govern
ment. Is there any sense in it? Can 
you tell this a bureaucratic Govern
ment. Is it tiot based on adult 
franchise? Is it not based on the 
popular verdict of the people. If you 
call this autocracy, you have com
mitted a mistafke. Today in India j'ou 
cannot have a better leader than 
Pandit Nehru. But you are tr3ring lo 
bring down his Government, I very 
much doubt your talk about demo
cracy. You do not want democracy in 
this country.

I agree with Shri Gadgil’s view that 
the Planning Commissi(-n’s report is a 
very modest document. We stand not 
for a free ecosaomy. We stand for a 
controlled economy which means a 
go-by to commodity or capitalist 
economy. We have made af beginning. 
That is a step in the right direction. 
You cannot produce history in a day.

Regarding land reforms, I am sur
prised at what some of the Socialist 
Members said with such great force 
regardivig land reforms. When an 
amendment was made to amend the 
Constitution to pave the way for land 
reform, these very Members raised

objections against amending the Con 
stitution, saying that we had no 
regard for constitutional propriety. 
And today those very Members are 
questioning a-bout our borio to
introduce land reforms. But we know 
our duty towards the masses of this 
country. I know what is being done 
is not enough. Redivision of the lana 
on an equitable and rational basis is 
necessary. Thart will be done^ From 
what I read in the papers the Working 
Committee of the Congress is con
sidering seriously about the introduc
tion of agricultural reform on co
operative basis.

You are talking about why Indiff 
remains in the Commonwealth. Have 
we lost our integrity, have we lost 
our independence, have we lost our 
sovereignty? In what way? We are 
having an independent stand cn all 
Questions. Take the Tunisian ques
tion. Take the Chinese question. If 
Soviet Russia can remain in the U.N.O. 
even though it is dominated by 
imperialism, and sUU pursue policies 
in the best interests of its ow.i coun
try. I do not see any reason why 
India* should not remain in the 
Cominonv/ealth and take the 
advantage.

Lastly, I wamt to say a v/ord or two 
about the province from which I 
come. I have the privilege to come 
from Bombay Kamatak. I endorse 
the statements and expressions made 
by Shri B. N. Datar in resoec: of 
Karnaftak. Karnatak, the south end 
of Bombay State, has received a step
motherly treatment. It is backward in 
respect of transport, communication 
and in every other way. Kai-war is 
very rich in forests. Nobody has 
cared to tap the resources. • I come 
from Bijapur. I have -he privilege of 
representing Bijapur. We are talking 
about Rayalaseema. I may say 
Bijapur is in the same category as 
Rayaiaseema is. Rayalaseema, Ra*ichur 
district, Bijapur, parts of Sholapur—  
the whole of this zone is hi the famine 
areaf. I have some doubts about the 
methods the PJanning Commission is 
adopting. The Planning Commission 
has left out this famine zone com
pletely. Bijapur is rich in soil. It 
has five rivers. It alone can supply 
grain to the Bombay State to the 
extent of one-third of its needs. I do 
not see thart Government is doing any
thing about it. During the last 67 
years I find that there were ‘23 fam nes 
or situations of scarcity in Bijapur. 
In 1943 there was the greatest famine 
in Bijapur as the fstmme in Rayala
seema today. Even then, no permanent 
or long-range scheme has been intro
duced in Bijapur. I want to draw the 
attention of Government that they
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should see thaft this money on plan
ning is iiot wasted. Instead of wasting 
money here and there, they should 
have a scheme which would cover the 
whole famine zone, and see that they 
do something on a long-range basis.
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Ov'M'SiKi 4<?i«l ^  ^ I

t  ^  ^ T T ^ 3 T ^ -

^  ^TT  ̂ T?: f  ̂  ^
^  ^  fV^rpft 37TTT ^ T #  %

T c ^  f t  I a m  3 T ^  

Tf^ ^  ^  ^  5TcT̂  % t

f% ^  ^  ^  f5RT ^  q ^  SFT^ 
<^ai <. n̂i ^ft¥ ^

^  T[ ;s ^  iT^ ^  =r

^  3ftr snft̂ T 'TT ^
*t>'H ^  ^  ^rpT rfifV  ’TTTT ^

^  % f^T T O  ^  3r;r^Rur ^  
31K T O  ^TT# ^  ITT# I

1 P . M .

^  jpt 

3fk  5TFTf^ ^ d ’5fdl TT 

^  ^  t  • ^  ^  «ft 

^  5TT!T TiddlMMN #  ^  ^  % 
fV  ^  ^  ^  Pq-qiO TT

^  f  I qr^ 5RT I  fip

^  ^  I  ^ T  ' T ^  ^ft^

^  m r r  ^  ^ I ^P tĵi  '3T^ rRT

f^RTTt JTFTf^
5T^ ^ 4  ^  T f fi‘T>af

IV  % 3TF3T ^  ^  ^

f^Rrft »TPTf^ H a  ^d( ^ vdd*fl

T^m % f^^ft ^  f  ^  t  *

^  ^  V t ^ 5 ft ^  fV

aftr f  % ?TT̂  ^

V i y 'l f #  V r ^  ^  3 m r |  |  i

^  ^  ^^FTtT t  3fk  ^  ^
^ftf^ t  I ^^^TTcTT^ s rq r^  V t JTFT#

^ ^ ■ f l  'T

Preventive Detention Act) 
V t |  ^\^  ̂ I

V r =5rr3i-1 I < |^ t f t  ?TW

^  fV  m i  ^  I

3Tk #■ ^  i  ^

^  T^ I

f V ^  fp-Tilf t  ^ 3 ^  

w r ^ . V r 'Tfrrr t  •

<Ĵ q5T ^  ^  t  ^

!?■ ?T^ t  ^ R  ^  ^  f e R  3TTT

^  ^  ^

^  TfT t  I V  ^  t '

( Fascist ) di*ifj ^ ^  ^
rTRf^TT^ «t»<.Hl -^l^rTl f ,  V  

f^ ir r r  f̂t snft^

=5rrf|̂  I 3iY?: ^  t
^  V  3 ^  V t

NjiqM ^  V  ^»TT^TT^ ^r?Fj', ^ ^ jT f  

a rk  V t 3 T P M  I d M I^ II^  ^

^3i^R iFRhTTrr?Ti^ ^ V t  arh:

% ^  I 3fk

«TfT vd<l̂ '̂*T t  • ^  ^  t l f t ^ ^  %
^  «PT I ^  V  ^  ^

^  3 fk  t  3 ftr ĥtit^r : f  «

vd'^^ t if t# ? ft  V  qaiT ^  T̂PT f ^ r  

a f K ^  ?<?Ao 3Tk n K ^  ^

Mir^frr#<I 5R f̂Ti^V 4>«rfH^g ?T^ qrf^  I 
?T̂  V t  =PT t  I

— f̂sRT % ^  ^  2T5

îTT̂  ct> ĵ,Pifg fir^ 3TTq 13rtr  ^
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% f —
t  ^  ^  ^  

ark ^  ^
^  êTPTT  ̂ aftr ^  ^

^  fe r r  ŝrrar t  ^  ^  ^
^ I ^  3rtr TT^f
arfemT! ^  ^ ^  dl" sTRvft
r̂ ^tr! % <̂ 4̂1 "^i^di ^ iV  ^  cfnTRrr^ 

3fft T>P5T ^  ^ fW T  ^
^  ^+rl l  ̂ 3^  T̂TT ^

'if'j ^  n WT STTzr,
^  ^ rfw  

^ 13rtr ^  ^
% T?:, T^, artr TT5Fftf^

TT +<*f| ^ r f ^ ,  fjRT
^  ^  ^  ^  VFT9^ f q ^
SfPT ■4nH ^ r+i<l 3ftr ^  ^  ^   ̂
l9l'T>W I ^ ?r 3^
an^'t ̂  # ffTKT n^ciî
5̂Frar ^  13frr arrsT ^

^  ^  t  iT ^  stM w - 
9rr )̂?n ^  ^

+<Hi •qi^al ^ ^  ^  
'5 R ^  ^  ^ r f^  #  ^TTtoT ««lni I

^  3fk ?n̂
3̂rnf aftr ^  arrr f̂ nctfWf ^  

^7?^ 3Tr^ 3TT?ft a n ^
^  ^  r̂% :

“ I disagree with every 
word that you say, but I 
shall defend with my life your 
right to say it. ”

t  arh: ^  ^  ^  3F̂  >̂rr = r̂f̂  i
37 PSD

w  ^  4' Tfft f  ft?
21̂  3ft ^  I  ^

^  ^  I w m K  ^
^  ^  =^rf^

3 R T ^  ^rra ,̂
^  =^rf^ I w  ^  ^  
fq ,  ?n3TR ^ ^  sF f̂tOT f^ sR  ^  

f ^  ^qMi a ^  I

3TF3T 55̂ *1 •T P lf^  afV  ̂ T T t ^

f^ W ln d l % ^  ailk

^  ir?rT% f  I ^ r f^  ^
^ c T ^ r  atftr n F l f e  ^  ^

fefT ^  ^  ^rf f ^  ftr ^  ^
T̂̂TTiT ’T ^ fh rf^  % ^

I «ftf -aKsJofK

% fFT ^  ^  afVr ^ ^ ‘DlCl ^  W  ^(«d

^  t> ^  ^  

t«ia‘=idî <4'=n a ftr 3PPT

f ^  ^  ^  = ^  ^  ^  ^  ^
I =snt + wjPh’̂  3 | W ^

%■ +iir«'=n ^  2jt fs p ^  a fk  ^  ^

^  t  ^  ^
% Hd'if^#> h?i<s!̂ i ^ I

^  ^ iV  ^rwrr ^  +I'H ^njfr
^  4>rf^rfT ^  ̂  ^
jxt(  ̂ q w ^  ^  3T5#  ^  3Tk

^  ^  ^  ^  ^ r fw
^  I 3 (k  ^  %

^  ^
^  ^nrr tiHN ^  ^  ^
3FRrr % f ^  ^'t = #?  ^  I
a fk  ^  ^^nfhrar aft^

^  ^  A' iT^ ^

^  ^  t  W
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[«ft

?f ^  ^  3nft ^  3pfM qr
3 ftr t w  ŜITFTT ^  Wpm t  I ^  

^TR fW  % ^TfFRT f  I ^

5̂TTR i r  f  ^

^  I ' ^  T̂HR r̂nf) 4\%X̂ tL

( Direct Tax ) ^  ^  ^  |', 
^  qt#

 ̂ T̂< f̂ RT ^  r̂nr "*0̂  'SFTcTt
TT t  I ^

W  ^  ^  w  ^  ^  qr
^  ^  ŝnrt ^ i ^rtt f̂ [5ft 

% ^ fn :^  % ^  ^  ^
^  jpiTT^ ^  ^  3ftr

"3̂  ^  t̂N" % pAAl IM O'
(Tax Enquiry bommittee) 
^ 1  aoft ^

T̂̂ rfq qrf ^  btr̂ rft f ^
P̂t>W ^  W iM  ^  ^

^  ^5T5rr I ^
^  sftr ^  ^

i  I 2 # ? ftT r 5 2 T ^ ^ t  •
^

«t»̂ <Tl ^  «i^a ^ ^  f̂Trf^T  ̂
3TT̂TT q?: ^  q5% wft i
^  ^  ^  ^  ^  sn ft^  ^

3 ifk  ^  O T R  ^  f  I ^
t  (Death Duty)

f^RHt ^  ^  WMMI ŜTR  ̂ %
^  «<ii^ T̂FT % ^  ^
^  T ^ f  y< + K  3nftrt

^  vbM<i ^  ^ artr ik04l
qn" 5^ WT[^ ‘T><̂  I

fqr^ qrri#^ fqf^fd< # arft^
q?t t  ^  ^  ^  %

fqi^ »rft  ̂ ^  q̂ ^Pwl
I ^qî  qĵ TT

f% <MiM sflr ^  rqpT q̂ tfjPT, «rf̂ TFr 
qftf^, qjT *̂q̂  q ^  6 o 3nrfWf 
% ^  f , ^  ^

t ,  ' ^  f^SFm t r h  ^

f  I q^ ^  q ^  qr^q’
eft 3Tqq 3F^ qi| eaw  f¥

aftTrqrq q̂ r  ̂̂  ^  q^  r̂rq
1% ^ <̂?(l q^, % qr^iT ^  virrq i ^q 
^  % q ^  % fqr^

 ̂ I ^  q ^
^  qrt P̂TT frr^qr ^  q  ̂ qr̂  qqr
q j^  I ^  =qrf̂  fsnr ^
q^ 'q'̂ ^ q^q^ q̂ r i w  
TRtq ^qq  ̂ % T̂̂ tqq- ^  3rft^

qnq> ^  ^1 q" ^  q̂ q̂r
■̂ î ni f  f t  q^ 3rft^ w ^  îWr 
5 îq’ q^ cqrq' ^rq % ^  ^ qi^
vTPT ^  ĵtq ^  jq^ % qqrg’
qY# q^qW  ^  ^  ^qrr q ^

f  i I  f% ^TTqqr
% f q q  f  ^  35% ^
qqr q̂ lt  ̂ i % ’Tt? Ir ^tq f  î rq qft 

% n̂ft ÎHW" r̂q̂ $q  ̂ i % rqiq" ^  
^  % qr t̂ft ^t^ ^  1̂% I 

qf̂  ^  *̂»ft ^  ^  ^q
^  i f t ik  # T  ^  ^  I 4'

^  ft> ^  3T^r «n w
% j%q 'H<?‘0   ̂ q^ 'q^  qTT f+qi
T̂RT, ^  q̂  qiq^ « mi ĵlTq, 

fSRT 31̂  % T̂PT ^q q
af#tf qr̂  mrq % ôtt, 'dĉ î
a^  ̂  ^  ̂ q  % qr«TT f w  qr̂
^  qĵ  srrq q^rqi i arnr 
3r\T q>t  ̂ i r̂nr ^  qft 

 ̂ f% T̂Tqqr q  ̂ q*ft^f^ 
<̂‘+iO tfrtf q>t qq*tf% #fqqf 

qft qq*t̂ % 3ftr ^rrvrft 3ttf̂
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«rtlj,55 ' T f c ^  f t

t  f  f r  t

w  ?t  ^  f t ,  ^  ^

1 3 < k  J i ^  »Ti r̂ w m  

trr  ^ ^ 7  R w ft ^  ^  ^

3 ?  I

^  -% ^  

iTf: afiT srra splnT ' ^ T  t  ^
a n ^  % ^  I

- f ^  t5T #  a iR fW t ^  ’ frspf

? i^  f w s r  ^  ^  T I* ?^ ' ^
^  f i n :  JIT fsRT ^  ^
grr «PIfT nft r*l»<nl ^  % v fW t  

?'\®“ >fooo WIT

^  HI ^  t  I JJ«
^  I  ft! 5T?H’ r tt  ^ ’n ^  ^

ftr jj^t ^  ^
5 ^ 5 ^ ^  n m r t ^ ^ f t w ’ Tran'f 
% »ifi?<n >inft a m  3n«T«ff ^

^  I

(English translation of the above 
speech)

^ ^ h ’ri M. P. Misiira (Mongjiyr North
W est): Sir, lor the last lew days we 
havp had occasion to listen to some 
very fiery speeches. The speech o l 
my poet friend Shri Hanndranath 
^arttopadhyaya I liked best of all. He 
delivered his speech very vigorously 
and I wondered what the future of a 
country would be if its destinies were 
■entrusted to a poet. I am reminded 
of a story. On the basis of similes 
used by poets an artist painted a 
picture of a beautiful young womaen. 
He painted snakes where her hair was 
and painted deer where her eyes 
were. Similarly if we proceed to shape

the future of the country in the manner 
suggested by ray friend Shri Harindra- 
ri^h Chattopadhyaya this future would 
also be like that picture.

My friefnds of the Communist Party 
have levelled serious allegations 
against the Government. Shri Gopalan 
said that Government wanted to do 
everything except giving biead to the 
people. The food issue is the only 
weapon with which they want to 
attack the Government. I agree Lhjt 
there is food scarcity in the country 
and that the foodgrains available arre 
not sufficient to feed 36 crore mouths. 
But when this question came up ror 
consideration and the Planning Com
mission decided to spend the major 
portion of . the income on agriculture—  
and the Planning Commission has 
rightly decided that the foremost 
necessity of the country today is to 
improve and develop its agriculture—  
many friends complained that while 
30 per cent, had been earmarked for 
agriculture, only 6 per cent, were to 
be spent on the development of indus
tries. But it is also to be considered 
in whart manner would the develop
ment of industries and industrializa
tion, on the basis of which other coun
tries of the world have advanced, 
benefit this country? Outwardly the 
idea and the programme of industria
lisation appear to be very modern. 
But today in 1952, this idea, this 
concept, has been outmoded and so 
far as India is concerned, industriali
sation cannot solve her problems. It 
would take India 10 to 15 years to 
reach the stage Britain and America 
occupy today in the field of industria
lisation. And this industrialisation 
also crni be achieved not with the help 
of money obtained in .this country, 
but with the aid of some foreign power 
and with the monetary aid of some 
foreign power, whether that foreign 
power be America or Soviet Russia or 
Chma. During the intervening period, 
the people of this country would hav6 
to bear many hafrdships, and suppos- 
1̂  mdustrialisation txi the scale 
olrtammg in England is achieved here, 
what would be the position then? 
Fifteen i^ r  cent, of the people might 
^rceed  in. obtaining employment, but 

to remaining 85 per
j  „  population control is

would be an increase of 6 crores in 
tte pop^ation, an increase totalling 
^  entire population of Germany.

i^^dustrialization cannot 
^hefit this country. This idea has 
^ n  outnwded. We congratulate the 
Planning Commission, if not for any
thing else, then on this fact that it has 
put Its finger on the right spot and has
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said that the greatest amount would 
be spent on the development of agri
culture In my opinion the only 
industry which is to be d evelop^  is 
agriculture and the only industnal^a- 
tion which can be carried out m this 
country is thaft of agriculture.

The civilisation, culture and the 
liveUhood of the people of 
rooted in agriculture, and agriculture 
can only be developed by modern 
methods. Therefore I w<acome the 
Budget presented by our Minister ol 
Fisiance. This Budget has been drawn 
up on the basis of the P lafn n^  Com
mission’s Report. It is true 
emment proposes to 
portion of its income on the develop
ment and improvement of agriculture, 
but, at the same time, it is engaged m 
other activities and is im plem enti^ 
many other schemes. I ^oidd l^ e  to 
point out to the Government that the 
welfare of the country depends cto the 
development of agriculture. For this 
purpose, we shall have to devote our 
attention to the villages and im pr^ e 
the conditions prevailing there, be
cause the agriculturists live in the 
villages, and the m ajor industry o f 
the country is ?griculture. With 
mo»ney alone, agriculture cannot he 
developed and the produce increased. 
And these ready-made schemes ^so 
cannot be of much use. In my opinion, 
the greatest obstacle in the way of the 
development of sfgriculture is oi^  
bureaucracy and what is needed, is 
that the members of the Governmesit 
and the members of the bureaucracy 
should shed their urban mentaUty and 
adopt the mentality of the villages. 
Until this takes place, our coi^ition 
would not improve. Our officials 
should inculcate the rural mentality 
and the rural way of thinking. My 
point is that until the leaders of our 
Government, whether Ministers or 
Government officers, become rura-l- 
minded, until they adopt the rural way 
of life, nothing can be achieved asid 
our agriculture cannot be improved. 
The greatest need in this connection is 
that a new enthusiasm should be 
creafted in the miads of the people. 
Improvement in the conditions of agri
culture and of the villages cannot be 
made merely through the plans of the 
Secretariat. Production would increase 
only if enthusiasm to work hard is 
created in the minds of the kisans. 
Certain previous speakers have sug
gested that land should be distributed 
among the kisans. That is a good sug
gestion, but the Zamindari system is 
being sfbolished now. But this alofne 
won’t do. The Planning Commission

and the Government will have to lay  
down, the maximum acreage of land 
a particular kisan csen possess. I am 
of the opinion that this land should 
not exceed 30 bighas. The rest of the 
land should be distributed among the 
poor people, the landless people. But 
it should be borne in mind that mere 
distribution o f land won*t do. While 
the extent of laoid in this country is 
20 crdre acres, the population is 36 
crores. It amounts to less than one 
acre per head. We have to encourage 
the diflEerent cottage industries and 
re-organize and develop agriculture on 
co-operative lines. Our officers should 
give up the habit of riding in motor 
cars all day, living in palaces and 
spending the night i^ the Roshanarsr 
Club. They should go to the villages 
and with their work set an example 
there which should infuse a new 
spirit in the kisans. I would also sug
gest to our Prime Minister that he 
should leave the pa»lace formerly 
occupied by the English Coihmander- 
in-Chief, and take up residence in a 
small house, which should have a 
small piece of land adjoining it and 
on which he should work for at learst 
two hours every day, so that the whole 
country may foUow 1he example set 
by him.

Many hon. friends have greatly 
stressed the need for freedom of 
expression and civil liberties and my 
friend Shri Harindrscnath Chatto- 
padhyaya has stated that freedom of 
expression is being curbed. He has 
travelled abroad extensively and has 
just returned from a 15,000 mile tour. 
But so far as the question of freedom 
of expression and civil liberties is con
cerned, I cannot help saving that the 
civil liberties which have been enjoyed 
by the people in this country since 
1947 have been imprecedented in the 
world and have not been enjoyed by 
the people of any other country. I am 
glad thart Government has adopted the 
policy of releasing detenus, before and 
after the elections. This is a .sound 
policy and we welcome it. We believe 
in democracy. The Preventive Deten
tion Act is not a thing which can be 
welcomed in a democracy. It is a 
shameful thing. I arm' glad at the 
release of detenus and I want that 
there should not be a single detenu 
in the country. But it will be remark
ed that Government iz helpless, be
cause circumstances demand the use 
of the Act. In our own country, 
there is a section of the populartion 
which has no faith in democracy and 
which even goes to the length of seek
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ing aid from foreign countries i^ order 
to destroy it. In spite of that I would 
say that we should not use this weapon 
to oppose even these fascist forces 
which are out to estabUsh 
ism in the world. It would not 
benove us to employ toU h t^ i-u  
xneuiods, laws and weapons to counter
act a\id light me totautari^  lo rc^ . 
We should repiy to these forces by 
democratic means and by democracy. 
Jiingland is a very fine example of tt^ . 
ih ey  counteracted these forces with 
democracy. The English people are 
educated and intelligent. They sided 
with the forces of democracy and in 
the elections of 1950 and 1952 not a 
single Communist was returned to 
ParUament. This is the answer of 
uemocracy to totaliiarianism. We 
Know weii tne exient ol liberty in 
^soviet iv-Ubsia, wnose praises our Com- 
mumst iiienos aiways sing a'nd as the 
agents oi wmch tney have come here, 
we alsfe) Know now mucn freedom is 
really aiiowed there and how tne (Jov
er iimeni suppresses and ciusbes the 
opposing elements. We can also adopt 
me same inemods and me same 
taciics. i:>ut i would suggest to the 
LfOvernmetit that democracy is tne 
only weapon io defeat tnese forces of 
totalitarianism and 1 demand that no- 
Dody siiould be detained and the Pre
ventive Detention Act should be with- 
diawti. We should ia'ce ihese elements 
on the peoples’ front, on the national 
front, and on the political front, jUbL 
as we opposed tnem in the last 
general elections and inflicted a 
deieat on them. While fignting 
against the British Government and 
struggling for Ireedom we relied on 
the people’s s.rength, today also we 
should rely on the people’s strengtn 
in order to fight the reactionary 
and anti-social forces at work. 
Therefore, we want that me 
Preventive Detention Act should be 
scrapped and all the detenus released 
so that we might be able to say to our 
opponents in the words of Voltaire, 
“I disagree with every word tnat you 
say, but I shall defend with my life 
your right to say it.”  This policy of 
repressio-.i and of preventive detention 
weakens our case and it should be done 
away with soon. In this connection, 
I would also press for the repeal of the 
Press Act. Our Government should 
have full faith in the people and in 
democracy. I also take this oppor
tunity for congratulating the Grovern- 
ment on its decision to set up a Press 
Commission. There is a great deal of 
talk these days about civil liberties and 
the freedom of the Press. But the 
freedom, of expression and civil 
liberties ended on the dsey when all the 
newspapers of the country passed into 

37 PSDeb,

the hands of capitalists. There are 
very lew newspapers under tne control 
OI other people. And what is the con- 
oition 01 journalists? ihey say tnat 
government is snatcning meir liberty, 
but It Has already been snaicned away 
oy capitalists, ihey cannot write 
ireely av.a Ccuinot reveal ^vhat is in 
tbeir miaas even if they want to do so. 
Ail the newspapers, whether owned by 
(jommumsts or otners, are sailing in 
me same ooat aua taey nave lo write 
accoruiiig to me oiciates oi tneir pro- 
prietois. 1 would iiKe me lioveru- 
ment lo improve me condition of 
woriaix^ jouriiaiiais and rest-rd tneir 
UDerty, so tnat our newspapeis should 
be ireea irom me control ol tne 
capitalists ana snoula again become 
an inoiruineni ol service to the society 
and me people, um y then will true 
lioeriy ana freedom of expression be 
estaDiJLsnea m me country. '

1 would also like to say one thing 
more in connection with the Budgeu 
a tiii Lraogu nas said mat still more 
taxes can ue levied on the ncn. 1 
entirely agree with mm. Uiuy 2o per 
cent, ol m e taxes levied can oe caiied 
direct taxes, m e  remaining 75 per 
cent, are indirect taxes, the ouraen of 
which has to be borne by the poor 
masses. It will De adiritted that the 
incidtiice oi tax m mis country 
artects tne peopie imequauy. Oi late 
a demand is ucmg put lortn tnat the 
taxation structure smmld be modiiied 
and a la x  n-n^uiry Committee should 
be set up to inquire into it. Althougti 
me Government nas many times given 
assurances in tms connection, yet no 
step has been taicen for the formation 
ol this Committee. This system of 
taxation has become entirely out of 
date and usexess. it was inherited \̂ y 
us from the British. A  Tax Enquiry 
Committee, which should introduce a 
system of taxation based on scientific 
principles, is extremely necessary to 
replace the old system. We agree 
that more taxes earn be levied on the 
rich in this country and that death 
duties should be imposed as soon as 
possible. Their non-imposition leads 
the peopie to believe that our Govern
ment thinks only of the benefit of the 
rich and does not caie for the poor.

Our Hon. Minister of Finance has 
appealed to the poor people to bear 
some hardships lor the sake of the 
welfare of the coming generations. Ig 
it not a joke to ask our people, 
especiaUy those eighty per cent, among 
them, whp are entirely dependent on 
land, who are hungry, who are naked 
and whom we give only eight or ten 
ounces of rations, to make most sacri
fices? To ask them to make more
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sacrifices means that . they should 
starve and perish. Hard work is 
necessary tor reDtulding the country, 
but how will the people be able to 
work hard if they do not get two 
square meals a day? Adequate food
IS necessary for hard work. Therefore 
tne hon. Ministers appeal looks like 
a big joke. This appeal should be 
addressed to those who are weli-to-do 
and who can aiford to pay taxes 
amounting to 25 per cent. I ask the 
Government why it has a soft com er 
in its heart for tne people of the upper 
classes. The num’oer of those people 
who have every comfort at their dis
posal is very small. Sacrifices on their 
part would enable crores of people 
to live. If they stint themselves a
little, it would do them no hafrm. 
Therefore, that courage, and that 
csnthusiasm with wnich we drove the 
British out of India tnd led the coun
try forward, shall have to be shown 
again for rebuilding the country. The 
mentality of the Government, the 
Ministers and the Officers needs be 
tracnsformed. They should devote all 
their energies towards the betterment 
of villages. I would even suggest
that our Ministers should have two 
houses, Okie in Delhi and the other in 
the villages. They should stay in 
these houses alternately for a period 
of say six months, one month or one 
week. The example set by them of 
the work done there would be followed 
by the whole of the country and it 
would create a new enthusiasm among 
the people.

Speaking about the change in 
mentality there :s another thing to 
which I would like to draw attention, 
an^ that is the high salaries drawn
these days. Is it not highly imjust
thart while the majority of the people 
in the country cannot afford two 
square meals a day and cannot affoid 
to clothe their bodies adequately, the 
President should draw a salsfry ol 
Rs. 10,000 per month and the ministers 
should draw a salary of Rs. 2,500 to 
Rs. 4,000 per month. I am very glad 
to see that our Prime Minister has 
given up his Buick and taken to a 
Hindustan Ten. This mentality needs 
to be fostered everywhere. Every 
person in the cotmtry should work in 
the same spirit in which Mahatma

Gandhi at one time used to run his 
nshrams.

MESSAGES FROM THE COUNCIL 
OF STATES

Secretary: Sir, I have to report the 
following two messages received from 
the Secretary of the Council of States:

(1) “In accordance with the pro
visions of sub-rule (ft) of ride 
162 of the Rules of Procedure 
ana Conduct of lousiness in 
tne Council of States, 1 am 
directed to return herewith 
the Bill further to amend the 
Indian Tarilf Act, 1934, 
whicn was passed by the 
House of the People at its 
sitting held on the 28th May 
1952, and transmitted to the 
Cotmcil of States for its re
commendations, and to state 
that the Council has no 
recommendations to maKe 
to the House of the People 
in regard to the said Bill*’ ; 
and

(2) “ In accordance with the 
provisions of rule 125 of the 
Rules of Procedure and Con
duct of Business in the Council 
of States, I am directed to 
inform you thart the Council 
of States, at its sitting held 
on the 31#t May 1952, agreed 
without any amendment to 
the following Bills which were 
passed by the House of the 
People at its sittings held on 
the 23rd and the 28th May 
1952, namely:

(i) A  Bill to repeal the
Saurashtraf (Abolition of 
Local Sea Customs Duties 
and Imposition of) Port 
Development Levy Ordi
nance, 1949;

(ii) A  Bill to amend the Dis
placed Persons (Claims) Act, 
1950;

(iii) A Bill further to amend the 
Calcutta Port Act, 1890” .

The House then adjourned till a 
Quarter Past Eight of the Clock on 
Tuesday, the 3rd June 1952.
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